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———

The Lok Sabha met at Eleven of the
Clock

|MR., DepUTY-SPEAKER n  the Chair)

OBITUARY REFERENCE

MR. DEPUTY-SPEAKER: I have
to make an announcemeni about the
»ad deruse of one of our triends who
was a Member in this House, But,
before 1 do that, I would like to say
that 1n order to save the time of the
House, 1t was agreed carbier that un-
tess the individual happens to be a
person of very outstanding standing,
only a reference be made from the
Chair and obituary speeches may not
be made. So, I will do that today.

SHRI S. M. BANERJEE (Kanpur):
1 object to the word ‘outstanding’.
Every Member is outstanding in hus
swn constituency.

MR. DEPUTY-SPEAKER: Any
way, some decision is there in order
to save the time. It may be neces-
sary.

SHRI 8. M. BANERJEE; He was
a member of the House,,..

MR, DEPUTY-SPEAKER: It may,
be necessary sometimes for the Mem-
bers to make obituary references...
(Interruptions) Yes, I agree that
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every ndividual member is impor-
tant, but, still we have to run the
House m a particular way in order to
save the time...,

SHRI 8. M. BANERJEE; Whether
a membir was outstanding or not, if
a member wants to make a reference,
he should be allowed to do that.

MR. DEPUIY.SPEAKER: Mr.
Banerjee, 1t you want to make a re-
terence, you can..., (Interruptions)
Let us make it solemn. It was un-
iortunate that we began rather in a
hight-hearted way.

1 have o inform the House of the
sad demise of Shr1i Radha Mohan
singh who passed away at Sonbarsa
on the Tth Apnl, 1974 at the age of
1.

Shr1 Radha Mohan Singh was a
Member of the Second Lok Sabha
during the years 1057--82 represent-
g DBallia constituency of Uttur Pra-
desh. He had also been a Member
of the Uttar Pradesh Legislative
Assembly from 1036 to 1956. He
participated in the freedom movement
and sutfered imprisonment. He took
keen interest in the welfare of Hari-
jans, development of cottage indus.
tries, land reforms and other relief
and relhigious activities,

We deeply mourn the loss of this
friend and I am sure the House will
join me in conveying our condolences
to the .bereaved family.

The House may stand in silence for
a short-while to express its sorrow.

The members then stood in silence
for o shortwhile.

——————yv—
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ORAL ANSWERS TO QUESTIONS

Uniformity in Selection, Appolwtuvent
and Tenure of Vice-Chanceliors

*668. PROF., NARAIN CHAND
PARASHAR: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) whether the University Grants
Commission propose to evolve =&
broad uniformity in the selection,
appointment and tenure of Vice-
Chancellors of various State and Cen-
tral Universities;

(b) whether there is any fixed age
of retirement for the office of the
Vice-Chancellor; and

(¢) if so, the exact age of retire-
ment?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. 8. NURUL HASAN): (a) to
(c). A statement is placed on the
‘'able of the Sabha.

Statement

(a) The Committee on Governance
of Universities and Colleges, which
was set up by the University Grants
Gommission, had made certain recom-
mendations regarding the mode of
appointment, tenure and age of re.
tirement of Vice-Chancellors of
Universities in their report on Gov-
ernance of Universities. Central Gov-
ernment and the University Grants
Commission have accepted in princi-
ple the recommendations of the Com-
mittee. Copies of the report have
also been circulated to all State Gov-
ernments/Universities for their con-
sideration and necessary action.

So far as the Central Universities
are concerned, the procedure for ap-
pointment of Vice-Chancellor and his
tenure is uniform in the case of Ali-
garh Muslim University, Delhi Uni-
versity and the Jawsaharlal Nehru
University. The procedure varies in
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the case of other Central Universities
apd the question of bringing unifor-
toity in the relevant provisions of the
Acts and Statutes of these universi-
ties will be considered as and when
thelr Acts/Statutes are next amended,
As regards the State Universities, it
is for the concerned State Govern-
ment to amengd the Acts/Statutes of
the Universities located in the res-
pective State to bring the conditions
of appointment of Vice-Chancellor in
line with the recommendations made
by the Gajendragadkar Committee.

(b) and (c). The age of retirement
of Vice-Chancellors of Central Uni-
versities is 65 years. There is unifor-
mity in this regard in case of State
Universities.

PROF. NARAIN CHAND PARA-
SHAR: Sir, from the statement it
appears that the UGC has accepted
the principies of uniformity with re-
gard to the recommendations of the
appointment and tenure and age of
relirement of Vice-Chancellors of uni-
versities on the governance of uni-
versities. May I know as to what
positive  steps the Government and
the UGC have taken to put its view
into practice in view of the large-
scale extensions given to Vice Char-
cellors by the various State univer-
sitieg from time to time which have
caused unnecessary confusion in the
States?

PROF. S. NURUL HASAN: So far
ss State Governments are conceraed
it is a matter within their jurisdic-
tion and it is for the State Assemblies
to make necessary amendments in
the Acts. We have made the recom-
mendations to various State Govern-
ments that they may favourably
consider the recommendations of the
UGC in this matter. There have
been certain amended Act of the
State Universities; for example in
Uttar Pradesh and Madhya Pradesh,
recently the Acts have been amended
where the broad principles have been
accepted, with some varlations 10
suit local conditions or the preferen-
ces of the State Governments.
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PROF. NARAIN CHAND PARA.
SHAR: In view of answer to (b)
and (c) regarding age of retirement
of Vice Chancellors of Central Uni-
versities may I know whether Gov-
ernment and the UGC think it desir-
able that the State University Vice-
Chancellors should retire at 65? If
so what is the policy at the present
time for extension in the services and
tenure of Vice-Chancellors?

PROF. 5. NURUL HASAN: I have
already submitted that we have made
this recommendation to the State
Governments and many State Gov-
ernments have already accepted it
and others are considering it.

HeAY
TRRT T HYA FHdeq ¥ ¥ & fr wefrag
feeet WX g AgE fawafaar-
41 § Iugeaiaal st fofa F ar &
oF & JOET g, fEg S 6 e
freafram s £ 99 & aX ¥ of a%
FMA TET 99 O R &, AR FF FAA
FAT T ITH qweT FHoo s &
ST wrgar g & we g favafaar-
T4 F AL H FI FET JAW 7

A wEw gt e

T AT
YT gU §F AT I8 T Jg AATA
garnr a1 a7 AT fRaeafear a1 fF
a8 FA ferg afvafadr gaz w1 qasdier
T qmen faemaedta 8, @ 3| F A
¥ wedr tavia faar smaar

Te To &% 5H

oY e qaE fag: & well wRIEA
§ s Argar g Fafaareal § 9u-
Faafaat a1 @t fAgfa @t & Suar
g Heiforw graT & Haar qeHaE?
it @ ¥ § ST wrear § 5 Adr
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T & weTHE ¥ qER deaaf-
TN ® AW AAAG I I o
65 a9 fraffea Y 7€ & a9 gq awg
AT F dzw afvafady §  oaW
T qI@ FEAL B AT IW
g 7

SHRI P. G. MAVALANKAR: The
statement makes a mention of the
fact that in respect of State Univer-
sities the State Governments are
autonomous in regard to appoint-
ments. But, in view of the fact that
higher education is a concurrent sub-
ject may I know whether the Gov-
ernment of India and the Ministry of
Education consider it desirable to ask
the State Governments concerned to
see that the appointment and the
method and manner of selection of
Vice-Chancellors should be such that
they are not vpolitical appointments
but educational appointments? More-
over he says that only three Central
Universities have got uniform prac-
tice. The other Central Universities
are going to be touched only when
the Central Government takes steps
for amendments to the respective
statutes in this regard. On such an
important matter, however why does
not the Minister come forward with
the necessary amendments to all the
Statutes so as to bring to the uniform
leve]l all the remaining Universities?

PROF. S. NURUi HASAN: In so
far as the first issue is concerned, I
have already drawn the attention of
the State Governments to the desir-
ability of having uniform procedures.
At least so far as the broader princi-
ples are concerned, they should be
the same.

In regard to the question of amend-
ment to the University Acts and
Rules, the Central Advisory Board of
Education which included all the
Education Ministers of States had
taken a decision earlier that the
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University Grants Commission and
the Ministry of Education must be
consulted before the State Govern-
mentg decided to amend the acta of
the Universities within their States
and some consultations have already
taken place. Some of the State Gov-
ernments have held discussions with
us before having these amendments
to their Acts.

In regard to the second part of the
hon. Member’s question, I cannot keep
on coming to the House for each in-
dividual amendment. We are consi.
dering the overall amendments to the
various Acts and, as and when, each
Bill comes before the House, hon.
Members will see that we are trying
to have uniform procedures.

st oo Yy 0 & g oA
wen § fF Wi femidE soox
65 aw g ¥y af &, w7 ghrafpdiw
* 65 WA A o 9T FemT FW F
faafedr & ~ar fomr & 1 e
TEAEZE m ooA-ga & fama ¥,
o fedt Wi fage @, W@ & 9w
N drafismmm ot g ?

o Ao {8a go=— EARY A,
frmrfonr o ow gfafadr & st g f
65 UM 9T IRW-wige™w # feanay

g =ifgg

SHRIMATI ROZA DESHPANDE:
There are a few Vice~-Chancellors
who are encouraging communal acti-
vities.

MR. DEPUTY-SPEAKER:
please. That does not arise.

SHRIMATI ROZA DESHPANDE:
I want {0 know whether the hon.
Ministey is likely to reduce their re-
tirement age.

Order,
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MR. DEPUTY-SPEAKER: This
does not arise, That ig a case of an
individual.

ot ad (wdi st e §w wae
T S

*g69. Sl Wee yaw Ty : war
g ot afcagn dalt ag aod &
T owGE f

(%) = dw dwz W wralw

gAY T WY T ¢

(@) aa A aga) F a9 off w0
¥ wror feay wiedftr st Wt
wAAr AR A g ; W

(n) w1 ¥ wra-fafe o
Py AW 9w ?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB
KUMAR MUKHERJEE): (a) Indian
shipping companies have taken seve.
ral steps e.g. rescheduling of services,
reduction in speed etc, to meet the
situation arising out of the oil crisis.

(b) No shipping company has re-
ported that any of their ships was
laid up for want of bunkers.

(c) Does not arise,

ot dev care fag : @ ®
T apyud vl o §, o A A
w5 wwel w amAr s as @ g
Tl A i oy O g} e
N uifes sgfer & w10 S T
frr ot & & welt wimw ¥ 9
wrerr wiger § B dedwr & s
wgreedt ¥ AN weww  der gur
8§ W dm o omg i X, @ g
alm} ¥, wgry Wy W Tw gRE A
o ook W e et g
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SHRI PRANAB KUMAR MUKHER-
JEE: B8ir, so far as the alternative
source of epergy is concerned, per-
haps, it is a big guestion for me to
answer. So far as the avallability of
the bunker is concerned, we have
taken steps to see that our ships do
not face any difficulty and bunkers
are avallable to it. I have answered
that in the original answer to the
guestion.

it ster Tam fag vy
Aot ¥ oAt ¥t sedaw wY
gt & frg #€ um fraifer fed
ar ¢ ¥oag o wgar § e
¥ g% w1 WrAR W g7 wv gAr Ay
Wy A & fr 5w graew ¥ gl
faeger &% iy )

SHRI PRANAB KUMAR MUKHER-
JEE: Whatever targets we have fixed
for the PFifth Five Year Plan, that is,
8.64 million G.R.T., we have taken
care o see that the present crisis
does not affect our targets.

&Y QAo qHo WANT : WY fawdly
nEx ¥ O aF oA w AR Y oE
& v &, w1 I AH ¥ W &

Tor ¥ WX A F AW oA age &
man ?

MR. DEPUTY-SPEAKER: It is a
suggestion for action.

SHRI 8. M. BANERJEE:
mini-buses are there,
also be mini-steamers.

Just as
there should

MR DEPUTY-SPEAKER: He has
suggested that thére should be smal-

ler steamers, Let the hon. Minigter
consider that.

SHRI 8. M. BANERJEE:
any proposal?

Ig there
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MR. DEPUTY-SPEAKER: Let him
consider it.

SHRI S. M. BANERJEE: I hope
you are asking him to consider it,

SHR!I CHAPALENDU BHATTA-
CHARYYIA: What steps have been
taken to improve the fuel efficiency
of the bunker wheel that is being used
in the ships so that we can do with
less fuel?

SHRI PRANAB KUMAR MUKHER-
JEE: One step that has already been
taken is that we have asked the ship-
ping companies as per the advice of
the Director-General of Shipping to
reduce the speed as a result of which
some bunkers will be saved.

Fhewl & et % wrwew ¥ Afa
+
670. sit sifesr wWY :
st ¥ro Wro Farf
wr wiy w§a ag ¥ N o
& fr
(%) w7 % warew & IqCH
¥ I & areen § 10l i
dac Y ;

(@) = ag Hife W= &
gury I B war W § fag
g W

(w) afxgh, N s qw o
wr g7

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P, SHINDE):
(a) and (b). Yes, Sir.

(c) A statement is plsced on the
Table of the House.
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Statement

The salient features of the Ten-
point strategy for the use of fertili-
sers are detailed below:

1. Intensive drive for the use of
fertilisers, including miero-
nutrients, manures, pesticides
and control of weeds in the
command areas, irrigated
areas and assured rainfall

APRIL 15, 1974
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1. Mobilisation of all the sudio.
visual media including radio,
television, newspapers, 'pos-
ters, leaflets, wall paintings
films, wall-writings, festivals
ete. to bring home to the far-
mers the necessity of efficient
use of fertilisers.

st sifermr Wt @ & gy o

areas to get the maximum
returns.

2. Promotion of balanced use of
fertilisers i.e. NP & K to get
the maximum production and
return per unit area.

3. Scientific method of applica-
tion of urea in order to con-
trol loss of nitrogen through
leaching and denitrification.

4. Delineation of areas deficient
and rich in phosphates and
potash on the basis of soil
tests so that the distribution
of these fertilisers is tailored
to the requirements.

5. Delineation of areas deficient in
zinc so that such areas are
supplied with zinc sulphate
for increasing agricultural
production.

8. Intensification of soil testing
programme to find out defi-
ciencies of nutrients of soils
and use of fertilisers accor-
ding to requirements,

7. Infensification of use of orga-
nic manure to build up soil
fertility, water holding capa-
city and also for supply of
the micro-nutrients to sup-
plement chemical fertilisers.

8. Control of weeds, which take
away nearly 30—40 per cent
plant nutrients applied to the
erops.

9. Training of farmers on latest
sechnology of the use of in-
puts,

wign § fs ag ot 104wz s
fear mav &, v TR wqW 39 WY AT
AN qawiarad), WA RO
Y il &, faw grord ww @
am FT FRE, § I A AF 6 frrd
g ¥ am w4

SHRI ANNASAHEB P. SHINDE:
This problem was discussed with the
State Ministers by my senior collea-
gue and communications have also
been addressed fo the State Govern-
ments, and the State Governments
have assured us that they would ex-
tend the necessary cooperation to us.
Of course, this is both a short-time
and long-term measure, and it will be
very difficult for me to say how one
hundred per cent execution of it will
be possible in the fleld But by and
large, because of the shortage of
fertilisers and other factors I think it
will go on well.

ot sifrsrr Wit :  wTeew AR
7 ¥ AR 1T %Y TgEaT | & A
F¥wgram &1 & qg o Wi
§ f5 ol fivw e & weawrer WY ayrar
¥ & P wr Wy wrdanfant A on@Y
W & aft durat Wi sgffaafe-
fedt ¥y qrew oy oy fe & oed
W ggt wwifw g dare w¥ i
WT ETHT I W WU A o
wrreqr w0y 7



13 Orel Answers CHAITRA 25, 1806 (SARA)

SHRI 'ANNASANES P. SHINDE:
A tentative prowision of Rs, 9 crores
has been made in the Fifth Plan pro-
ject, and about 50,000 gobar gas plants
are proposed fo be established. In
addition to the usual movement for
composts, village-and town-based etc
mechanical compost plants are
also proposed to be established in
important cities. Some amount would
be given by way of subsidy to those
municipalities and corporations which
would go ghead with this proposal for
merhanicul composting We would
require the co-operation of public
workers like the hon. Members of
this House, and with the help of the
State Governments and the social
workerg it should be possible to pre-
pare programmes for using of orga-
nic manure.

sft €0 QAo frar® : 1956 ¥
¥ %7 1962-63 aF WY fyew
T X wge e faar w@ A W
I awr uw #z § ww Foy fagw
W ¥y o d93fez ¥ wnf, A
W g fF s deax frew amd
1Y § oY Iw @z ¥ HaeT A WY sumEr
@ w7 afz odY @ feieE wrY
@Y, T W o &y @i Ay w ok
fr d fra¥a &% & mrd), a0 fax
aft grert 2wy, oY 3w asw gk 4
HAFAEH! ag weAr A0 @ ¥ gf
ft fr wdaee sfawT 7 foR &
T d7 fezw wr daww fage
T Hasw AW v rwarar ) w
welt wEew F1€ Ot sriATERTT amay,
W dar gl Faeren, foer @
wfaer § Bt wwely 7 8Y ik st AR
® wwr gl YA ?

SHRI ANNASAHEB P. SHINDE:
I think we shall have to take these
Precautions so that we do not rely
upon paper figures and wrong Te~
porting and we shall see that to the
extent the reporting machinery s
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improved. But the hon. Member will
agree, that some progress has been
there, though not satisfactory. Be-
cause of the fertiliser shortages, I
think it is the right and opportune
time now to encourage this kind of
thing. .

SHRI JAGANNATH RAO: This
ten-point strategy is good as far as
it goes, but I would like to know
whether the State Governments have
any soil-testing facilities and whether
the Central Government have any in-
formation definitely as to whether this
ten-point strategy is being imple.
mented. Is there any follow-up ac-
tion from the Central Government's
end?

SHRI ANNASAHEB P. SHINDE:
As the hon. member has rightly poin-
ted out, the main facility required is
the soil testing facility. For this,
what has been proposed is that each
district should have one soil testing
laboratory. Many of the districts
have it; as far for the remaining ones,
we have taken it up with State Gov-
ernment: and we propose to cover
the whole country during the Fifth
Plan period.

Then the fertiliser manufacturers
have been asked to co-operate. They
are playing some role in this, by
organising soil testing facilities in the
field, Moreover, our research orga-
nisations and the Research Institutes
which are located in various parts of
the country are also expected to pro-
vide some help to State Governmenis
and farmers around by giving this
facility.

o g genge & 1R a@eg
¥ THNT [ E-WTR A A
otz TN WY AET WO SR U
iy dyeAr ¥ oot & ot WY 10 ATERA
SWRT W7 { TS W WA §, WU I
¢ N W TE @RTIER T @R,
firedt I 9w w7 warw fear &, 0 el
wou wraTw w wY frey § o ag e
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wreet & wac f @ g E W T wx
wré owr T e v ot § 7

SHRI ANNASAHEB P. SHINDE:
This has been communicated to State
Governments and discussed with their
representatives, It has also been com-
municated that 25 per cent subsidy
would be available for this activity.
So far there hag been encouraging
response from State Governments. We
thiuk this will be implemented to a
considerable extent in time to come,

it farsgfn fersy : & oremT e §
AT AT T 10 ATEE W #8 wee
Tt o &t oy vy X ffy iy &
farsdr Wt & o X9 WY QT FOY, A
w ¥ fad wamadg &, forw B @ QU
T X qr s & wr @k ?

SHRI ANNASAHEB P. SHINDE:
Bemg a State subject, naturally the
States, their agriculture departments,
have to do 1t I do not know whether
constitutionally we can penalise some-
body in the States on this account.

ot faafa fax : Ioewr @R,
YO e W W 1 T A /e
T @ THAdz T I W F Ak R
ARt ¥ frar ad & & oA
f WMo gua W §, W A
§ @ T O ST W T g
W w7 o ffed 4

SHRI ANNASAHEB P. SHINDE:
Agriculture, as the hon. member 1s
aware, is & State subject. The State
Governments are there; ‘the eleeted
representativegs are there, But we
cén pursue this matter with serious-
npss with State Governments to see
that this is implemented.
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Couveyance ABgwance for the Fiold
Duty Offoun of OP.W,D,

*g72. SHRI S. M. BANERJEE: Will
the Minister of WORKS AND HOUS-

ING be pleased to state:

(a) the rates of various &labs of con-
veyance allowance admissible for
different categories of field duty offt-
cers in the Central Public Works De-

partment;

(b) the year in which these slabs
were fixed; and

{c) whether Government have any
proposal to increase the rates of these
allowances commensurate with the re-
cent abnormal incremses in the rates
of petrol and mobil-ofl to mitigate the
hardships faced by the entitled offi-
cers?

THE MINISTER OF WORKS AND
HOUSING (SHRI BHOLA PASWAN
SHASTRI): (a) The C.PW.D, field
officers get conveyance allowance in
accordance with the general orders
issued by the Ministry of Finance,
which do not provide for separate
rates for different categories of offl~
cers. Officers who had been drawing
pay less than Rs. 700 per month in the
old scales of pay, were not entitled
tn get Car allowance. The rates of
conveyance allowance are as follows:

Rates of congveyance

Average monthly tra- allowance for jour-
vel on official duty neys by
Owned  Other
motor modes of
Car eonvey-
ange
Kilometers Rs, Rs.
201300 60 pm. 20 p.m.
3031450 90 p.m. 30 p.m.
451600 120 p.m. 40 pm.
6o1~—B800 150 pm. S0 p.M.
Above 800 . 180 p.m. 6o p.m.
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{b) The above rates were fixed in
ige1,

(t) The question of revision of tutes
of conveyance allowance is under exa-
mination.

SHRI S. M. BANERJEE: 1t is clear
from the answer that the rates were
fixed in 1961. Since then the price of
petro] has been increased many times.
Now it has become a question as to
whether it is possible for anyone to
purchase petrol today. In view of the
recent price hike, I would like to know
when a final decision is likely to be
taban; after how many months.

SHRI BHOLA PASWAN SHASTPRI:
As early as possible,

SHRI 8. M. BANERJEE' In view
of the rise in the cost of living, side
by side with this, there was some
decision to be taken for increasing the
conveyance allowance regarding those
who were using bicycles and not
scooters and motor-cars. 1 want to
know whether the decision has been
taken.

SHRI BHOLA PASWAN SHASTRI-
Bicycles and scooters are excluded,

SHRI S M. BANERJEE:
or excluded?

Included

SHRI BHOLA PASWAN SHASTRI:
Excluded.

SHRI S. M. BANERJEE: Only be-
cause they do not run oun petrol? I
mesn in respect of bicycles.

MB. DEPUTY-SPEAKER: 1 dp not
know; that ig what he is saying.

SHRI 8. M. BANERJEE: Apart
from the Class I officers In respect of
whom the question of motor-car arises,
what about those who are using bicy-
cles? That is one of the recommenda-

tions of the Pay Commission. I want
to know,

ot st qearsy orest : darer aveft
S wem 92 wofr W war At fear
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SHRI DINEN BHATTACHARYYA:
May I know whether the persons who
are serving in the Central Govern-
ment....

MR. DEPUTY.SPEAKER: This 1s
about the CPWD; not the Central
Government.

SHRI DINEN BHATTACHARYYA:
The CPWD comes under the Central
Government.

MR DBEPUTY-SPEAKER: Confine
yourself to the CPWD.

SHRI DINEN BHATTACHARYYA:
The CPWD belongs to the Central
Government. May I know whether the
Government appreciates that the per-
sons who are asked to tour, so far as
their conveyance allowance is concern-
ed, do not have motor-cars or motor-
cycles with them and they have to
use private taxies or other pnivate
conveyances, and so, in that case, only
eight annas per mile is pad to such
persons? May I know whether the
Government cousiders that it is not
possible anywhere to get any convey-
ance by paying eight annas and, if so.
whether they are going to change this
rule or not?

SHRI BHOLA PASWAN SHASTRI:
All these matters arc under examina-
tion of the Government

Views of State Governments on
Recommendations of Bhargava
Commission

<+
*674, SHRI R. V SWAMINATHAN:
SHRI P. M. MEHTA .

Wil the Minister of AGRICULTURE
be pleased to state:

(a) wheiher State Governmenis
have been provided with the copy of
the report of the Bhargava Commis-
sion; and
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(b) if so, whether State Govern-
ments will be consulted before the
recommendalions are to be implemen-
ted?

THE MINISTER OF STATE IN THE
MINISTRY oF AGRICULTURE
(SHRI B. P. MAURYA): (a) and‘(b).
The Report submitted by the Sugar
Industry Enquiry Commission on 27th
February, 1974 is presently under exa-
mination of the Government of India.
The State Governments will be con-
sulted, if 1t beromes ne.essary.

SHRI R. V. SWAMINAHTAN: The
answer of the Minister says that the
State Governments will be consulted
{f it becomes necessary. May ] know
what is the nature of the recommen-
dations made by this Commission?

SHRI B. P. MAURYA: As I have
submitted just now, the Commission’s
report is under active considsration of
the Government of India.

SHRI R. V. SWAMINATHBAN: What
are the recommendations of the Com-
mission?

SHRI B. P. MAURYA: The entire
Commission's report is under the ac-
tive consideration of the Government
of India, inciuding the recommenda-
tions.

SHRI R. V. SWAMINATHAN: My
guestion is what are the recommen-
dations made by the Commission.

THE MINISTER OF AGRICULTURE
(SHRI ¥ A. AHMED): The final re-
port has been submitfed to the Gov-
ernment on the 2Tth February. The
matter i8 under consideration, and
after it has been considered. the re-
nort will be laid on the Table of the
House. and until it is laid T cannot
give the information

SHRI R V. SWAMINATHAN: May
T know at least the salient features of
the rerommendstions — one or two sa-
Hent pointe—made hyv then Commis-
sion?
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SHRI B. P. MAURYA: They are
not one or two; there are more than
100 points. This is a very voluminous
report, and it is under consideration,
including the recommendations. When
the Government comcs to some con-
clusions it is laid down in the Act it-
seit——it will be placed before this
House,

SHRI R. V. SWAMINATHAN: The
hon. Minister of Agriculture should
tell us at least two or three import-
ant points in those recommendations,
if not all at least the most important.

SHR1 G. VISWANATHAN: I should
like to know from the hon. Minister
whether the Bhargava Commission has
recommmende¢q in favour of nationaliga-
tion of sugar industry or not?

SHRI B. P. MAURYA:
difference of opinion?

There 18

MR. DEPUTY-SPEAKER: In
report?

the

SHRI B. P. MAURYA: Yes, Sir.

SHRI G. VISWANATHAN: Let the
Minister throw some light on this mat-
ter.

MR. DEPUTY-SPEAKER: He said
that there was difference of opinion
about this particular matter in the re-
port

SHRI ATAL BIHARI VAJPAYEE
That reply is not complete, What
about the majority report ang what
about the minority report? Are the
members evenly decided?

SHRI NAWAL KISHORE SINHA:
May I know whether it is the interim
revort or final report and also whe-
ther the Commission is still function-
ing?

SHRI B. P. MAURYA: There were
already two interim reporta  The
report which was submitted on 27th
Pebruary, 1974 is the finsl report.
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SHRI JYOTIRMOY BOSU: will
the hon. Minister kindly tell us the
specific reason for not laying the re-
port on the Table of the House although
on previpus oc.asions reporis hike the
Pay Commission report were laid on
the Table of the House and then 1t
went to the Government for considera-
tion?

SHRI B. P. MAURYA: The two
commissions have got different status.
The Pay Commission’s appointment
was under a resolution of the Execu-
tive Government; it did not have sta-
tutory value. So far as the appoint-
ment of the Bhargava Commission is
concerned, it was appointed under
section 3 of the Act and it provides a
period of six months within which the
Government should lay the report on
the Table of the House.

SHRI JYOTIRMOY BOSU: I ask-
ed a specific question and the hon
Minister has chosen to evade 1it. In
the case of another commission, equal-
ly important if not more important
namely, the Pay Commission, the re-
port was more or less readily placed
on the Table of the House while in
the case of this report by the Sugar
Commission, they have not placed it
on the Table of the House before consi-
dering it. He has not replied to that

MR. DEPUTY-SPEAKER: As far
as 1 understand from the reply, he
says . (Interruptions)

SHRI JYOTIRMOY BOSU: He
sayg that the Speaker is not supposed
to speak much.

MR DEPUTY-SPEAKER: I am
here to regulate the proceedings. The
rules are that when 1 speak you should
not speak. As far as I can understand
him, the Minister says that the Act
permits him a peripd of six months
and within that perind he must come
and place the report on the Table of
the House..,.(Interruptions) He says
he will dp so within six months whirh
time the Act permits.
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SHRI NARSINGH NARAIN PAN-
DEY. I have put a specific question.
that on 15th May, 1973, when the Bhar-
gava Commission submitted its inte-
rim report. all members were unani-
mous on one thing, that joint stock
campanies should be taken over. What
is the reply of the Minister? He says
there is a dispute.
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ot o No i situw forg fcdvd
TR ety wew vy @ § T
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WA 1 TF AT A€ & 1 osaN oY
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SHRI NARSINGH NARAIN PAN-
DEY: T have put a very specific ques-
tion. Thigs has not been replied to . 1
said, the Bhargava Commission has re-
commended that all mills run by the
joing stock companies must be taken
over. This report is a unanimous re-
port.

ag Tgaa % foid &, o ¥ o Y e
faas & &1

MR. DEPUTY-SPEAKER: Has the
Minister anything to say about the
specific question?

o do F.o 1.4 HwA, F oA R
THT E, WA WY A &9 A S ooni
TITH T IAL A |
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MR. DEPUTY-SPEAKER: He has
already asked, what is the majority re-
commendation about nationalisation.

SHRI B P. MAURYA: Sir, I have
already submitted that there is differ-
ence of opinion.

MR. DEPUTY-SPEAKER: I am put.
ting this question, which the hon
Member has asked. This is a wvery
specific question anq I think it is with-
in your competence to answer. What
is the majority recommendation?

SHR! B P MAURYA: 1 had been
submitting constantly they are sharply
divided on this issue.

SHRI ATAL BIHARI VAJPAYEE:
Are you satisfled with the answer?

MR. DEPUTY-SPEAKER: I am
here to guide the proceedings of the
House. The question of the hon. mem-
ber is there. 1 have tried to clarify it
and the minister hag given an answer.
They are all on the record and the
House has to decide on it.

SHR] ATAL BIHARI VAJPAYEE:
Are we to understand that there |is
no maiority report?
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MR.
Iyt

DEPUTY-SPEAKER: Ohvious-

SHRI BHAGWAT JHA AZAD: In
spite of your direction, he has not
given a reply.

MR. DBEPUTY-SPEAKER: When
certain specific questions are asked, it
is advissble for everybody, especially
for ministers, to give direct and speci-
fic answers. If the answers are not
direct,—I would not use the word
‘evasive’—I do not think it is the duty
of the Chair to pass any stricture. It
is for the House to form its own opi-
nion about it. I will not pass any stric-
ture, It is for the House to form its
own opinion about it. I will not pass
any siricture because whatever the
minister has said is on record and
there are other ways open to the
House,

PROF. MADHU DANDAVATE" You
need not pass any stricture, but you
should protect us.

MR. DEPUTY-SPEAKER: I have
indicated there are many other ways
under the rules. I think I have said
enough on this. Whenever sugar
comes before the House it becomes
very bitter!

ft o wor fawer : § By T
ot & StrT AT g SAaY A e
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MR. DEPUTY-SPEAKER: Is pay-
ment to the farmers part of the Bhar-
gava Commission’s report?

SHRI B. P. MAURYA: About the
nationaligation of sugar, definitely this
aspeet ig also being considered by this
commission. There is a detalled view
about this.
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“'N“?C‘f ) gFaw W . THE MINISTER OF STATE IN THE

\ N m & MINISTRY  OF AGRICULTURE
¥ qam w<endl (W i ¥ wgw  (SHRI B. P. MAURYA): (u) Yes,
Forestre 3 €Y ﬂ’ﬁt e g7 Wil 9% Sir, for the Negotiated Price Quotas,
firme wfasy (b) and (c). No, Sir, In 1974, Bri-

RAALLAL aruirtw tain can import only the usual Nego-
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PROF. MADHU DANDAVATE: With
regard to this Commission...,

MR. DEPUTY-SPEAKER:  Next
question. Shri Rajdeo Singh.

PROF. MADHU DANDAVATE: Sir,
I want to point out....

MR. DEPUTY-SPEAKER: Order,
order. I have already called Shri Raj-
deo Singh.

PROF. MADHU DANDAVATE: Sii
this is wrong....

MR, DEPUTY-SPEAKER: Order,
order. Nothing that Prof. Dandavate
says will go on revord.

PROF. MADHU DANDAVATE: ***

Compensution by Britain to Common.
wealth Sugar Producing Countries

*675. SHRI RAJDEO SINGH: Wil
the Minister of AGRICULTURE be
pleased to state:

(a) whether Britain has agreed to
pay an estimated £35 million com-
pensation this year to the Common-
wealth Sugar Producing countries of
higher production cost;

(b) if so, whether with the increased
cost Britain will import more sugar
or the usual quantity; and

{c) whether other importer countries
of the world are offering the same rate
as Britsin?

tiated Price Quotas of 17,42,500 tons
at prices already fixed under the pro-
visions of Common-weaith Sugar
Agreement, For quantity beyond this
quota, the normal international price
will apply.

SHRI RAJDEQO SINGH: According
to outlook for Commodity Prices in
1974, released by United Nations Com-
mission for Trade and Development,
in the first half of 1974 there is likely
io be a strong demand for sugar from
non-sugar producing countries which
means that India can earn more of
foreign exchange by export of sugar.
What is the attitude of Government in
this regard?

SHRI B. P. MAURYA: This agree-
ment 1s vald up to December, 1974. It
15 true thai the price of sugar has gone
up very high in the international mcar-
ket. But that was not the case in the
past. When the agreement was arriv-
ed at the international price was much
below the price which was decided in
this aagreemeni, Naturally Govern-
ment will make all efforts to earn rivre
of foreign exchange by expori of
sugar,

SHRI RAJDEO SINGH: May I
know whether other exporting coun-
tries of the Commonwealth are adher-
ing to the Negotiated Price Quota?

THE MINISTER OF AGRICULTURE
(SHRI F. A. AHMAD): They are fall-
ing in line,

SHRI INDRAJIT GUPTA: As re-
gards part (c) of the Question, I would
like to know whether the Goveinment
is proposing to export sugar at any
negotiated rates or at the ruling inter-
national market rates to any of the oll-
producing countries.

"#Not recorded
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SHRI F. A. AKMED: As has been
pointed out, so far as our commitmens
to U.K. is concerned, that iz only for
the year 1974. In addition, whatever
has to be exported to other countries,
it will generally be at international
price. In one or two cases where the
question of barter of cil ang other
things is concerned, perhaps, that may
be a bilateral arrangement between
those countries and ourselves,

SHRI NARSINGH NARAIN PAN-
DEY rose=

MR. DEPUTY-SPEAKER: You have
already put a question on sugar. Tak-
mg to much sugar causes diabetes.

SHRI SHIVAJI RAO 8. DESH-
MUKH: In view of the UNCTAD
Survey recently conducted, they pre-
dict a further rise in the international
market price of sugar. s the Gov-
ernment in a position to commit a
definite figure In terms of quantity, as
to how much sugar they propose to
export in the next immediate period of
five years?

SHRI B. P. MAURYA: There are
so many factors which always play an
important role, the domestic consump-
tion, production, etc, Still, the svason
s continuing. It will depend upon the
total production anmd international
market. All these factors are to be
considered. I may assure the House
that we will try our level best what
we can do in order to earn more foreign
exchange.

SHRI SHIVAJI RAO 8. DESH-
MUKH: What is the quota they pro-
pose to export?

SHRI B. P. MAURYA: That is what
I submitted.

SHRI SHIVAJI RAO §S. DESH-
MUKH: Sir my question has not
been answered.

MR. DEPUTY-SPEAKER': There
are other ways open if the anawer is
not given. 1 cannot compel him to
answer,

Q1 Awwwers 30

SHRI SHIVAJI RAO b». LESH-
MUKH: How much guota ihey pro-
pose to export?

MR. DEPUTY-SPEAKER: He says,
he cannot fix i1t. It depends on many
other uncertain factors.

PROF. MADHU DANDAVATE: In
view of the fact that many questions
related to sugar are unsatsfactorily
answeled by the Mmuster, wid the
Govurnment give us an assurance that,
as decided 1n the Business Advisory
Committee, a special discussion on the
nationalisation of sugar industry and
related prublems of this Question will
bc taken up?

Mh. DEPUTIY-SPEAKER. 1 have
already drawn the attention of Frof
Dandavate many times. I think, ne
wili agree with me that this House
tunctions as a House. The other day
alsu, 1n spite of my direction to the
Mimster to come forward with the
reply, he was not satisfied and he
wanted the Minister to assure hum, to
give him the reply. I told him at that
time that 1if this is how the Chair is
being treated, and if what comes out
of the Chair 1s less important than
what the Minister says, then 1t 15 a
different way of running the House.
If he wans an assurance from the
Minister for a special discussion, as
decideq by the Business Advisory
Committee, 1 may tell him that the
Minister s not competent to decide
what business will come before the
House It is for the Speaker to decide.
Thercfore, he should not answer this
question.

PROF MADHU DANDAVATE: In-
directly, I only wanted to bring it to
your notice.

MR. DEPUTY-SPEAKER: No ans-
wer to that.

SHRI B. P. MAURYA- Sir, I have
no intention to go against your wishes.
About the opinion, majority or mino-
rity opinion, I made the position clear.
T useq the words that the opinion is
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“sharply” divided. You know English
language more than myseif....

MR. DEPUTY-SPEAKER: He wanis
a special discussion on this. Prof.
Madby Dandavate wanted a special
discussion, and I have saig that it is
not for you to deaide, it is for the
speaker {0 decide, the Business Advi-
sory Committee will take note of all
these things and will come to a deci-
sion whether there should be a dis-
cussion or not. We weie discussing
ahout that. The question of majority
and munority 15 over long ago; il has
now become an ancient history, ante-
diluvian history.

Next Question.

Co-ordinated Agency for Milk Plants
in various States

*678 SHRI INDERJ MALHOTRA:
Will the Mmister of AGRICULTURE
be pleased to state.

(a) whether there 1s any single co-
ordimnating agency for watching and
assisting milk plants 1n various States
1 the public, co-operative, and 1 p1-
vate sectors, and

{b) if so, its a.hievements and orga-
msational pattern?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI B. P. MAURYA). (a) and (b).
No Sir Dawry Development bemng a
State subject, formulation ang imple-
mentation of milk projects in the pub-
lie and co-operative sectors 1s done res~
petively by the Departments concern-
ed The Mimistry of Agriculture, how-
to the

ever, renders all assisiance
State Governments in planning and
implementation of the proj-ets and

also watches the progress from time
to time.

As regards private sector, establish-
ment of milk products factor.es come
under the purview of Industries (Deve-
Jopment and Regulation) Act 1851 The
coordinating sgency is the Directorate
General of Technical Development in

APRIL 15, 1974
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the Muwistry of Indusirial Develop-
ment.

bHRL INUER J. mALHOTRA; From
Blugas wi Luw Lot W Dudh,  RBbast
Ud.aig e Queslun s:our itsel! wd.y
lay miliisiel f2s been pacased 10 say (o
supey W alulel Queswodl thay this s
no. the 1esponsibiiy of the Cenural
sumsiry. ihis Central Mimswy ol
Food and Agricuiture has become a
white elephant. In view of th: fact
that there 18 a general shortage of milk
and muk products mn the country, es-
pecadlly in the capital city of Delln and
New' Dudhi, may I know why the Centzal
Mmustiy 18 8o reluctant not to take the
responsibiity of directly coordinating
the activilies of the various wg.ncies
mvolved 1n the production of mulk and
mulk products?

SHRI B. P, MAURYA., Agriculture
bemg a State subject, the Centre has
got only an advisory position, and we
try our level best to advise them in
the best possible manner. So far as
Delhi 1s concerned, 1t 15 true that, when
licences for factories for manufacturing
muk pioducts are given, our Ministry
15 consulted But mik supplies to the
eight factories are short and in order to
meet that, we have to sce that milk is
produced 1n larger quantitics.

MR. DEPUTY-SPEAKER: Now, the
Question-Hour is over

WRITTEN ANSWERS TO
QUESTIONS

Funds sanctioned for Central Social
Welfare Board

671 SHRI 8. A MURUGANAN-
THAM  Will the Minister of EDUCA
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether Government have sanc-
tioned funds for Central Socfal Wel-
taze Board, and if so, how much for
1972-73, 1973-74 and 1974-78:

(b) whether Central Social W-ifare
Board has to disburse the said funds
to State Social Welfare Boards; and
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33
{¢) i so, how much was given to Government gives financial assistance
Tamil Nadu, West Bengal, Kerala, to .thq'Centrll Sacial Welfare Board
Qrissa, Delhi and U.P.? gﬂtceh is utilised, mostly through the
THE DEPUTY MINISTER IN THE mdm;?cﬂthw&”’“mm“w‘:mP“'
MINISTRY OP EDUCATION AND 80- g0 oniein ot The ml:va . ‘:‘_
CIAL WELFARE AND IN THE DE- e nt de
PARTMENT OF CULTURE (SHRI tails are given in the statements I and
ARVIND NETAM): (a) to {c). The II laid on the table of the Sabha.

Siatement—I
Financal assistance given by the Goverment to the Central Social Wel fare Board
(Rs. in lakhs)
1972—73 197374 1974~
(Budget Emmntg;” 75
Plan . . . . . . . 398-08 351 69 408 0O
Non-Plan . . . . . . . . 33 20 34°59 38 o8

Statement—I1

Amount given to State Boards and Institutions in West Bengal, Uttar Pradesh, Orissa,
Tamil Nadu, Dellr and Kerala under various programmes of the Central Social welfare
Board and for meetng the Bstabhishment expenditure of these Srate Boards during the year

1972-73 1973-74-

1. Name of the State Amount given to State Amount given to State
S Boards and institu- Boards l%ir their esta-

No. tions under various  bhishment (Non-Plan)
Programmes
1972-73 (P~ 1973-74 (Pl~ 1972—73 1973~
Rs.  am) Rs. an) Rs. 7 ,74
T 2 3 4 s 6
I West Bengal - - © 31,52,321  34,48,387 69,350 74,600
2 Unar Pradesh - . . 21,18,384  19,97,515 65,350 74,900
3 Orissa . . . + 13,090,305  12,89,381 67,450 54,6500
4 Tamil Nadu - . . 12,82,040  12,04,656 .. —
s Delhi e . . hd 8,090,246 6,98,020 40,300 39,800
6 Kerala - =+ - = 6,17,080 850,817 9,600 22,500

*Note: No grant 1s given to Tamil Nadu because the State Socal Welfare Board there
was merged with the Welfare Depastaent of the State Government.

Restoration of Development Rebate (b) if so, the main points thereof
for Shipping Endustry and the reaction of Government there-

on?
*673, SHRI ARVIND M, PATEL:
Will the Mimister of SHIPPING AND  THE MINISTER OF SRIPPING AND
TRANSPORT be pleaged to state: TRANSPORT (SHRI KAMLAPATI

(a) whether demands have been ATHI): () Yes, Slr.
Made for restoration of development  (b) It is proposed to continue the
Tebate for the shipping industry; and development resbate for another year
330 1.3,
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ie. til S1st May, 1975 in respect of
ships the confracts for the purchase
of which were entered into before 1at
December 1873, It is also proposed
to allow initial depreciation equal to
20 per cent of the cost of ships to be
acquired after 81st May, 1874 and in
respect of which development rebate
is not sdmissible.
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Trade Activities of F.CL

*679. SHRI RAMACHANDRAN
KADANNAPPALLT :

SHRI VAYALAR RAVI:

Will the Minister of AGRICULTURwL
be pleased to state:

(a) whether Government propose to
reduce the trade activities of the Foou
Corporation of India; and

(b) it 80, the broad outlines of the
proposal and the reasons for taking
such a decision?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). There 18 no proposal to
reduce the trade activities of the Food
Corporation of India Its activities
may, however, be affected t; the ex-
tent, the functions of procurement and
distribution entrusted to Food Curpo-
ration of India by the State Guvern-
ments are taken over by their own
Corporations as and when ‘they are
set up.

Amount sanctioned for Minor Ports

*680. SHRI SAKTI KUMAR SAR-
KAR: Will the Minister of SHIPPING
AND TRANSPORT be pleased to state:

(a) the amount sanctioned for minor
ports in West Bengal during the last
three years, year-wise; and

(b) the names of the minor ports in
the country which are yet to be deve
loped and for which no sanction had
been made during the period?

THE MINISTER OF SHIPFING AND
TRANSPORT (¥HRI KAMLAPATI
TRIPATHI): (a) Nil.

(b) Such of the minor ports which
have been included in the Centrally
Sponsored Schemes for minor ports
have been given financial wassistance
by the Central Government and they
are Gopalpur, Kakinada, Cuddalore,
Beypore, Karwar, Miryabay (Ratna-
giri) and Porbandar.

Executive responsibility for develop-
ment ot other minor ports in the coun-
try vests in the State Government con-
cerned.
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Rigger Rerth for Bombay Pert o
Apcommodate Larger Vesssls

*681. SHRI DHAMANKAR:

PROF. MADHU
VATE:

DANDA-

Will the Minister of SHIPPING AND
TRANSPORT be pleaseg to state:

(a) whether his attention has been
drawn to the news-item that the Bom-
bay Port Trust has refuseq to under-
take the risk of berthing vessels and
big tankers on technical grounds; and

(b) if so, whether there are plans
10 expand the existing ports or build-
ing bigger ones to accommodate larger
vessels?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI KAMLA-
PATI TRIPATHI) (a) Presumably
the question relates to the news-ilem
relating to handling of big tankers,
“Netaji Subhas Bose” and “Viveka-
nand” by Bombay Port Trust.

{b) A scheme to handle big tankers
in Bombay 13 ineluded in the Fifih
Plan. Even now Madras Port cau
receive 87,500 DWT tankers. With the
completion of the Fourth Plan Sche-
mes, Visakhapatnam can handle ves-
sels of 1,00,000 DWY. Provitlon has
been made in the Pifth Plan for Viea-
khapatnam to receive 1,50,000 DWT
ships and for Madrag and Mormugao
to receive 1,00,000 DWT vessels. The
Npava Sheva Project will enable Bom-
bay to receive large size vessels. The
Haldia Dock when commissianeg can
receive much larger ships than can
be entertained at Calcutta Port and
the draught at Haldia will progressive-
1y be increased during the Fifth Plan.
A Super Tanker Ofl Terminal has al#o
beenn planned at Cochin to receive
large size tankers. An off-shore ter-
minal at Salaya is also planned to re-
celve 2,600,000 DWT tankers.
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Sominar o Educxtion system hell it
Jammu

*682. SHRI NARENDRA SINGH:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleaseq to state:

(a) whether a Seminar was hsld at
Jammu recenily of the educationisty in
which representatives of a number of
States suggested som< reforms in edu-
cation system in their respective
States;

(b) if so, the highlights of the Semi-
nar; and

(¢) th» reaction of the C.ntral Gov-
ernment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHR!
D. P YADAV)' 1q) to (o). An Al-
India Semmar on Examination Reforn
was orgamsed by the Model Institute
of Education and Research, Jammu-
Tawi, on February 18-19, 1874 Va-
rious problems relating to examination
reform were discussed at the Seminar.
Recommendations of the Seminar bave
not been received. This Minisiry is
not aware of any other seminar held
at Jammna,

Development of Minor Ports

«gg83. SHRI 8. N. MISHRA: Will
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether Government have under
consideration any new propo‘sal for the
development of some mino¥ ports
during the Fifth Five Year Plan pe-
riod;

(b) if so, the names of such minor
ports and the estimated cost of the
development thereof; and

(c) the nature ang extent of Central
assistance to be provided to the Stete
Governments concerneq for the imple-
mentation of the scheme?
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THE MINISTER OF SHIPPING AND
TRANSPORT (SHRE EKAMUAPATI
TRIPATHI): (a) No, Sir. The pro-
vision for Cemtrally sponsored schemes
in the ¥ifth Five Year Plan is mainly
on account of spillover expenditure for
the schemes which were sanctiond in
the Fourth Five Year Plan period.
Other new schemes for development of
minor ports will have to be considered
by the State Governments for inclu-
sion in their Plans.

(b) and (c). Do not arise.

Loading of Iron-Ore at Haldia

684. SHRI A. K. M. ISHAQUE,
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether the steamers at Haldia
are in a position to start loading iron-
ore; and

{b) if not, by when and with whaut
capacity the steamers at Held'a are
m a position to start loading iron-
ore?

THE MINISTER OF SHIPPING AND
TRANSPORT (SHRI KAMLAPATI
TRIPATHI): (a) Not at present,

(b) First phase of the Haldia Do.k,
including the iron ore berth and th-
mechanicel ore handling plan 15 ex-
pected to be commissioned during this
vear. The rated capacity of the instal-
led plant will be about 6000 tonmes
per hour.

Target of Educational facilities ex-
tended to Andhra Pradesh during
Tourth Plag

“685. SHRI M. S. SANJEEVI RAO:
Will the Mimister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the target ©f educa-
tional facilities extended to Andhra
Pradesh during the Fourth Plan period
has been fully achieved; and

ey

{b) if not, steps Government pro-
pose in the matter?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a) and
(b). The information is being coliected
from the State Government and will
be laid on the Table of the House.
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(%) 1966-67 & 1972-73 uw,

waTT, FFAT HY gEn W frer e -
o et (%o wref ¥)
1966~67 16. 32
196768 16.69
1968—69 24.80
1969-70 21.36
19771 22.90
1971-72 29. 36
1972-73 38.14

(xd 1973-74 FF@ vl dm AT &)
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Wrer 7 | fam Aaged qfg Fwdf
mfeat #Y afcrem A ® afg st
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wT & foan gzarr @, faeir afe-
wreret & A F$ gfeaifir, e 61
Zat #1 veafaw sy, W gd oot 7
) & A fawT g ¥ a9
qa g )

Amendmentis to Cooperative Societies
Act

*687. SHRI R. N. BARMAN:

SHRI BIRENDER
RAO:

SINGH

Wwillp the Minlster of AGRICUL-
TURE be pleased io state:

(a) whether land and plot owners of
Pelhl have demanded immediate
amendments to the Cooperative Socle-
ties Act of 1972 and the Delhi Co-
operative Societies Rules, 1873; and
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(b) if so, the reasons therefor and
the reaction of the Government there-
to?

THE MINISTER OF STATE IN THE
MINISRY OF AGRICULTURE (SHRI
ANNASAHER P. SHINDE): (a) and
(b). Some builders and promoters of
Multi-storeyed flate have requested for
amendment of Delhi Co-operative
Societies Act, 1972 and Delnt Co-
operatives Societies Rules, 1973. They
wanted to form cooperative society of
flat owners for mainienance of com-
mon services etc. Their request for
amendment is under consideration of
the Delhi Administration,

Delay in Implementation of the Farak-
ka Barrage and Haldia pDock Projects

*688. DR. RANEN SEN: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether the delay in the imple-
mentation of the Farakka Barrage and
Haldia Dock projects 1s causing a
gradual dwindling of Cargo in the Cal-
cutta Port;

(b) whether at piesent the pori can-
not accommodate “bulk Cargo” like
coal, fertiliser, o0il, 1ron-ore in big
vessels owing to lack of proper arrange-
mentg for ships; and

(e) 1if g0, how much loss Caleutta
Port is incurring due to this?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI KAMLA-
PATI TRIPAHI): (a) and (b). Yes,
Sir.

(¢) Calcutta Port is presently handl-
ing about 8 to 7 million f{onnes of
cargo annually. Traffic bas declined
because of the fall in imports of food-
grains, heavy machine-tools and plants
and exports of coal, as also to some
extent due to the inability of the Port
to cater to bulk carriers owing to its
present draught limitations. It is not
possible to assess the foss incurred by
the Port because of its Inability to
cater to biilk carriers.
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Permimsion to Governmant empioyees

to make payments for DDA, fints

atter bap on House Beilding Advance
is Lifted

6386. SHRI D. B. CHANDRA
GOWDA: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether Government are aware
that a large number of ‘Government
servants in the capital are registered
with the D.D.A for allotment of flats
in the Middle-Income Group but are
unable to participate in the next draw
on account of ban on the sanction of
House Building Advances; and

(b) whether Government propose to
issue instructions to the D.D.A. to al-
low such of the Central Government
servants who are successful in the
draw to make cash-down payments
when ban on House-building leans is
lifted?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI OM MEHTA): (3) Though
the ban on grant of House Building
Advances may mnot prevent Govern-
ment servants from participating in
the draw of lots, it mavy affect their
capacity to make cash-down payments
for the flats on aliotment.

(k) No decision has yet been taken,
Central Sanskrit Vidya Peethy in
Kerala

6587. SHRI VAYALAR RAVI: will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) whether Government are aware
that Trivandrum Sanskrit College is
the best place to establish a Central
Sanskrit Vidya Peetha in Kerala; and

(b) if so, what steps Government
have taken to establish such a centre
in that State?

APRIL 15, 1974

Written Answers 48

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION. SOCIAL
WELFARE AND IN THE DEPART-
MENT OF CULTURE (S8HRI D. I
YADAV): (a) and (b). A general pro-
posal to establish a Kendriva Sanskrit
Vidyapeetha in Xerala had been re-
ceived, Specific details regarding this
proposal are awaited from the State
Governments who have been reminded.

Demands of employees of Central
Marine Fisheries Resoarch Institute,
Cochin

6588. SHRI VAYALAR RAVI: Will
the Minister of AGRICULTURE be
pleased to state:

(a) whether Government received
any charter of demands from the em-
ployees of the Central Marino Fishe-
ries Research Institute, Cochin; and

(b) if so, the main poinis thereof
and the action Government nave taken
or propose to take thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) and
(b) No charter of demands has been
received, but representations have
heen received from the eniployees of
various categories of the Central
Marine Fisheries Research Irstitute,
Cochin for revising the pay scales from
Ist July, 1039 on the hbasis of the re-
commendations of the Second Pay
Commission and also for rectifying
some anomalies in the fixation of pay
on the basis of the recommendations of
the Third Pay Commission.

It has not been found tn be practi-
cable to go into the question of revi-
sion of the pay scales from 1st July,
1959. The introduction of uniform
scales of pay for all scientific and
techrtical posts in  the Institutes on
the basis of the recommendations of
the Third Pay Commission is, how-
ever, receiving attention of the Indian
Council of Agricultural Research and
action to rectify any anomalies pre-
senily obtalned in the scales of pay is:
heing taken.
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Declalon loft with the Centre to fix
frdcuremont targets of Whest

6580. SHRI MOHEINDER SINGH
GILL: Will the Minister of AGRI-
CULTURE bhe pleased to state:

(a) whethey neither the Agricultural
Prices Commission nor the Chief Min-
isters’ conference set any procurement
targets for wheat and it is left to the
Centre only to fix the targets for
varioug States on the basis of overall
distribution policy; and

(b) if so, whether & final decision
has since been taken in this matter?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) Neither the Agricultural Prices
Commission nor the Chief Ministers’
Conferince made any recommenda-
tion regarding the procurement tar-
get.

(b) No, Sir.
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Roag between Indrapuri ang Patel
Nagar, New Defhi

£395. BHRI BIBHUTI MISHRA: Will
the Minister of SHIPPING AND
TRANSPORT be pleased to state,

(a) whether some dispute with the
residents of Todapur Villege has so
far obstructed the straightening of
road between Indrapuri and Patel
Nagar, New Delhi;

(b) if so, where the matterg stand
now; and

(c) what steps are proposed to be
taken by Government to secure the
straightening of that road so that no
inconvenience is caused to the resi-
dents of the Colony?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB
KUMAR MUKHERJEE): (a) to (o).
The Delhi Administration, P.W.D.,
who are concerned with the
matter, have intimated that
they are not aware of any dis-
pute with the residents of Todapur
village. The land required for the
construction of the missinz portion of
the road between Indrapun and patel
Nagar belongs to the Military Authori-
ties to whom the payment for the
acquisition of the land has recently
been made. The land in question is
expected to be taken over soon by the
Delhi Administration; the work is ex-
pected to start thereafter during the
current financial year,

Road connecting Indrapuri with
Cantemment

6596. SHRI BIBHUTI MISHRA: Wil
the Minister WORKS AND HOUSING
be pleased to state:

(a) whether in the Master Plan of
Delhi thers is a proposal to construct
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a road connecting Indrapur] with Can-.
tonment by extending the road which

comes up to War Cemetery from
Ring Road; and

(b) if g0, when the proposal is like-
1y to be given effect to?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFATRS AND IN THE
MINISTRY OF WORKSE AND
SOUSING (SHRI OM MEHTA): (a):

o, Sir.

(b): Does not arise.

Annual Meeting of the Kohat Coope-
rative Housing Society, Deibi

6597. SHRI JAGANNATH MISHRA:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether no Annual Meeting of
the General Body of the Kohat Coope-
rative Society has been hold for the
last two years;

{b) if so, reasons therefor; and

(c¢) what action is proposed to be
taken in the matter?

THE MINISTER OF STATE IN 1HE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE):(a) and
(b). The last annual general meeting
of the Society was held on the T7th
May, 1972. The subsequent annual
general meeting of the Society fixed
for the 380th September, 1973, was
adjourned because there were objec-
tions about non-production of audited
accounts.

(c) In terms of Section 30(1) of the
Delhi Cooperative Societies Act, 1972,
the Registrar of Cooperative Societies,
Delhi has issued a reguisition to the
Society on the 8th April, 1974, reguir-
ing it to hold a special geveral meet-
ing of the Society withip one month
after the receipt of the reguisition,
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out plan of Kobst Cooperative
u'mmngm.m

8588, SHRI JAGANNATH MISHRA:
Wil the Minister of WORKS AND
HOUSING be pleased to state:

(a) when the layout plan wag sub-~
mitted by the Kohat Cooperative House
Building Society, Detlhi;

(b) whether the layout plan has
been approved_ by the Delhi Develop-
ment Authority and if so, when; ana

(c) it not, the reasons for the delay
and when it ig likely to be approved?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI OM MEHTA): {(s) The
Society submitted a revised layout
plan to the D.D.A. on March 4, 1474.
as the earlier plans submitted by them
were not in order.

(b) No. Sir.

(c) After scrutinising the revised
plan, certain corrections to be made
there in have been intimated to the
Socety by the D.D.A,

List of names of teachers selected for
Selection Grade in Delhi Schools

6590. SHRI RAMJI RAM: Wil the
Minister of EDUCATION SOCIAL
WELFARE AND CULTURE be rleased
to state:

(s} whethey thy Directorate of Edu-
cation, Delhi Administration had re-
leased a list of Trained Gradoate
Teachers (Womea) in January, 1978
giving the names of some teachers
selected for the Selection Grade;

(b) if so, whitther some geps were
left in the seniority list giving the
;'emarka ‘Being considered separate-
v

(e} whether these remarks were
gven because the confidential reports

Written amgweis
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of these teachers were not traceable in
the Divectorste;

(d) it s0, whether the missing files
have since been traced and the cases
finatized; and

(e) if not, what action hsg been
taken to finalise the pending cases?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND iIN THE DE-
PARTMENT OF CULTURE (SHR! D.
P. YADAV): (a) Yes, Sir.

(b) Yes, Sir,
(¢) Yes, Sir.

(d) Yes, Sir; the missing files have
since been traced and most of the
cases have been finalised alrcady. The
few remaining cases are also Lemng
lookesd 1nto.

(e) Does not arise.

Recognition to Delhi School Teachers’
Asgociation

0600. SHRI RAMJI RAM: Will the
Minister of EDUCATION SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) the date when the Delhi School
Teachers’ Associatien was granted re-
cognition by the Delhi Administration;

(b) the purposes for which the re-
cognition wag granted to the aforesaid
Association;

{c) the total membership of the
Association as on 31st December, 1973;

(d) whether this Associstion has
been ignored in giving representation
on the Dethi Education Advisory
Board constituted In aecordence with
Delhi Education Act; and

(e) it #6, the reamons for lgnuring
the cleims of this Association for re-
presentation on the Delbi Education
Advisory Board?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) The Delhi School
Teachers' Associalion was granted re-
_cognition in January, 1944. by the then
Superintendeni of Education Delhi-Aj-
mer-Marwar and Ceniral Indla.

(b) To inculcate professional pride
in every teacher; develop professional
solidarily among teachers for achiev-
ing teachers’ weltare-cultural educa-
tional, social and economic betler-
ment,

(¢) Ordinary Members-—£500.
Life Members 650.

(d) Delhi Education Advisory Board
has been constituted according to pro-
vision of Delhi School Education Act.
1973 and representation {o Jovernment
Aided School Teachers' Association,
which is representative body of the
teachers of recognised sided schools
has been given.

(e)In view of answer to (d) the
quesiton does not arise.
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Promotion of Junior Drawiag
Teachers in Delhi

6804 SHRI PURUSHOTTAM KA-
KODKAR: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to refer to

Written Answers 6z

No. 2004 on 6th August, 1973 regard-
ing Drawing Teachers Grade III in
Delhi Schools and to state;

(a) whether any Junior Drawing
Teacher who became entitled to pro-
motion to the post of Senior Drawing
Teacher after three years’ experience
Faz beon promoted as Senfor Draw-
ing Teacher;

(b) if so, the number of such tea-
rhers promoted as Senjor Drawing
Teachers under this rule during the
last three years; and

(c) if not, the reasons therefor and
the time by which promotions of
Drawing Teachers under thig rule
shall be effected?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL, WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) No, Sir.

(b) None.

(¢) Due to non-availability of vacan-
cies, Promotions have not been made,
As and when vacancies arise, the pro-
motions will be made.

Use of Iand lying around in Delhi-35
Area

6605, SHRI PURUSHOTTAM KA-
KODKAR: Will the Minister of
WORKS AND HOUSING be pleased to
state:

(a) whether large pieces of land
as mentiored below are lying in
Delhj-35 area:--—

(i) between Bhagwandas Nagar
and Jaidev Park; (ii) bet-
ween Manochar Park and
Punjab Garden along Najsf-
garh drain: (iii) hetween
Power House and Lawrence
Road along Rohtak Road; and
(iv) Near Railway Line be~
hind Golden Park and Phool
Bagh;
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(b) if so, the exact sreas thereof,
separately, with their dimensions and
actual boundaries; ang

(c) the present use being made
and the propused use thereof and the
time by which these shall be put into
the proposed use?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS AND IN THE MINIS-
TRY OF WORKS AND HOUSING
(SHR] OM MEHTA): (a) to (c). (i)
A piece of lapd measuring about 4
acres in this pocket is lying vacant.
The land use of this arey in the Mas-
ter/Zonal Plan is “residential”. The
detailed scheme for this pocket 1s still
to be prepared.

(1) About 4 to 5 acres of land along
Najafgarh Drain between Manohar
Park and Punjab Garden is partly ly-
g vacant, partly under the jhuggies
and partly under cultivation, Accord-
ing to the draft zonal plan, part ot the
area 18 lo be utilised for a higher
secondary school and the remaimng
area 10 be kept as open park along
Najafgarh Drain. The detailed scheme
for this area 1s yet to be prepared.

.

(u1) In this porkét a piece of land
measuring about 8 acres 1s partly
vacant and partly oceypied by a large
number of jhuggies, pucca and semi.
pucca structures, Part of the area is
occupied by some unauthorised cycle
factory which is functioning in a pucca
structure. In the Master/Zonal Plan,
the area is edrmarked for industrial
1ise.

(iv) In this pocket a piece of land
measuring about 12 acres behind Gol-
den Park and Phool Bagh near the
Rajlway line is partly vacant and part-
ly under the jhuggies. In the Zonal
plan the area is earmarked partly as
“green’ between Lawrence Road, Phool
Bhag, Ashok Park and the Railway
Line, and the remaining for industrial
use. The scheme for this area 1s yet to
be prepared.

APRIL 15, 194
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gradanies working s
Junier Kugineers in CP.W.D,

6606. SHRI S. D. SOMASUNDA-
RAM: Will the Minister of WORKS
AND HOUSING be pleaseq to state:

(a) whetlier about 800 Engineering
graduates are working in CP.W.D.
as junior engineers, a cadre meant
for engineermg Diploma holders and
they are treated at par with them
in respect of pay, promotion etc.;

(b) whether the 8rd Pay Commis-
sion has olserved that this practice
amounts to under-utilisation of engi-
neering graduates, which our country
cannot afford and also detrimental to
the Industr.al and Economical Deve-
lopment of the Nation; and

(¢) if so, the action taken so far or
proposed to be taken to enswe that
the engineecrs are not under-utiliged
ang utilised for the purpose for whieh
they are trained for?

THE MINISTER OF WORKS AND
HOUSING (SHRI BHOLA PASWAN
SBASTRI): (a) Yes.

(b) The Third Pay Commission hes
observed that appointment of engineer-
ing graduates at the level of Junior
Engineer involves under-utilisation.

(¢) The minimum qualification far
the post of Junior Engineer is diploma
in engineering, but Government canrot
bar the entry of graduate engineers i
they spply for it ang get selected, And
once they are selected they have to
be put on such jobs as are available.
However, even at the Junior Engineer's
level there are some jobs like design
engineering ete, where enginesring
qualification can be betler utilised.
Graduate Engineers are generally put
on such jobs.
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Engineering Graduates working as
. .. . Junior Engineers

6607. SHR1 S. D. SOMASUNDA-

RAM: Will the Minister of WORKS
AND HOUSING be pleased to state:

¢(a) whether hund:eds of engineer-

ing graduates working as Junior En-
gineers, a cadre meant for diploma
holders, in C.P.W.D., D.D.A. and

P. & T. are daily holding demonstra-

tions and hunger strike at Nirman
Bhawan and ai his residence demand-
ing a cadre exclusively for engineer-
ing graduates in C.P.W.D.; and

(b) if soc, ihe action taken xo far
to create a cadre for engineering
graduateg in C.P.W.D.,, an Engineer-
ing Department which is supposed to
recruit them at Class 1II level also

in a preper cgdre?

THE MINISTER OF WORKS AND
HOUSING (SHRI BHOLA PASWAN
SHASTRI): (a) Some Graduate Junior
Bngineers of the Central Public Works
Department did hold demonstrations
for a few days in front of Nirman
Bhavan, and resort to hunger strike
aA the residence of the Minister of
State for Ministry of Works and
Mousing from 25th to 30th March,
3974 in support of their demaud 1or
a separate cadn Be

(b) The entire quesfion relating to
e structuring of ‘posts and qualifi-
“kms et the cluzs IIT level is under
lxa.mmamm

Strike threat py Trucy owners

‘g

8808. SHRI M. M. JOSEPH: Wil} the
MBnister of SHIPPING AND TRANS-
BORT be pleased to state:

(a) whether aword!ng w 3 daily
newspaper sbout one lakh truck

330 LS—+
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ovperators have threatened to  take
their trucks off the road from June °
30, 1974 for an indefinite period; '

(b} whether their demands are for
improving the distribution gystem of
tyres and.spare parts and for aboli-
tion of octroi; and

(c) if so, the action Government
propose to take to solve their genume
demands?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANARB KUMAR
MUKHERJEE): (a) Governmen; have
sexn reports in some lnocal newspapers
to the effect that transport cperators
would resort to ‘‘direct action” if their

main  damands were not accepted
within a reasonable time.

(b) Yes, Sir.

(¢c) Government are awre of the

present shortages of heavy duty tyres.
required for use on transport vehicles
and of certain categories of critical
motor vehicle spare parts.

In regard to tyres, steps have been
taken, as a result of which production
is expected to increase.

As regards spare parts, the shortage
is mainly due to factors like power
cuts, non-availability of raw materials
and constraints on manufacturing
capacity. To overcome these difficul-
ties, additional capacity, both by way
of expansion of existing units and
establishment of new units in all the
critical areas, has been allowed,

Abglition of octroi falls within the
jurisdiction of the State Governments.
In pursuance of the rscommendation
of the Transport Development Council,
this matter is being pursued with
them vigorously. Abolition of octrof
depends, however, on locating accept-
able alternative taxes. Although
several alternatives have been consi-
dered, from time to time, it has not
been possible so far to decide on suit-
able substityte taxes. Thic matter s
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aot emsy, since the implications and
ramifications of each alterndtive have
to be examined in depth

Negoiiations with some countiries for .

purchase of fishing trawler

8809. SARDAR SWARAN SINGH
SOKHI: Will the Minister of AGRI-
CULTURE be pleased to state: o

(a) whether Goverrrmient have
been at negotiating with some coun-
tries other than Poland for purchase
of fishing trawier; and

(b) if 3o, the results thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): {a) Yes.
Sic.

(b) The negotiationz are in progress.

Diishad Garden Extension 1 Colony
nedr Dethi-U.P. Border

6610. KUMARI KAMLA KUMARI:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether the Dilshad Garden
Extension I Celony near Delhi-UP.
Border was approved by the erstwhile
Bhahdra Municipality many years ago
and orany houseg have already been
built snd people are already living
there;

(b) if so, the reasong for not allow-
ing the building activity in the said
colony now, when all the necessary
facilities have been provided by the
coloniserg in the szaid colony;

(c) whether no: allowing building
avtivity ‘in the said cotony for ober
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8 dacade now woultl leal to uthiithe-
rised coaastructions in the gald colomy:
and

(d) steps taken by Govertimant to
allow building activity in the said
colony?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS AND IN THE MINIS-
TRY OF WORKS AND HOUSING -
(SHRI OM MEHTA): (a) Y=s, Sir.

{b) to (d). The question of pay-
ment of compensation for certaia
area of land under acquisition for
plan requirements has been referred
to a Sub-Committee of the Delhi Deve-
lopment Authority. Relcase of build-
ing activity will be considered after
the Sub-Committes submits ifs rvport.

Bombay-Agra National Highway

6611. SHRI Z. M. KAHANDOLE:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether the shortening aud
broadening of the Bombay-Agra
Nationaj Higkway has been started;

{(b) the allotment ang time Limit
for completing the work betweea
Thana and Dhulia;

(c) whethrer the work iz being
carried out by the C.P.W.D. itself ar
hag been entrusted to privale com-
tractora:

(d) it the private contractors are
doing it, what is the amount of
wages they pay to the labour; and -

(e) whether Government have amy

machinery to check up whether these
paymenis are regularly made to the
labourers .and “withput any kind uf
illegal dediictinns®
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TRANRSPORT (SHRI PRANAB KUMAR
MUKHERIEE): (a) Yes, Bir In fact,
the 'work ia some of the stretches in
Uhar Pradesh and Rajasthan has al-
ready been completed

) The work of upgrading of varn
sus sub-gections of Bhiwandi-Dhukia
seclion of the road has been senction-
24 at an est:mated cost of Rs 778 49
jakhs and 15 expected tp be completed
during the Fifth Plan period, subgect
te availability of funds

{c) The work 15 Lewng carred out
partly through the coatractors and
parlly by the State Covernment de-
partment ally

(d) and (@) The nformalion 18
seing collected from the State Uuvern-
ment and will be tad o the table of
e House in due course

Opening of Sues Camat

6812 SHR1 B 5§ PANDEY Wil
:he Minister of SHIPPING AND
TRANSPORT be pleased to state

(a)} whether Government's sttan-
tron hos besn drawn 1o the repofts
# Dhkellhood of opening of Suez

Tana) snd

th) 3 so, the extent of saving en
trelght of our smports and exports?

THE DEPUTY MINISTER IN THE

Te

Specist Amisiance e P
for Deowght Prome Avews of Mahe-
ravhim

6813. BHRI ANNASAHEB GQT-
KHINDE: Will the Minuster of AGRI-
CULTURE be pieased to state

(a) whethar the Fact Finding Coma-
mittes (Sukthankar Committee) set
up by the State Government of
Maharashira has identified 87 Talukas
i 12 districts of the State ag drought
prone,

(b) whether the criteria adopted
by the said Committee closely follow
those adopted by the Second Irrigation
Commussion which had identified areas
in the distrnicts of Aurangabad, Bhue
and Osmanabad as drought proas
areas,

(&) the amount of special assstance
that would be given during the Fufth
Ptan period to the 6 distrcty e
Maharashtry already recdgnised as
drought pione districts;

{d) whether the Tusk Force set up
by the Planaing Commismon on the
integrated Agricultural Development
which went nto the question of
diought prone areas could not vl
some of the diought prone aress of
AMabaraghtra and

te) whether Government would
give sperial asmatance to the addi-
tlona!l 8 dimtricts declared by the
State Governments drought prone and
if not, the reasoms therefor?

THE MINISTER OF S8TATE IN TME
MINISTRY OF AGRICULTURE (SHRRI
B P MAURYA) (a) The Fact Fird-
g Committee (1978) appointsd by
the Government of Maharashira jden-
tifted 83 talukas 1a 12
drought prone.

%) The Puet Finding Commitie
after vonsidbriog 3 guuiber of crifia
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daddided that the bread drought zone
should consist ‘of (i) areas faling
within the rainfall zone of 750 mm
anl (i) areas whith have shallow
soils falling within isohyetea 750 mm
to 809 mm. The second irmgation
eommission identified the drought rone
on the criteria that the probability of
eritical rainfall shortage should be
20 per cent or more and that there
should be an adverse water balance.
They have, however, excluded talukas
or equivalent units whare 30 per cent
of the cropped area is irmgated,

(¢) Rs. 1600 crores to be egually
matched by the State Government

(d) The Commisgion did no¢ visit
drought prone areas in Maharashtra

{e) It is not possible to extend the
coverage of the programme to new
argas due to limiteqd resources.
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Bxplioratory Tube-weil in Haldwani

#6)35. BHRI B. R. EHUKLA: Wil the
Minister of AGRICULTURE be pleased
o stlle:

{a) whether gny exploratory tube-
well has been constructed in Held-
(M { Distrigt, Nainital, UP.) and io

Porsn, Bhabar ares of UP3

Written Angwers =

(b) if so, why tube-wells ave o~
tused to be comstructed in Parganew
of Bhinga snd Tulsipur Disteict. Bal
raich (U.P.) on the ground that thay
constitute part of Bhabar Tarai arem
and the strata is not stable?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRK
B P. MAURYA). (a) and (b). The
information 1s being colleccted froms
the State Government, and =il be
placed on the Table of the House
when received,

Portraits of National Leaders ju
Capsule

6616 SHRI SEZHIYAN Wil thwe
Minister of EDUTATION, SOCIAL
WELFARE AND CULTURE be ploased
to state

(a' whether portraits of natiomak
leaders have been placed In the Time
Capsule buried on the Independence
Day, 1978:

(b} if 8o, the names of the leaders
whose portraits were se'ected for this
purpbse; and

) {c) the procedure adopted in selee
tion of the portraits?

THE MINISTER OF EDUCATION.
SOCIAL: WELFARE AND CULTURB
(PROM. 8. NURUL HAS3AN): (a) ®»
(e). Yes, 8ir. Portraits of 15 'natéonsl
leaders etched in half-tone on copper
plates have been placed fn the Time
Capsule embedded at the Red Fort ex
15¢th August, 1978. These portreits
are based on the portraiis in the Ces-
tral Hall of Parliament. The namer
are as follows:—

1. Mahatmg Gandhi,

2: Dedabhai Neorojt.

% Loksmanys Bal Usagadie=
Tak,
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(1) Conventional methods of praovid-
ing irrigation like anima® operated
dugwells, tanks etc. are being ateord-
ed gue priority under the minor irriga-
tfion programme. Subsidies in the
case ol dugwells, persian wheels etc.
ave also being provided to the small
farmers.

Amount spent er developing towns
in the Natiomal Capital Region
during Fifth Five Year Plan

6619: SHRI K. MALLANNA: will
the Minister of WORKS AND IOUS-
ING be pleased to state:

(a) whether Government propose
to spend some money during the
Fifth Five Year Plan, on developing
some towns in the National Capital
region; and

(b) if so, the details regarding
menev, lowns and area consisting the
population that might be covered
under the scheme?

THE MINISTER OF WORKS AND
HOUSING (SHRI BHOLA PASWAN
SHASTRI): (a) In the draft Fifth Five
Year Plan, a sum of Rs. 20 crores has
been earmarked for development of
the National Capital Region.

(b) The details are being worked
out.

Fixation of reserved gnota for sche-

duled Castes and Scheduled Tribes

in appointments of Vice-Principal
in Delthi Higher Secondary

v School
6620. SHRI AMBESH: Will the
Minister of EDUCATION, SOCIAL

WELFARE AND CULTURE be rleased
te reter to the reply given to Unsiarred
Question No. 5105 on the 20th Decem-
ber. 1972 regarding fixation of reserved
auota for Scheduled Castes and Sche-
eled Tribes in appointments of Vice-

APRIL 15, 1874
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Principal in Delhi Higher Secondary:
School ang state:

(a) whetheyr the rules framed in
respect of the appointment of Vice-
Principals in Delhi Administration,
Delhi and notified on 1st June, 1968,
are against the Government/the State
Policy pub‘ished in chapter III under
head ‘Exemption and Exclusion” in
the Brochure on Reservation for
Scheduled Castes and Scheduled:
Tribes, third Edition:

(b) whether Scheduled Castes and.
Scheduled Tribes Teachers de not
appear in the Seniority lists; if se,
in which manner reservation is pro-
vided to these teachers; and

(¢) the number of teachers of the:
above communities promoted as Vice-
Principals, and who have peen allow-
ed Selection Grade on the basis of
reservation during the last three-
years? '

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL. WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) to (¢). Informa—
tion is being collected and will be laid’
on the Table of the Houce.

Reopening of Sugar Industry at:
Abhmedpur, Birbhum, West
Bengal

6621. SHRI GADADHAR SAHA:

Will the Minister of
TURE be pleased to state:

AGRICUL~

(a) what concrete action the Cen-

tral Government have so far takem:

to reopen the closed sugar industry
at Ahmedpur in Birbhum in West
Bengal; and

<{b) by which time this Sugar In-
dustry is expected to be put ints
operation and stert preducing suga?
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THE MINISTER OF STATE IN TRE
MINISTRY OF AGRICULTURE (SHRI
B. P. MAURYA): (a) The West Beungal
Suger Industries Development Corpo-
ration Private Limited, Calcutta set-
up by the Government ¢f West Bengal
for Gevelopment of the sugar industry
in the State has taken over the Nation-
al Sugar Mills Limited, Ahmedpur.
The Corporation bas started renovat-
ing the plant and machinery and taken
up an intensive cane cultivation pro-
gramme.

(b) The factory is expected to go
mto preduction by Decemnber, 1974,
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WHD MDNISTER OF STATE IN THE
MINIBTRY OF AGRICULTURE (SHBI
B P MAURYA). (a) The West Bengal
Sugsr Industries Development Corpo-
satipn Private Limited, Calcutta eet-
wp by the Government ¢t Weel Bengal
1oy development of the sugar industry
in the State bas taken aver the Nation-
al Bugar Mills l.mited, Abmedpur
IS¢ Corporstion bas viarted renovatl-
ing the plant and machinery and taken
up an intensive cane cultivation pro-
ramme

(b) The factory 15 expected to go
mto production by Derember, 1974
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Marciosj Cost of Gobar Gas Plants

6624. SHR1 RAJDED SINGH:
SHRI GAJADHAR MAJHI.

Will the Minister of AGRICULTURE
be pleased to s ate:

(a) the marginal cost of a gobar
gas plant;

(b) whether the proposed 20,000
gobar gas plants will be evenly distri-
buted in all the States and Unian
Territories or will be concuntrated in
one or some States; and

(c) whether in view of its cheapness
the Khadi and Village Industries Com-
miss on is prepared to extend its ex~
perties 10 the public at large?

THE MINISTER OF STATE 1IN
THE MIN'STRY OF AGRICULTURE
{SHRU ANNASAHEB P SHIMNE):
(a) The cost 0of the Khadi and Village
Industries Commiesion’s gobar pgos
plants being oresently  ponularieed
varies from Rs. 1575 to Rs, 3275

APRIL 16, 1074 * Writlen-Amwent . 8o

depending upots the capicity of e
plant (60 cubic feet to 230 cuble fest).

(b) The proposed 20,000 gobar gas
plants will be set up under a ‘sced.nf,
programme’ duriag the fitst two yoari
of the Fifth Five Yeor Plan in 12
Sta.e; where agro-climitc¢ conditions
are favourable. The pragramme will
be taken up in all the Statas snd Uniom
Te-ritories in the subsequeat yeary of
the Filth Plan.

(c) Yes.

Hunger Striky by Biind

6625. SHRIMATY BHARGAVI
THANKAPPAN;

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the International Fede-
ration of the Blind has organised a 2¢
hours ‘oken hunger strike o¢ about 150
blind persons from all over the country
in the Capital on the 18th March, 1974;

(b) if so, the reasons thereof; and

{c) the action taken by Government
in this regard?

THE DEPUTY MINISTER IN THR
MINISTRY OF EDUCATION AND
SOCIA}] WELFARE AND IN THR
DFPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (8) No, Sir.

(b) and (c). Does not arise.
Check om Ghost Milk Tokens

8628. PROF. NARA'N CHAND
PARASHAR:
SHRT P VENKATA-
SUBBAIAH:

Wil the Minister of AGRICULTURS
be pleased to s'ate:

(a) whether any check hag bheen
ordored for locating the ‘Chost witk
tokeng’ geued bv Delhi Milk Scheme
in the Union Capital;
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m&b)um&uﬂndhnam-w

{c) it not, whether such a ‘check’
would be ordered?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
B. P, MAURYA): (a) Yos, Sir.

(b) 100 per cent physical verifica
tion of milk tokens with reference to
the Ration Cards has been undertaken
at various mik depots in Delhi/New
Delhi areas. Some persons are in
possession of more than one milk token
for the same shift, which thcy appa~
rently got issued by givnag incorrect
declarations at the time of issue of
the subsequent token(s). Therefore,
such tokens are collected for cancella-
tion. During the month of January
axd February, 1974, such checking was
conducted, at about 68 milk depots and
1171 unauthorised or extra milk tokens
were seized and cancelled. The veri-
fication of milk tokens is being econtl-
nued.

{c) Does not arise.
Fublication of Tagore Oentenary
Volume

6627. PROF. NARAIN CHAND
PARASHAR:

Will the Minister of EDUCATION,
SUCIAL WELFARE AND CULTURE
be pleased to state;

(a) whether the Tagore Centenary
Volume published by the Sahitys
Academi is ou: of stock; and

(b) if so, whether Government
would arrange ‘he publication of the
nd Edit.on at an early date?

THF DEPUTY MINISTFR IN THE
MINISFRY OF EDUCATION AND
SOCIAT. WELFARE AND IN THE
DFPARTMENT OF CULTURE (SHRI
D 2 YADAV) (a) and (b). Abnut
150 copies are sti't available. As this
i3 2 costly publication, ths Akaveml
hus no immediate plen to bring out
A reprint of the volume,

8

Lower Division Clerks in Ministry of
Agricuiture

8628. SHRI 8. M. BANERJEE: Wil
the Minister of AGRICULTURE be
pleased to state:

(a) whether he is aware that in the
Department of Fooq and Agriculture,
tne last review of the Authorised
Permanent Strength of Lower Division
Clerks was done on 1st May, 1870 and
1st May, 1967 respectively with the
result that a large number of em-~
dloyees are still continuing as tem-
porary;

(b) why review was not done every
year as required under rules;

(c) whether Lower Division Clerks
who have completed 10 years of ser-

vice are still working as temporary,
and

(d) whether any representation has
been received from Central Govern-
ment Clerks’ Union in this regard

and if so, the action being taken om
it?

THE MINISTER OF STATE IN THR
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) to (d). The position in respect of
Departments of Food anq Agriculture
is given below;

1L DEPARTMENT OF FOOD

A review of the Authorised Perme-
nent Strength of Lower Division
Clerks has been made on 1egular
basis from time to time. The last re-
view was undertaken in 1973,

2. There are 14 temporary Luwer
Division Clarks In the cadre of Depart-
ment of Food with 10 years' service
who have yet to be confirm~d in the
grade Thev could nnt be canfirmed as
thev had failed to pass th~ pr-seribed
tvning test ang were. thrrefome ina'igi-
ble for confirmation. Only in 1971 thay
were exemoted from thiz reani-eme-t
Their casss are now hoine pa-ciZerd
against the permanent vacancies. No
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ropropandation fram the Central Go-
veroment Clerks' Unign has been Ye-

ceived by the Department of Food

13 DEPARTMENT OF AGRICULTURE

The review of authaiised permanent
strength of Lower Division Clerks as
on 1-3-1967 was undertaken and orders
isswed on 23-4-1970 The review could
not be undertaken every year there-
after 1n view of the :mpending re-
organisation of the Indian Council of
Agricultural Research which c(reated
uncertainty about the future of the
posts on Government <ide of the ICAR.
20 LDCs who have completed 10
years service are still working as
tempatary LDCs They could not be
confirmed as they did not guahfy in
the prescribed typing test Exemp-
tion hag been given to 10 such clerks
and their cases are hemg processed

for confirmation

Some 1epresentations were recerved
in this regard in the Depariment of
Agriculture No progress could, how-
ever be made In ‘ieww of the un
ecertainily regarding the fulure set-up
of the ICAR due to reasons referred
to above Now that the 1e-organisa
1ion of the ICAR has besn rompleted
and a new Department of Agricultwmal
Research ang Educabion hag been sgot
up, the review would he undertahen
as quitkly as possible

’

Withdrawal of New Route No,
from Tilak Nagar to Gahbpur/
Ghumenbera

3ZA

8629 SHRI 8 M BANERJEF will
the Ahmster of SHIPPING AND

TRANSPORT be pleased {o stale

(a) whether DTC faulites wele
made available recently by operating
a new route No 452-A from Tilak
Nagar 1o Galibpur/Ghumenhera

(b} whether ihe abore facihi.es
dave been withdrawn cuddenly without
miorming the general public of 1the
area, and

(¢c) 1t ro the rezrons t™-eof?

APEIL I8, 30%¢ Wriltan Aupwoss

Sa.

THE DEPUTY MINISIER N THR
MINISTRY OF SHIPFING ARD
TRANSPFORT (SHRI PRANRAB
KUMAR MUKHERJEE) (a) sad ()
The Dell: Transpory Corperation 1
presently operating twelve services
from Tilak Nagar/Najatgarh to
Galibpur/Ghumenhera between 455
hrs. and 2130 hrs. and thirteen servi-
ces from Gahbpur/Ghumenhera to
Tilak Nagar/Najafgarh between 5§55
his and 2005 hrs on route No 52-A
None of these services has been with-
drawn

(L) Does not arse

Auction plots under the sjum
Department in Delhi

6630 SHR! ARVIND M PAIEL
Will the AMiniter of WORKS AND
HOUSING be plecSed 1o state

(a) whether Government have de-
aded 1o auction plot« which are unde:
the slum Depditmernt in Delh,

(b) if <o the poliv of Gorvernme.it
in regard to slum ireas of Delh: which
were earhier under the Minietry‘of
Rehablitation and

(e) it so, the facty thereof?

THE MINISTER OF STATE IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND
HOUSING (SHR1 OM MEHTA, (s)
to (¢) Composite schemes can be un-
dextaken by implementing agencies un
der the provisions of the Slum
Clearance and Improvement Scheme
The provisions of the scheme wou'd
apply to all areas which are under thr
scheme

Wemen Polytechnics

6631 SHRI ARVIND M PATEI
SHRI VEKARIA

Will the Minister of ELUCATION
SOCIAL WELFARE AND CULTURE
be pleagred 1o state

(a) whether there are women polv-
lechnics in the countrv where girle
#3n get job orented education,



5 Written Answers CBAITRA 25, 1886 (S4AKA)

(&) if so, the location thereof
the courses of study

and
in those paly-

technics; angd

(c¢) kow far, they have proved use-
ful in making the women  seli-
supporting?

THE MINISTER OF EDUCATION,
SCGCIAL WELFARE AND CULTURE
PROF. S. NURUL HASAN): (a) Yes,
Sir.

{(b) A statement is laid on the Table
of the House. [Placed in Library. See
No. LT-67006/74}.

1¢) According to the information
available, the students who complete
their training in these institutians are
gencrally employed in establishbments
or are seM-employed.

Request for funds for development of
waste lard during Fif‘h Plan in Tamil
Nadu

6632. SHRI R. V., SWAMINATHAN:
SHRI V. MAYAVAN:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether there is a large numkbker
ef waste land which can be used for
the agricultural vurpose in the state
of Tamil Nadu;

(b) if so, whether due to the short-
age of fundg the state Government
kas not been able to make it fit for the
Agricultural purpoce;

(c) whether the State Government
has urged the Union Government to
allot some ftunds in the Fifth Five
Year Plan for development of this
land which will be used for Agricul-
tural purpose; and

(d) if so. the reactiorn of the Unijon
Government in this regard and the
allotment made during the Fi{th Five
Year Plan for the State in respect

Wrilten Angwers 86..

of imgrovement in the Agricultural
field?

THE MINISTER OF STATE IN THE
MIRISTRY OF AGRICULTURE (SHR1
B. P. MAURYA): (a) to (d). Accord-
ing to the latest information available
there is an area of about 507 thousand
hectares of culturable waste land im.
the State of Tamil Nadu.

Land being a State subject under the
Constitution the programme of mak-
mg it it for agriculture in Tamil Nedu
1s administered by the State Govern-
ment of Tamil Nadu. No proposal’
has been received from the State Go-
vernment urging the Union Govern--
ment for allotment of funds, during
the Fifth Five Year Plan for develop-
ment of land for agricultural purposes.

Plea for stepping up production of
rice, jawar and pulses at a semimar-
organised by 1.C.AKR.

6633. SHRI R. V. SWAMINATHAN:.
SHR! DHAMANKAR-

Will the Minister ol AGRICULTURE
be pleased to state: :

(a) whether specific programmes
for stepping up production of.rice,
jawar and pulses were pleaded at the

two day seminor organised by the
Indian Council of Agricultural Re-
search;

(b) if so, other decisions taken o~
arrived at the seminar; and

(c) whether Government have exa--
mined those decisions and action taken
thepeon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE: (SHR1
ANNASAHEB P. SHINDE): (a) and
{(b). A Seminar on “Integrated Land
Colonies, Development of Operational
Research Projects and Krishi Vigyan
Kendras” was helg at the Indian Agri-
cultural Research Institute, New Delhj
on 18-3-1974 and 20-3-74 ip which 24
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voluntary workers and 9 Vice-Chancel-

lors of Agricultural Univers.ti.s
participated, Scientists of Indian
Council of Agricultural Resear.h

working on rice, jowar, dry farming,
harticuiture, animal husbandry, dary-
ing and fisheries explained the latest
findings of research, so that such
techniques could be applied at the
field lcvel. The emphasis was on
management of inputs and on attention
to non-cash inputs.

It was pointed out that not only is
there scope for improving production
but there is also scope for imparting
a greater stability to production, if
some degree of community effort eould
be generated at the village level. The
other recommendation of the Seminar
included : —

1. There is ne=d to have community
efforts to maximise produ:tion of rice
The stress was lajdg on having com-
munity nurseries for rice and on pest
~control.

2. For enhancing and stabilising
«gryland jowar production, varietal
planning within a village with ref rence
to maturity period was considered
essentiul.

3. Steps needed at individual and
commumity level for hizher production
n dryland areas for normal season,
and aberrant weather were spelt out.
In perticuiar, stress was lrid o0
collecting the run-off water in ponds
t0 that the water can be wsed for
giving a crop life-saving irrigation
later, if necessery.

4. It was also recommended that
rural housing should be cesgned In
such a manner that recycling of energy
may be possible.

{c) The recomm-ndations of ths
Seminar will ba kent in view while
tmnl*menting th~ pragrammes on In-
tegrat-d Tand Calamrs,  Omer- tiomal
Pegearch Projects and Krishi V:igyan
"“Kendras.
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Study of problems of small farmess
) ander F.A 0.

6634, SHRI R. V. SWAMINATHAN:
SHRI P. M. MEHTA;

Will the Minister of AGRICULTURR
be pleased to state:

(a) whether problems of small far-
mers were discussed on 21st Murch,
1974 in a round-up session of the field
level workshops under the U.N., Foud
and Agriculture Organisation,

(b) if so, the decision amved at;
and

(c) whether Government have
nccepted the recommendations and
examined the suggestion?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
B. P. MAURYA): (a) The round-up
gession after two fleld-l.vel work-
shops organised at the instance of FAO
was held on the 21st and 22nd March,
1974. The problems relating to the
institutional aspects of development of
small farmers were discussed at this
session.

(b) A summary of the important
recommendations made at the round-up
session is laid on the Table of the
House. {Placed in Library. See No, LT-
6701/74 ]

(¢) The recommendations are under
consideration.

Schemes sanctioned by BUD.CO. ta
Sintes

6635. SHRI R. V. SWAMINATHAN"
SHRI P. M MEHTA!

Wil the Mintater of WORKS AND
HOUSING be pleased to siate:

(a) whether Housing end Urban
Develenmont Corporation heg  not
given much .ttention to the States ct
Tamil Nadu. Assam, tiojarst ard
Puniah altwough Jarge amounis hive
been sanctioned and schemes hawe
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Bave been prepareg for the develop.
ment of land and flats for the low-
ncome group in the various States;

(b) 12 30, whether recently 10
schemeg were prevared for which an
amount of Rs 4 crores wwre sanc-
tloned;

(c) if ro, how much out of this and
earlier schemes will be spent in
the States. mentioned at (a) ubove; and

(d) when the plots and flats/houses
for the low-income group under the
variougs schemes undertaken by the
Corporation so far will be reacv for
distribution to the people?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS AND IN THE MI-
KISTRY OF WORKS AND HOUSING
(SHRI CM MEHTA): (a) 17 schemes
have been sanctioned so far by the
HUDCO for Tamil Nadu, one scheme
for Assam, 18 schemes for \Gujarat
ond 4 schemes for Punjab ss detailed
below:—

State No.of No.,of ‘Totul

. schemes schemes loan
. . reotived uncdo» unmnn-

(Ra

. m

H 3 3 4
Tl Nedo ° 307 17 &1r72
Asam i 1 1* i3 a
Gujarst 2 18 1210747
Pompd s 4 9875

*Sanctioned HUDCQO. B
by by ut withdrewn

(b) Yes. Teii adheines wers sanc-
Mnxm'mmmm
qmu
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(c) The information is  already
given at (a) above.

(d) The period taken for coustruc-
tion varies from scheme to scheme, as
it is dependent on the size of the
schemne and other relevant facturs
such as the availability of materials,
stag> of developmest of land et:, and
no:mally the allotment is made as
soon as the various flats are complet
ed.

Important Wat'rways as National
Waterways

v636. SHRI RAJOFO FINGH. Wil
the Minister of SIH'PPING AND
TRANSPORT be plcased to siale:

(a) whether like roads, Government
are prepared to declare certain impor-
tant waterways as Nalionsl Waler
ways;

) whether  earlier Transport
Development Council  had _recom-
mended that Covernment ol India
should declare ceitain walerwavs as
Wational Waterwiys for develnpment
of water transpori;

(c) whether the water transport s
the cheapest mode of transport today
and

. (d) .f so, whother Government pro-

pose to encourage it in a biz way?

THE DEPUTY MINISTER IN THE
MINISTRY . OF SHIPPING AND
TRANSPORT (SHRI PRANAB KU-
MAR MUKHERJEE): (a) Govem-
, ment haye gccepted in principle the

tions .of the Bhagavatt
co-mnmee on Inland Water Trans-
port in their report of 1970, regarding
daclaration of some of the important
waterways as Nationa) Waterways. .

(b) Yes, Sir
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{d) The Goverame:t are taking
. steps to encpurage this mode of trans-
port,

Teaching siaff in Birla Insfitnte of
Science and Techaolozy, Pilaai

6637. SHRI SHIVNATH SINGH:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleasel to state: -

(a) the total sirength of teaching
staff in Birla Insiitute of Science and
Technology in Piiani and how many
of them are permanen{ an how many
.are temporary; aad

{b) how many members of teaching
slaff of Birlu Insittute of Sclence and
Technology have teft alter 1969 and

-on whatl grounds?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN). (2
Tola] number of sancticned posts of
‘{eaching staff in Birla Institute of
Technology and Scisuce, Pllani  is
262, Number in position as on 8th

. April, 1974 is given below:

(@) Permapeat . 5 E - 2%
() Conzractual appoiataral; e
S Tempuwaey . . . 72
—_———

Toviy, . 207

————

by 108 members of teaching stad
‘have regigneg and left the Institute
after 1362 of their own accord.

. Fall in mrice of 0A+3e &r2ins  and
reason for imposing  and rempying
restrictions on ity movement

6638. SHRI CHANDULAL CHAN-
" DRAKAR: Will the Minister of AGRI-
CULTURE be pleased to sta{e:

 {a) -whether prices of ooarse graing
" Bave fallen .ha:ply “after. wfthdrawsl
by Gowmmenz of ‘the msmmwn;( o
their iater-State movement. 4

APRIL 13, 1971
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X decline in
Boiabay aad

(b) iz 30, the exten!
their prices in Jeiai,
Calculta;

(c) the princioal reasons {or umpos-
ing restrictions tim=2 and again azd
tieir removing them; and

this action of Govern-
amount to encourage-
maoney and  black

(d) whether
ment does not
ment to black
marketing?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) and
{(b). After the removal of movement
restrictions, the prices of coarse grains
have generally registered a fall
Whereas the jowar and bajra price ia
Deihi fell by Rs. 5/ to Rs. 17/- per
quintal, in the Bombay markst bajra
prices fell by Rz 5°- per quinfal
Caleutta is not a major coarse graias
consumiag ceatre.

{c) and (d). These restrictions were
imposed and continued in the intecest
of procurement. Op a review of the
situation in March, 1974, these were
lifted as it was obgerved that there
was no scope for further improvement
in procurement in tha producing
States. Also there was aeed to improva
availability of coarse grains in the
consuming States.

e g T B g e
™ wiE ¥ fwﬂnr forerad

§833. W  IEEYEYR HATHY
I P T T I T R

(%) w fodt 1w womr ¥
AT OFF TF [ X X D
R ¥ farws w'a"mi;vm

5

() TT T AdAY T ey 3o
fim’r%'m Mm il Fm

e WA
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(%) wYx (w). fodr 0 o4y

»1 f5® 1-o-1973 & 28-2-
1974 ® wwfy % Dow 633
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g 1 R A 279 fegar ®

gea X 304 fuwmy vt ard W wq
354 fequr & meg % 395 fawsmy
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AT Rt -
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fedt ¥ wikwifogs

ST ATTENTT  femy
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& fast oy & q¢
w wawfrs feny
L

{3) tosmiaar . fegar %' tfrw
o wourf ¥ Ay
WRTTRT SV 24T
o e ae & ey
o afe
AR wrfwg)
L1

13) zouwrmdr iy

Restnmendbiion W Wallomsd sty
Davolopuent Sased on Dolbi MK
Sohnns

8640. SHR! INDER J. MALHOTRA:
Will the Mimster of AGRICULTURE
be pleased to state:

(a) the recorymendations of the
#udy made by a texm of the National
Dairy Development Boatd on the work-
mg of Deltu Milk Scheme and the
reaction of the DMS thereon and

{b) the areas wnich were inmitially
allotted to DMS for collect.on of mulk
and the reasons fo: acute short-fall wa
mitk collection from these areus
which bhad beea sucveyed as having
greal potential of milk produclion, and
whether some additiona. areas bape
been allowed for collection of milk by
DMS? ..

THY. MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI B. P MAURYA)  (a)
A Temm of the Natwnal Dairy Dewve-
lopment Board. which carred out a
survey of the workung of Dellwi Milk
Scheme during 1872-73 recommend-
ed, wntei-ahe, tha following:—

(1) Converswon of Dethi Mik
Bcheme intp a Statutery
Corporation;

(u) Pricing of muk on 4wo-axis’
bavie;

(i) Restncung  dutribution o
muk to two types instesdl of
fpur at that time,

{1v) Strengthepning of the cash
coltection system and stewas-
Long of distribution syvtem

(v) Introduction of cost account-
mg and systemn  analysis at
varions stages of milk pro-
cemsing 1z the Delhi Milk
Scheme;

{v1) Sirengthening of trampport
-workuhop and 0
of vobieiss which have owl-
ved theiv. noxspal

t
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(b) The Deihi Milk Schemé doesk
aot have a cloarly démarcateq milk-
stied of its own. Traditionally Delhi
Milk Scheme has been procuring milk
from Meerut and Bulandshahr 1n
B.P, Gurgaon in Haryana and parts
of Bikaner, Alwar and Bharatpur n
Rajasthan. Abnormal increase 1n
prices of feed and fodder on the e
Band and spurt in the prices of : 1k
products like butter and ghee occa-
sioned by abnormal weather cond;-
tion contnibuted towards a shortfall
in procwiement of milk, Diversion
of 1 n to milk products by factoties
loc.ted in this area also contributed
to shortfall of hquid milk availabihity
B is proposed to enlarge the muik-
shed of the Delhi Milk Scheme par-
thoularly under a Scheme included
w WFP Project 618 ‘*Operation
Flood *

Mfch-catfle and thelr yleld and re-
quirement of Fodder

6641 SHRI !NDER J. MALHOTRA
Wil the Minister of AGRICULTURE
be pleased to stater

(a) the total populatioh of milch-
eattle in the count.y, the percentage
of productive and mlk-ylelding cattle
population and the average and opti-
mum milk yleld per buifalo and cow

(b) the total requiremont of fooder

gor the cattie-pupula‘ion, separately
for oproductive and unproductive
eattls,

(c) the steps being taken to increase
dpfeal supply of fodder and olso to
dncrease burden on fodder sources on
sceount of unproductive cattle; anrd

{d) whether nay scheme is .n opera-
to segregate the unproductive
and its progresy?

fHE MINISTER OF STATE IN
MINISTRY OF AGRICULTURE

1 B, P. MAURYA): (a) The

i3 population of milch rattle In

the country in 1868, for which the
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latest livestoek Census data is avail-
able was 46.78 millions The percent.
age of productive cattle including
milk yielding to total female cattle
population was 58.9 per cent in 1966.
The average daily milk yield of cows
and buffaloes in milk, at al-India
level 1n 1966 was as under:

Cow 1.18 Kgs.
Buffalo 262 Kgs.

Information on optimum milk yield
ver cow and per buffalo is not avail-
able

{b) The requirement of green
foda. for pioductive and unprodue-
tive eattle (mncluding buffalocs) 19
approximately 530.0 and 65.0 million
tonnes, respectively

(¢) Various steps are being taken
to increase the supply of fodder
These are listed below:

(A) Short term measure:

1) Popularising cultivation of
improved varieties of fodde:
crops particularly quck
g owing and early maturing
rtrams.

2) Orgonising demonstrations on

eultivation of high +iciding
sypertor varieties
(3) Organising supply of good

quality seeds of the recom
mended fodder crop varities

(4) Conservation of seasonal sur-
pluses through silage and hay
making.

(5) Demonstration of improved
and better management of
village grazing ereas.

(8) Popularidng feed-
hlduoekgmrmn&
and assisting setting up of

feed compounding plants.

In order to coordinate the activi-
—: dmrmuhl"naudu
and forest

fodder, and grazing ressurdil, & Stele
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lewel Foadder and CGrazing Committee
bay been organised in many of the

(B) Long term measures

(1) The Indian Grassland and
Fodder Research Institute at
Jhansi, is earrying out multi-
disciplined research or gras-
ses, grassiand and fodder
erops.

(2) Research on fodder crops is
also being carried out by the
Agricultural Universitfes in
the different States.

(3) In order to support the ex-
tension programme of the
States and to provide an
effective link between re-
search and extension. 7 Re-
gional Stations for Forage
Production and Demensira-
tion have been set up during
the Fourth Five Yeur Plan.

(d) Wild Cattle Catching Schems:

A scheme for rounding up, taming the
disposal of stray caitle has been un-
der operation gince the 2nd plan. The
unproduetive, useless and inform cat-
tie rounded up are sent to Gosadans.
The distribution of produstive cattle
is being done by the Central Gov-
ernment and despatch of useless cat-
tle to Gosadens by the concerned
State Governments.

Milk production in the country and
setting up of catile farmg and fodder
plants

6642. BHRI INDER J. MALHOTRA:
Will the Minister of AGRICULTURE
he pleased to state:

(a) the total productiop of milk in
the country and what is the market-
able gupplies; whether the average
Per capita aveilability has gone down
though price of marketed milk has
gone up;

(b) the shertdern plans for increes-
g the production and availsbility ot
ik in urban areas;

330 LSwn5

(c) whether Goyernmeni have any
Pian to estourage sefting up of cattle-
farms in the co-gperative, public and
pdv.te soctars and also by allewing

fizancially  agsisting  dairy-
pmduct plants to set up such farms
and te put up fodder planis; and

(d) the number and location of fod
der plants in the country with their
individua! capacity, production in-
vestment etc. ani fhe fodder plants
envisaged in the Fifth Plan anl estl-
mated investmen'®

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI B. P. MAURYA): (8) The
present annyal production of milk is
estimated at approximately 23.2 mil-
lion tonnes out of which, a rough es-
timate, made in 1950 placed market-
able supplies in the form of lUquid
milk and milk products at 83 per
cent. Average per capita availability
of milk has not kept pace due to in-
create in population with the in-
crease in prices of milk and mitk
products,

(b) Governmeni has encouraged
the setting wup, in certain areas,
ICDPs, Key Village Scheme, Cross
Breeding of Cattle with exotic inheri-
tence, augmenting the supply of feed
anq fodder and effective Qdisgase com-
trol measures with a view to aug-
ment production of milk. In addi-
tion, it is proposed to set up additio-
nal fluid mitk plants during the Fifth
Five-Year Plap for increasing avail-
ability of milk in the urban areas.

(¢) Government has no plans to
encourage setting up of ‘cattle farms’
in the cooperative and private sector.
However, some schemes are under
way to set up additional cattle breed-
ing farms in the Centrally sponscred
sector. Financial assistance is being
previded under the wvarious Plan
achemes to encourage setting up of
dairy product and cattle feed plants,
wte. .

(@) There are no fodder plants in
operation in the country. There is
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no proposal to set up such plants dur-
ing the Fifth Five-Year Plan period.
However, in 1972, 184 feed manufac-
turing plants in the private, public
and cooperative sectors with a total
installed capacity of 22.6 lakh tonnes
(300 days—3 shift basis) have been
in existence.

Higher training for inland water
tramsport crew for West Bengal

6643, SHRI SAKTJ KUMAR SAR-
KAR: Will the Minister of SIIIPPING
AND TRANSPORT be pleased state

(a) whether any scheme for brovid-
ing Higher training to inland water
transport crew personnel has bheen
sanctioned for West Bengal; and

(b) if sb, the amount sanctioned oy
Government duving the 1last three
years;

(¢) the number of trainees who at-
tended this specigliseq trainmg during
the said period: and

(d) job provisinng for these traineces
made in the period?

THE DEPUTY MINISTER IN THE
MINRISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB KU-
MAR MUKHERJEE): (a) The scheme
was sanctioned upto the end of 1973-
74. 'The question of sanctioning the
scheme thereafter is under conside-
ration.

(b) The amount sanctioned are as
shown below:

APRIL 15, 1974

Year Amount
sanctioned
1971-72 . . . . Rs. 14,941
1972-73 . . . . Rs. 18,000
1973-74 - . . . Rs., 9,000
Torar . . - Rs. 41,041
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(c) and (4). Complete informatitn
is not available and will be laid on
the table of the House as soon as it
is received from the Government of
West Bengal.

Port facilities enjoyed by forelgn
ships

6644. SHRI SAKTI KUMAR SAR-
KAR: Will the Minister of SHIPPIN(G
AND TRANSPORT be pleased to state;

(a) number of foreign ships enjcyed
the port faciui‘ies in the major ports
of the country during the last three
years;, and

(b) the names of the sh.ps, country-
wise and pori-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB KU-
MAR MUKHERJEE): (a) and (b).
The finformation is being collected
and will be laid on the Table of the
Sabha.

All weather jetty at Raldighi
Sunderbans

6645. SHRI SAKTT KUMAR SAR-
KAR: Will the Minister of SHIPFING
AND TRANSPORT be pieaed to
state:

{(a) whether any amount has leen
sanctioned jor all weather jetty at
Raidighi in the Sunderbans ares of
West Bengal;

(b) if so, the amount sanctioned; and

(c) approximate number of users
of Raidighi jetty in 1973 and the
amount of cargo traffic handled during
the period?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHR! PRANAB KU-
MAR MUKHERJEE): (a) and (b). A
scheme for construction of an all
weather jetty at Raidighi in the Sun-
derbana area at a cost of Ra. 2,07,574
was approved in September, 1873
under Centrally Sponsered Cafegnry.
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(¢) The jetty has not yet been com-
pleted and no information can thus
be furpished.

Programme for dredging rivers In
Sunderbans in Fifth Five Year Plan

6646. SHRI SAKTI KUMAR SAR-
KAR: Wil th. Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

() the nameg of the navigahle
rivers of Sunderbans area of West
Bengal;

(b) whether any acticn had tbgen
taken by the Government for dredg-
ing these rivers for adequate naviga-
bility during the last plan period:

(c) if so, the worik done during ttis
period and the umount <arctioned and
spent year-wise; and

(d) the proz-amme for dredging
these rivers in the Fifth Five Year
Plan period year-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB KU-
MAR MUKHERJEE): (a) to (d). The
required information has been call-
ed from the Government of West
Bengal and will be laid on the Table
of the House as soon as it is receiv-
ed.
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Number of times BH.U, remained
closed

6660. SHRI 8. N. MISRA; Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE bhe pleased
to state:

(a) the number of times Banaras
Hindu University remained closed dur-
ing the tenure of its present Vice-
Chancellor and the period for which
the University remained closed each
time; and

(b) the number of students arrested
or expelled each time?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PRO¥F. S, NURUL HASAN): (a) and
(b). Information upto May, 1873 has
already been given in the Statement
laid on the Table of the Sabha, in
fulfilment of the assurance given in
reply to Unstarred Question No. 9408
on May 7, 1073. Information for the
period May 1973 to March 1974 is
being collectey and a statement will
be laid on the Table of the Sabha.

Construction of Government quarters
during 1974-715

6651. SHRI S. N. MISRA: Will the
Minister of WORKS AND HOUSING
be pleaseq to state the number of
Government quarters, category-wise,
proposed to be constructed during the
year 1974-75 in Delhi and funds allot-
ted for the purpose?

THE MINISTER OF WORKS AND
HOUSING (SHRi BHOLA PASWAN
SUASTRI): The following guartery
are under construction in general 'pool

Type 1 112
Type 1T 804
Type III 488
Type IV 504

An amount of Rs. 18647 lakhs has
been provided for in the budget pro-

110

posal for construction of General
Pool Accommodation. This amount
includes some of the expenditure to
be incurred during 1874-75 for deve-
lopment of land etc. and also reai-
dual expenditure on some of the
quarters which have already been
constructed.

Reservation for allotment of shops for
ST, in Deilf

6652. SHRI A, K. M. ISHAQUE: will
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) whether there is any reservation
for allotment of shops etc. to the mem-
bers of Scheduled Tribes residing in
Delhi;

(b) if so, the number of shops
allotted to them during the last three
years; and

{c) if not, reasons thereof?

THE MINISTER OF WORKS AND
HOUSING (SHRI BHOLA PASWAN
SHASTRI): (a) No, Sir.

(b) No shops have been allotted to
members of Scheduled Tribes in
Delhi.

(c) In 1968, it was proposed to re-
serve a quota of shops for allotment
to Scheduled Castes and Scheduled
Tribes in Delhi at pre-determined
rates in the same proportion as their
population to the population of Delhi.
Accordingly, a quota of 12.8 per cent
for Scheduled Castes was fixed in
consultation with the Commissioner
for Scheduleq Castes and Scheduled
Tribes on the basis of 1961 census
figures, As there were no Scheduled
Tribes in the Union Territory of Delhi
no quota was earmarked for them.
The question of reserving shbps for
Scheduled Tribes and Scheduled Cas-
tes on the analogy of reservation
made for them for entry into Central
Government services is under exami-
nation.
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Stexmer serviste between. Caloatis sull
Earbuighn)

6653. SHRI A. K. M. 1SHAQUE, will
tire Minister o2 SHIPPING AND
PRANSPORT be pleased fo state:

(a) whether the proposal for start-
ing steamer services between Calcutta
and Karimganj in Assam has been
under consideration;

(b) if so, the outlineg thereof; and

(e) whether the proposal has been
abandoned; if so, the reasom thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB KU-
MAR MUKHERJEE): (a) to (¢). The
Central Inland Water Transport Cor-
parstion propose to run service bet-
westt Calcutta and Kerimganj through
Sundarbang via Chandpur, Ashugan),
and Sherpwr.

Prodgem Werk at Hablia Pert

6654. SHRI A. XK. M. ISHAQUE: will
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) the number of dredgers at work
to maintain adequite depth at Haldla

»
(b) the progress of work; and

(¢) whether now dredgers will be
depfloyed and when?

MAR MUKHERJEE): (s) and (b). B0
per cent of the dredging at the dock
and turning basin bad been cemplet-
ed. For the balance work, dredging
commenced In November 73 and i
in Deodger ‘VLASINA’ i«

inside the doek besin since
11th Janusry, 1974
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Intensive dredging of the ¥aidia
shipping channel has been under-
taken. Contracts have been award-
od for depl two dredgers. One
dredger ‘HAM has started work-
ing since 13th Novembér *73 and the
other dredger ‘DELTA BAY’ is ex-
pected shortly. Besides, port's own
dredger MOHANA’ has been dep-
loyed from 16th January '74. So far
‘HAM 8308 has dredged approximate-
ly 68 million tonned of spoil Dred-
ger ‘MOHANA’ has lifted 1.1 million
tonnes of spoil and dredger ‘VLASI-
NA' has lifteq 0.65 M.CuMetre of
spoil.

(¢) One dredger ordered on a for-
eign shipyard will be deployed ot
Haldia immediately on deljvery. An-
other dredger ordered indigenously
and expected to be gelivered in 1975
will slso be deployed fér dredging in
the chanmel.

Master Piap for Paradeep Port

6655. SHRI A. K. M. ISHAQUE: Will
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether any Maester Plan for
Paradeep Port has been finalised;

(b) if so, the outlines thereof; and

(c) whether it was finalised by
Paradeep Trust?

THE DEPUTY MINISTER IN THE
MINISTRY OF SRIPPING AND
TRANSPORT (SHRI PRANAB KU-
MAR MUKHERJEE): (a) to (c). The
Master Plan is being finalised by the
Paradip Port Trust.

Target of Transport fucitities extendod
to Andhry Pradesh

6636, SHRI M. S. SANJEEVI RAO:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to stale:

(x) whether the target of tramaport
facilities to be extended to Andhsa
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Pradesh with sxternal amistance haa
been fully achleved during the Fourth
Plan; and

(b) it mot, the reasons for the same?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPFING AND
TRANSPORT (SHR! PRANAB KU-
MAR MUKHERJEE): (a) and (b)
Presumably, the Hon'ble Member is
jeferring to Centra]l loan assistance
to Andhra Pradesh for schemes in the
transport sector, This information is
being collected and will be laid on
the table of the Sabha, when it is
received.

“Target of Transport facilitieg extended
to Andhu_ Pradesh in Fifth Plan

6657. SHRI M. S. SANJEEVI RAO:
Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether the target of transport
facilities to be extended during the
1st year of Fifth Plan period has been
finalised for the Andhra Pradesh; and

(b) if a0, the main features thereof?

THE DEPUTY MINISTER IN THE
MINTSTRY OF SHIPPING AND
TRANRSPORT (SHRI PRANAB KU-
MAR MUKHERJEE): (a) and (b).
The information required is being
collected from the Government of
Andhra Pradesh ang will be laid on
the Table of the Sabha when it is
recelved.

Asscssment of Ships required during
Fifth Five Year Plan

#6358 SHRI M. S. SANJFEVI RAO:
DR H. P. SHARMA:

Wwill the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(») whether Government have made
an assessment of thips required during
the Fifth Year Plan period;
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{b) it sc, the outcome thereof; and

(¢) what is the target for the first
year of the Fifth Plan?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB KU-
MAR MUKHERJEE): (a) Yes, Sir.

(b) The Shipping tonnage target
for the Fifth Plan has been propos-
ed as 8.64 million GRT.

(c) Year-wise targets have not yet
been fixed.

Number of times Chief Mimister and
Food Minister of Kerala requested for
Rive and Wheat during 1973-74

6659. SHRIMATI BHARGAVI
THANKAFPAN: Will the Minister of
AGRICULTURE be pleased to state.

(8) the number of times with date,
the Chiet Minister and the Food Mmus-
ter of Kerala urged upon the Cenire
for the supply of rice ani wheat for
tne State during the finungial year
1973-74 by personal meetings, tele-
gram and the quantity of food urged
upon:

«h) the quota sanctioned during this
period to the State; and

(c) tlie quantity of rice produced
and procured in the State during the
said perfod?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE): (a)
and (b). Frequent requests have been
received from the Chief Minister, Food
Minister of Kerala and the State Gov-
ernment for increase allocation of rice
and wheat from the Ceatral pool for
meeting the requirements of public
distribution system in the State, The
total demands received from the State
Government both for rice and wheat
for the Bnancial year 1073-74 amount-
ed to 13.31 lakk fonoes. Heeping in
view the overall availahbility of food-
grains in the Central pool, the needs
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of the other deficit States, the local
market availability and other relevant
factors, about 9.55 lakh tonnes of rice
and wheat were supplied to the Gov-
ermmment of Kerala during the same
period.

(c) Final estimate of food-grains
production in Kerala during 1973-74
have not yet become avaable. The
quantity of rice procured during the
financial year 1973-74 in the State of
Kerala was of the order of 56 thou-
sand tonnes.
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Amount allotted to Kerala for Deve-
lopment ot Agriculture, Forests and
Cooperative in Kerala

66A1, SHRIMATI BHARGAVI
THANKAPPAN: Will the Minister of
AGRICULTURE be pleased to state:

(a) the extent of amount allotted
to the State of Kerala during the last
three yeara for the development of
Agriculture, Forests, Co-operative and
Marketing under the Centrally spon-
sored schemes; and

ib) the position' of actual expendi-
tfire mweurred by Governmant of
Kerala with the progressive achieve-
ment?

THE MINISTER OF 8TATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) and
(b). The requisite information is being
collected and will be laxd on the table
of the Sabhs.
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Non-functloning of Sick Sngar Mills

6662. SHRI R. N. BARMAN: Wwill
the Mimister of AGRICULTURE tLe
pleased to state:

(a) whether i view of the rejec-
tion of the proposal to Nationalise
the Sugar Mill in the country by the
Sugar Industry Enquiry Commissicn,
the Sick Sugar Mills are still not pro-
ducing sugar at all;

(b) it s0, the names of Sick Mills
along with their yearly capacity of
sugar production; and

(¢) what steps Government propose
to make these Sick Mills funectioning
to its required capacity?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
B, P. MAURYA): (a) to (c). The Sugar
Industry Enquiry Commission was
asked to study in depth the causes for
the existence of a large number of
sick sugar mills and to make sugges-
tions for the rational and efficient
Organisation of the sugar industry in
the context of the demand for its
nationalisation. The Government of
India are examiming the final report
recently submitted by the Commission
and appropriate decisions would be
taken as early as possible,

Percentage of Foodgrainsg available in
the Open Market

6663. SHRY M. M. JOSEPH: Will
the Minster of AGRICULTURE be
pleased to state:

(a) whether Government intend to
make available 50 per cent of the
foodgrains production in the open
market and take over the rest;

(b) whether this scheme will be
equivalent to their sugar policy;

(c} whethe; the present quantity of
Ration will be continued; and

(d) the approximate rates of food-
grains likely to be fixed in the open
market?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (8HRI
ANNASAHEB P. SHINDE): (a) to
(d). In accordance with the procure-
ment and pricing policy of wheat which
has already been announced, in the five
main wheat producing States a 50 per
cent levy will be imposed on traders
and the remaining 50 per cent will be
allowed to be marketed freely within
these States or outside the latter under
permits. Under the new policy, with
the improvement in the availability of
wheat on trade account, the demand
for wheat from the public distribution
system is expected %o go down. The
traders will be allowed to operate
under the system of licensing and con-
trol. The State Government will have
to exercise supervision and control
over the prices.

’

Milk Booth of D.M.B. in Jai Dev
Park, Delhi

8664. SHRI PANNALAL BARU-
PAL: Will the Minister of AGRICUL-
TURE bc pleased to state:

(a) whether Milk Booth of D.M.S.
constructed in Jai Dev Park, Delhi-
110035 has not been commissioned so
far; ¢end

(b) if so, the reasons therefir and
the time by which the milk booth
will be commissioned?

THE MINISTER OF STATE !N THE
MINISTRY OF AGRICULTURE
(SHRI B. P. MAURYA): (a) and (b).
It has not been possible for the D.M.S.
to commission the milk booth at Jai
Dev Park as tokens for 300 Lottles
have still not been made available to
D. M. S. to enable it to commission
the booth. The D.M.S. commissions a
new booth when a mimimum number
of 300 bottles are to be drawn from
the newly constructed depots to make
the operation of the depot feasible and
economical. The Jaidev Park House
Ovmers Weltare Association is in cor-
respondence with the D. M. S. in this
regard and has assured that tokens for
300 bottles will be made available to-
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the D.M.E.  Se far gnly 62 tokens for
142 bottles have been oollected by
D.MS. and efforts continue to be made
both by the Weltare Association of the
area and the DM.8. to collect tokens
for the required number of hottles and
comzmission the milk booth which has
already been constructed.

Poamands submitied by the Association
of Cyile Stand Coniractors

6668. BHRI TRIDIB CHAULHRIL
Will the Minister of WORKS AND
HOUSING be pleased < state:

(a) what were the demands con-
tained ¥n the letter submii‘ed on thr
23rd January, 1974 by the Basic Open
Tender Cycle Stand Conwractor: for
Government Buildings;

(®) how many Gemeantls have been
accepted, whah these will he given
effect to and broad outline thereof;
and

(c) now many times .he Secrctary
ol the Association of Cycle Stand
Contractors for Government RBuildizgs
asked for persona] interview and the
number of interviews granted to him?

THE MINISTER OF WORKS AND
HOUSING (SHR! BBOLA PASBWAN
SHASTRI): (a) Their demandg ere
broadly as follows —

() They shovld be mede perma-
nett Contractors having once
been: sedected on tender basis;

(ii) They may be allowed to charge
Axom Government servents at
Bs. 200 and Re. 4-00 respec-
tively per cycle/secoster per
month;

» (iil) In the alternative, ibey should
be freated as fullfiedged Gov-
servants, oace the

APRIL 13, 1974
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(b) Nove of the demands has heen
accepted,

(e) The Becreiary requested for per-
sonal interview twice since January
1973. The Association wag granted an
interview once in May 1973.

Agreement with Internstional Agencies
for Research on Rive, Wheat and Maisy

$666. SHRY DEVINDER SINGH
GARCHA.:

SHRI P. M. MEHTA:

Will the Minister of AGRICULTURE
be pleased to state:

() whether agresments for scienti-
Sfc and technical tooperetion in re-
seargh on rice, wheat and maize have
been signed with the International
Maire and Wheat Improvement Cen.
tre, Mexico and some more Interma-
tional agencies; and

(b) if 8o, the main points of the
agreements and when will they come
in foroe?

THE MINISTER OF STATE IN 11E
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) ard
(b). Yes, Sir, With the approval of
ithe Government of Indis, the India
Council of Agriouliural Besearch has
signed Agreements, on the 15th March,
1878 with the following two inter-
netiemsd research institutes.

(i) interpational Rice Research In-
stitute, Los Banous, the Plu-

hippines; and

(1) International Mzize and Wheat

Improvement Centre, Mexi0
City Maexico.

The main objective ot the Agree
ments, are to promote and accelerate
the pregress of ressarch and training
in the ecisntifc cultivation of ‘Ric®
‘Maize and Wheat' and imprevemes
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of production technliques and their ex-

tension, The salient features of the

Agreementy are:—
{a) exchange of
. Technologists;

(b) exchange of germ piasm and
breeding material;

(c) exchange of scientific litera-
ture, information and me-
thodology; and

(d) Import and export of scienti-
fic equipment

Scientists and

Both the agreements have come into
force with effect from 15th March,
1974,

Exaggerated Figures of Foed
production

6667. SHRI DEVINDER SINGH
GARCHA:

SHRI RAGHUNANDAN LAL
BHATIA:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether his attention has been
diawn to a news item that the figures
of food production have been exagge-
1ated by Government from time to
time; and

(b) if o, the reaction of the Minis-
tiy in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) and
(b). Final eitimates of area and pro-
duction of food-grmns become avail-
able after the close of the agricultural
year 1e., sometime in July-August. As
an when feasible, certain preliminary
estimates are framed while the crop is
still maturing, on the basis of whether
any crop conditions and also whatever
information {s availabls at that time
on area, availability of inputs and exe-
cution and funstioning of oter de~
velopment programmes. Thess egti-
mates assume normsl whether in the
remaining part of the season. By
their very nature, these estimates are
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fubjective to a certain extent and there
is possibllity of these being different
from the final estimates. There is no
question of exaggerating the estimates.
¥Final and revised pttimates have besn
sometimes less and sometimes more,
than earlier estimatns.

Recommendation of Agricultural Prices

Commisden op Miximising coniribu-

tion of Feodgrains to Central Pool by
Surplus States

6668. SHRI K. MALLANNA- Wilt
the Minister of AGRICULTURE be
pleased to state:

(a) whether the Agricultural Prices
Commission has urged that with a view
to ensuring viability of the public
distribution gystem the surplus States
should subject themselves to the dia-
cipline of maximising their contribu-
tion to the Central pool of foodgrains
and deficit States to that of limiting
their demands on it; and

(b) if so, the reaction of Govern-
ment thereon?

THE MINISTER OF STATE IN THE"
MINISTRY op AGRICULTURE
(SHRI ANNASAHEB P, SHINDE): (a)
and (b). Yes, Sir. In formulatinng the
rabi policy for the year 1974-75 sesson,
this recommendation has been taken
into consideration,

Nutsitive ocontent in Feedgreing difler
dus jo We of different fertilisers

9669. SHRI XK. MALLANNA:- Will
the Minister of AGRICULTURE be
pleased to state:

(a) whether the foodgrains produced
by using chemical and
fertilizers and indigenous manures
like cowdung differ from each other-
in their nutrition content; and

(b) whethay the foodgraing
duced by using chemical f
are harmful to health?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P, SHINDE) (a) No,
Sur. There 13 no evidence to show
that there is any diflerence mn the
outrition content of food-giains pro-
duced by using chemrcal or non-chemi-
cal fertihsers The nutrients gbsorbed
by the plant are identical whether
produced by decay of orgamic matter
or hy chemical fertilisers.

(b) There 1s no evidence to show
that foodgrains produced by chemical
fertulisers are harmful to health.

River Boats and Vessels gperating in
Public and Private Sectors

6670 SHRI X MALILANNA Will
the Mmster of SHIPPING AND
TRANSPORT be pleased to state

(a) the number of river boats and
vessels operating in the public and
the private sector separately; and

{b) the cargo annually handled by
the public sector vessels during the
last three years and the number of
passengers carried during the said
Jpenod?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB KU-
MAR MUXKHERJEE): (a) ang (b) Two
staterments containing the the informa-
tion as available are laiéd on the Table
of the House [Placed wm Library See
No. LT-8703/74].
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Functioning of Indian Iuséitute of
Advaposd Studies, Simia

6678. SHRI P, G. MAVALANKAR:
‘Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government are aware
that of late the Indian Institute of
Advanced Studies Simla ig nol func-
tioning adequately and eatisfactorily;

(b) the reasons for such deteriora-
tion;

(c) the namesg of the present Direc-
tor and Members of the Faculty of the
said Institute, together with their
academic qualifications, experience and
actual assignment at present at the
said Institute; and

(d) steps Government are taking or
propose to take to improve the situa-
tion?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a)
Government is satisfled with the fune-
tioning of the Institute.

(b) and (d). Does not arise.

(c): A statemeni ig Iaid on the Table
of the Hougse [Placed in Library. See
No. LT-8704/74.)

Construction of Housing Colenies
in Gujarat

@07&. SHRI P, G. MAVALANKAR:
Will the Minister of WORKS AND
HOUSING be pleased to state .

(a) whether Government prepose to
construct housing colonies for woi-
kers and small salaried employees Biv-
?ﬂfand working in Ahmedabad and

er p
Yoo ml:?u m:! Gujarat during the
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of%b) if 80, the broad outlines there-

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY
OF WORKS AND HOUSING (SHRI
OM METHA): (a) and (b). The re-
quisite information has been called for
from the Government of Gujarat and
it will be laid on the Table of the
Sahha, when received.

FEmoluments to Research Fellows im
Gujarat University

6675. SHRI P. G. MAVALANKAR:
Will the Minister of EDUCATION,
SOCIAL, WELFARE AND CULTURE
be plensed to state:

(a) whether Government wrc aware
that Reseaich Fellows of the Gujarat
University are getfing comperatively
low amount by way of emoluments;
and

(b) 1 so, whether Governmeni are
considering some upward revision in
the saig amount and if 80, how much
and when will it be effecied?

THE MINISTER OF EDUCATION,
SOCIAL, WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a) The
value of University Grants Commis-
sion Fellowships, btoth junior and
senior, is the same for all the Universi-
ties throughout the country. Accordiing
to the information contained in a
Memorandum submitted by the Guja-
rat University Research Scholar's
Assoclation to the Prime Minister, the
value of the Research Fellowship
awarded by the Government of Guja-
rat is Rs. 250 p.m.

(b) The Reneral question of upward
revision of the value of the Fellow-
ships awarded by the University
Grants Commisgion is under active
consideration of the Commissfon.
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New Shipyards dwring Fifth Five
Year Plan

6676. SIIRI P. G, MAVALANKAR:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to atate:

(a) whether the techno-economic
commitiee sot up by Government hag
selected and recommended any loca-
tions for new ghipyards during the
period of the Fifth Five Year Plan;

(b) if so, the broad outlines tlere-
of; and

(¢) whether Government and the
Planning Commission have accepted
the recommendations of the said Com-
nuttee and if 50, hew and when will
they be implemented?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB KU-
MAR MUKERIJEE): (a) to (¢). The
Report of the Technology FEconomic
Working Group, which was set up to
evaluate various sites proposed by the
State Governments, has been received
and is under consideration. Ne final
decision has so far been taken with re-
gard to the location of New Shipyards
during the Fifth Five Year Plan.

Project report for two Mini Depars-
ment Steves under Centrel Sector
Schome frem Kerala

6677, SHRI C. K. CHANDRAPPAN:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whelber the Alleppey District
Consumaers Wholesale Co-operative
Stores Litd. No. A-193, Kersla has sub-
mitted & projeet report tp the centre
for two mini departinent stores under
the Ceniral fisctor Scheme for Accele-
rated Development of Consumer Co-
operatives;

(b} 4t a0, the facts thereof; and

(c) whether the Government had
sanctioned these?
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THE MINISTER OF STATE IN THE
MINISTRY OF  AGRICULTURE
(SHRI ANNASAHER P. SHINDE): (a)
Yes, Sir.

(b) The Government of Kerala had
sent & project for seiting up two mini
department stores and schemes for
manufacture of paper bags, capsuling
and powdering units by the Alleppey
District Consumers’ Wholesale Coope-
rative Stores Ltd,, with request fer
financial assistance from the Govern-
ment of India.

(c) The Government of India could
not sanction financia) assistance to the
aforesaid Soclety, as the inatitution
had been rumning centinuously in loss
for over five years and was not finan-
clally sound; besides, itz establishment
expenses were already very high.
Thus the Soclety did not fulfil the con-
ditions of eligibility for financial assis-
tance under this Central Sector
Scheme, which required that the
Society to be assisted must have
potential for growth as well as for pro-
viding additional employment,

Use of Tetra Pak for Supply of DMS.
Mitk

6678. S8HRI C. K. CHANDRAPPAN:
Will the Miniater of AGRICULTURE
be pleased to state:

(a) whether Government have de-
cided to introduce “Teira Pak” single
service lJaminated paper certon to re-
place the present D.M.S milk bottles
for Delhi Milk Scheme to be followed

by Madras, Bombay and Calcutts;
(b) if so, the facts thereof; and

(c) the advantages and vessons for
this change over?

THE MINISTER OF STATE IN THE
MINISTRY QF AGRICULTURE (SHRL
B P. MAURYA): (2) 3 is uot ppepesed
to replace the present suwiem of dis
triputing milk in glas botiles ja the
DM.S. Howevar, a "woppssl for inire-
duction of Tetra Pak for dighibution
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of milk on a limited scale under the
project “Operation Flood” in the 4
metropolitan cities is under considera-
tion of the Government,.

(b0 and (c). The proposal has been
made by the Indian Dairy Corporation
and envisages the setting up of a
special Dpaper laminating plant and
several specialised carton-making and
filling machines in various places to
supply milk in opilfer proof Tetrapak
cartons for the 4 metropolitan cities
under the project “Operation Fiood”.
This distribution will be on a limiteu
scale for about 3.5 lakh litres a day
whereas the remaining 24 lokh litres
will be distributed through glass
bottles and bulk vending machines.

The advantage of such cartons lie
primarily (1) In ensuring a shelf-life
of upto 15 days without refrigeration;
(2) providing a pilfer-proof container;
and (3) making it possible to exploit
distant areas for processing and pack-
ing milk and transporling it for dis-
tribution in the cities directly.

The proposal 1s still under examina-
tion of the Government of India,

Loss of Foodgrains by F.CI during
1970-71

6679. SHRI SHANKERRAO SA-
VANT: Will the Minister of AGRI-
CULTURE be pleased to state*

{a) the loss ip quantity and price of
the {oodgrains of various types (such
as rice, wheat, jowar etc.) sustained
by the Food Corporation of India
during 1970-71 on account of (i) eatirg
h_y. rats and insects; (ii) pilferage; and
(iii) being unfit for human consump-

Yo, due to bad storage and bad
handling;

(b) whether any responsibility for
thiz loss has been fixed; and

(¢) if 0, on whom, to what extent
and with what resultse
330 LS8
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) A statement is laid on the Table
of the House. [Placed in Library.
See No, LT-8705/74.]

(b) and (c). Any losses resulting
from negligence, dereliction of duty
or fraudulent action are investigated
and appropriate action taken.

Food Fosition in Gujarat and
Maharashtra

8680. SHR1 SHANKERRAO SAV-
VANT: Will the Minister of AGRI-
CULTURE be pleased to state the
action taken to improve the position
of food in Gujarat and Maharashtra
in view of present food riots in those
States?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
The steps taken fo improve the
foud position in Gujarat and Maha-
rashtra include:—

(a) Allocations of foodgrains
from the Central Pool for
meeting the reasonable re-
quirements of public distribu-
tion system,

(b) Removal of restrictions un
the inter State movement of
coarse gramns so as to im-
prove their availability in
the market of deficit States
likes Guiarat and Maharasht-
ra;

(¢) Announcement of new pro-
curement and pricing policy
of wheat for the 187475
season which envisages im-
proved open market availa-
bility of wheat in defiat
States; and

(d) Intensive checking of Stocks
and undertaking of raids by
State Governmentis to un-
earth hoarded stocks.
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Revas-Karanja Bridge in Kolaba
Distriot, Maharashta

6681. SHRI SHANKERRAO SA-
VANT: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

(a) whether Government of Maha-
rashtra has represented thai the
Revas-Karsnja bridge in Kolaba Dis-
trict should be taken wunder the
category of Inter-State Roads and
Roads of Economic Interests; angd

(b) if so, decision of the Centre
Government in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB
KUMAR MUKHERJEE): (a) Yes,
Sir.

(b) As the Fifth Five-Year Plan
proposals for roads of inter-State or
economic importance under Centrally
sponsored scheme are still in pre-
paratory stage, it is not possible to
indicate at present the extent to
which any road/bridge project could
be included in the Fifth Five-Year
Plan within the very limited likely
available funds.

Production of Rice Without Fertiliser

€82, SHRI RAGHUNANDANLAL
BHATIA:

SIIRI P. M. MEHTA:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether his attention has been
drawn to a press report in a local
Daily of 21st March, 1974 entitled
“Rice without fertiliser”;

(b) if so, whether the All India
Co-ordinated Rice Improvement Pro-
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ject has found that rice production in
certain Jands could be improved with-
out the use of the fertilisers; and

(c) Government’s reaction thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) Yes, Sir.

(b) and (c). The Project Coor-
dinator (Rice) has informed that the
press report published has been mis-
leading. The main jdea is that con-
trary to misconceptions, the high-
yieldmg varieties of rice perform
reasonably well and better than the
local vareties if good cultural prac-
tices are adopted even without use of
fertiliser, Improved management
holds the key to high yields. The
repoit clearly brings out the cultural
practices which improve crop perfor
mance under unfertilised conditions
In the absence of fertiliser, 1t is often
better to grow a high yielding variety
than a local tall one, to have Lette:
production. However, if fertiliser 1n
quantities less than that recom-
mended 1s available, it may be ad-
visable to skip basal fertiliser applh-
cation, adopt good cultural practices
such as close spacing, shallow plant-
ing of young seedlings, good water
management and application of the
available fertilisers (one half to one
third of the recommended dose)
approximately 30 to 35 days after
planting.

By this time, the crop would have
started to tiller actively would have
developed a good root system and
would thus make a good use of the
added fertiliser.  Government s
actively promoting through mini-kit
demonstrations and other extension
methods the practice of efficient fer-
tiliser management. The Cultivation
of dwarf varieties of rice is bemng
encouraged, even if fertiliser is not
available.
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Statement by Chairman, U.G.C. on
University Education

6887. SHRI PURUSHOTTAM
KAKODKAR:

SHRI D. D. DESAIL

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government have seen
the statement of the Chairman of the
U.G.C. at Chandigarh on 2nd March,
1974 that the Umversity education in
India was at cross-roads;

(b) it so, whether the Universities
have not been serving the purpose
for which they were set up; and

(c) the steps taken by Government
in the matter?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a) to
(¢). The Chairman, University
Grants Comnussion, in s address
at the 26th Annual Convocation of
the Punjab University held on March
4, 1974, wnter aha, said:

“Today, university education in
India is at the cross-roads. Ques-
tions are bemng asked in many
quarters whether Universities are
serving the purpose for which they
were set up, This question needs
consideration, first by teachers in
colleges and universities and next
by those who admunister colleges
and universities”. These remarks
were made in the context of the
general criticism with regard to the
present system of higher education

Within the available resources, the
U.G.C,, has initiated some major pro-
grammes for improving the present
educational system. Brief details of
the programmes were given in reply
to Starred Question No. 339 on March
18, 1974,
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Views of Director of International
Maize and Wheat Improvement
Centre, Mexico on Wheat Deve-

lopment and Food Shortage

6688, SHRI PURUSHOTTAM
KAKODKAR:

SHRI SHRIKISHAN MODI:

Wil the Minister of AGRICULTURE
be pleased to state:

(a) whether the Director of Inter-
national Maize and Wheat improve-
ment Centre, Mexico had discussed
with Indian Agricultural Scientists
problems connected with wheat deve-
lopment and food shortage; and

(b) if so, whether he had warned
against complacency on food front?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE).
(u) and (b). Dr, Norman E. Borlaug,
Director (Wheat Improvementi Pro-
gramme) of the International Whea!
and Maize Improvement Centre 1n
Mexico chaired a discussion on March
15, 1974 on the problems of epidemicy
of crop diseases and pests in India
The discussion was attended by
several leading Indian Scientists
Amongst the five topics connected
with pest and disease epidemics dis-
cussed, wheat rust was one. The fac-
tors that contributed to a locahsed
carly incidence of rust in Rajasthan
during November, 1878 were analysed
and recommendations made for pre
vention of such outbreaks in the
future, Several recommendations
were also made for avoiding or min:-
mising damage by rust and other dis-
eases of wheat m the country as @
whole, Dr. Borlaug in hig concluding
remarks emphasised the importance
of vigilance against rusts and other
diseases, which is a continuous wnd
unending challenge on account of the
changes in the pathogens occurring
with passage of time, He, therefore,
emphasised that there should be 70
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relaxation of efforts or complacency
in the area of pest and disease
control.

Result of New Sysiem of Issune of
Foodgraing and Sugar by F.CL De-
pois to Fair Price Shops ia Delhi

6889. SHRI RANABHADUR
SINGH;

SHRI RAMAVATAR
SHASTRI:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether ever since the new sys-
tem to ‘streamline’ operation of sup~
ply of foodgrains and sugar to fair
price shops at the godowns of the
Food Corporation of India in Delhi
was introduced, much of the benefita
have remained elusive; and

(b) if so, the steps Government
have taken in this regard?

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHERB P, SHINDE)-
(a) and (b). The new system intro-
duced in Delhi Region for distrilv
tion of foodgraing is reported ¢ De
working satisfactorily.

Better Bus Service in the Capital

6690 SHRI M S. PURTY:
SHRI JAGANNATH MISHRA:

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether any meeting to provide
better bus service in the Capital was
convened by the Ministry of Trans-

Dozt and Delhi Transport Corporation;
an

cmgb) it 80, the decisions taken there-

138

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB
KUMAR MUKHERJEE): (a) Yes,
Sir. A meeting was held on 16th
March 1974 to discuss matters relat-
ing to Delhi Transport Corporation.
The meeting, which was presided
over by Minister of Shipping and
Transport, was attended by the Chief
Executive Councillor, Delhi Adminis-
tration, Lt. Governor, Delhi and offi-
cers of Ministry of Shipping and
Transport and D.T.C.

(b) The following main decisions
were reached:—

(i) DT.C. should introduce, as
early as possible, feeder ser-
vices to the newly started
Green Line bus services,

() D.T.C. should acquire addi-
tional buses and improve
maintenance of the existing
fleet to enable it to place
more buses on the road.

(ixi) Specia] attention should be
paid to bus services for rural
areas.

Funds Allotted to Development of
Agriculture in Assam

6691. SHRI NIHAR LASKAR:
SHRI TARUN GOGOI:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the State of Assam has
not been provided with suffictent
funds during the last five year plan
so far for the development of agricul-
ture;

(b) whether that is the main rea-
sons why State Government could not
develop agriculture properly;

(c) whether the Union Government
had decided to give much attention
to the State during the Fifth Five
year plan in this regard; and



139 Written Answers

(d) if so, the scheme that will be
undertaken in the State during the
period in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURF
(SHRI ANNASAHEB P. SHINDE)
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First, Second and Third Five Yea:
Plans and approved outlays for the
Fourth Plan of Assam for agricui-
tural programmes, community deve-
lopment and cooperation, irrigation
and power and total for all sectors

(a) The expenditure during the are given below:—
(Rs. in million)
First Second Third Fourth Plan
Programme Plan Plan Plan (approved
outlavs)

Agricultural programme 46 § 738 3122 O 380 8
Community Dcvclopmcnt & Lo—

opetation zo0 76 4 99°1 75 2

Irngation & Power 461 68-3 5§73 7 660 9

Total for all sectors 20§ 1 5448 1324 4 20600

It would be seen from the ahove seeds, plant protertion, inciea: s

statement that in view of the do-
minant position occupied by agricui-
ture in Assam’s economy high pn-
ority was accorded in the Fourth
Plan to agricultural development
Special programmes for rational land
use, improved cropping patiern, irn-
gation, use of fertilisers, improved

credit facilities, flood contro] measu
1es etc. were icorporated in the
Fourth Plan

(b) Agricultural crop productio:
in Assam has showpn some improve-
ment over the years, as would b-
seen from the following figures:

Rice Total Jute (In
Period {In lakh Foodgrains fakh bales)
tonnes) (In lakh
tonnes;
I. Average for § vears ol Third Plan ( |961-
62 to 1965-66) I8 06 18- §7 9°21
2. Average for 3 Annual Plzm vears 1966-67
to 1968-69) . . 1996 20 §1 9 42
3. 1969-70 . 20°58 2119 9 A3
4. 1970-7% . . : . 2110 2172 9- 8¢
s 1971-72 . . 20- 55 2154 1196
6. 1972-73 (Final kstimate) 23723 2553 10° 51

NOTE:==Ii0r the sake of comparability,

the abou ¢ figures telate to the old state of Assam

i.c., present States of Assam . nd Meghalaya and the Union Terntory ol Mizoram.
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It is, ,of comrse, true that the rate
of agricultural progress needs to b+
acrelerated. At present the inade
quacy of infra-struclura] facilities 1:
an important factor inhibiting econo-
mic/agricultural growth in  Assam
and this needs to be improved.

(¢) and (d). The Unlon Govern-
ment as also the State Government of
Assam have accorded high priority
for the development of agriculture it
the Fifth Five Year Plan. To step
up agricultural production in thc
Fifth Five Year Plan, the main ele-
ments of the strategy proposed to be
adopted by the State Government
would be as under:

(1) to bring about a change i»
the land use pattern so s tov
bring greater area unier

high yielding varitiecs of
crops vis-g-ris  traditional
varieties;

(1i) to raise productivity thrugh
the supply of better and irn-
proved inputs such as im-
vroved seed, fertilisers, vests
cides, etc.,

(iii} adoption of a three-crop cul-
tivation pattern with a shor!
duration crop in between the
two major crops;

f1v) change of cropping padern
especially in the flood affect-
ed areas to eliminate too
much dependence on flood
prons crops; and

(v) provision of greater irriga-
tion facilities to reduce de-
pendence on monsoon and to
facilitate production of HY V.
and rabi crops.

Various schemes have been included
tin the Draft Fifth Five Year Plan of
the State Government for implemen-
ling the above strategy.’
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Indo Yemen Cultural Pact

6692. SHRI NIHAR LASKAR:

SHRI RAM BHAGAT PAS-
WAN:

Will the Minister of EDUCATION
SOCIAL WELFARE AND CULTURE
he pleased to state:

(a) whether India and Yemen have

signed a cullural pact in the mornth of
March, 1974;

(L) 1f so, what are the contents of
the pact,

(¢) whether large number cof such
pacts were signed in the first three
months of 1974, and

(d) il so, to what extent these cul~
tural pacts have benefited the count-
ries concerned”

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOClAL. WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D P. YADAV): (i) Yes, Sir. A Cul-
tural Agreement wog signed with Peo-
ple’s Demncr .tic Republ.c of Yemen
on 17th March, 197} in New Delhi

tb) The Agreement envisoges de-
velopment and promotion of contacts
between the two countiries in the fields
of art and culture, education, science
and technology. mass media of infor-
mation and educatinn, sperts and
games and journalism. Copies of the
Agreement are availabl: in the Parlia-
ment Library.

(¢) Only one (ultural Agreement
was signed 1 the first three morths of
{974 re. with People’s Democratic
Republic of Yemen.

{d) Cultural Agreements lav down
the broad principles of cooperation
between the countries concerned and
provide a framework for specific time-
bound exchange programmes. These
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exchanges have enabled tbe countries
concerned to profit by the experiences
and Jjevelopments made by the other
in various flelds of education science,
technology, health, agriculture, arts
etc., besides promoting mutual ande:-
standing and goodwill.

Thefés in National Museum during
1972-73

6693. SHRI RAM BHAGA1 PAS-
WAN:

SHRI M. RAM GOPAL RED-
DY:

Wil the Minster of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state

(a) whether number of thefts of
antiques and art objects from
Museums, particularly National Mu-
seum, were reported during 1972-73,

(b) if so, whether any general CB.I
enquiry into these thefts was ordered,
and

(e) 1t so, the findings thereof”

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL. WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) A theft of mmm-
ature paintings took place from the
Salar Jung Museum, Hyderabad mn
May 1972, No other case of theft was
reported in 1872-73 from the National
Museum, or other Central Museum.

{b) and (c). No general enquiry by
the Central Bureau of Investigation
regarding such thefts was ordered.
The C.B.I. was, however, entrusted
with the investigations regarding the
theft of miniature paintings from the
Salar Jung Museum, and eleven out
of the fourteen missing miniature
paintings were recovered. The final
report ot the C.B.I. in this case has
not as yet, been received.
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Cultural Pact with Belgimm
6694. SHRI RAM BHAGAT PAS-

WAN:
SHRI V. MAYAVAN:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether a cultural pact with
the Government of Belgium has re-
cently been concluded; and

(b) if so, the outlines thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D P. YADAV): (a) and (b). Yes, Sir.
In pursuance of the Cultural Agree-
ment signed between India and
Belgium in September, 1873, an
Exchange Programme for educational,
scientific and cultural co-operation
between the two countrieg for the
yvears 1974 and 1975 was finalised and
signed in New Delhi on 15th March,
1874. The Programme contains 23
items covering exchanges of both
personnel and materia] in the fields
of education, science, technology, art,
culture, sports, radio, television, press
and films,

Sale of Poisonous Wheat in Maha-
rashtra by F.C1L

6695. SHRI RAM BHAGAT
PASWAN:

SHRI YAMUNA PRASAD
MANDAL:

Will the Minister of AGRICUL-
TURE be pleased to state;

(a) whether the Food Corporation
of India is alleged to have sold
poisonous wheat in Maharashtra
State; and

(b) if %0, the action taken against
the culprits?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) No, Sir.

{b) Does not arise.

Wheat Exported from Haryana as
Seed Sold in Maharashtra

6696. SHRI RAM BHAGAT PAS-
WAN: Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether Government’s atten-
tion has been drawn to the reports
that high quality wheat exported from
Haryana as seed was ultimately sold
in market at a prohibitive price in
Maharashtra; and

(b) if so, the action taken against
the culprits?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). Information has been
called from the Governments of
Haryana and Maharashtra and will be
placed on the Table of the Lok Sabha
after it is received.

Allocation for Development of Sindhi
Language

6697 SHRI RAM BHAGAT
PASWAN:

SHRI YAMUNA PRASAD
MANDAL:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

\a) whether allotment of Rupees
one crore for the development of

Sindhi Language has been withheld;
and

(b) if so, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
I? P. YADAV); (a) and (b). Produc-
tion of educative books in Sindhi,
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with a view to developing the Lan.
guage is being undertaken in the
Five Year Plan and a provision for
this purpose has already been made
in the current financial year.

“Fishy Business of U.S. Firm in
Bengal Bay”

6698. SHRI JYOTIRMOY BOSU:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether his attention has been
drawn to a new item published by a
local daily in its issue dated 21st
February, 1974 under the caption
‘Fishy Business of US Firm in Bengal
Bay’; and

{b) if so. Government’s observations
thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). The subject matler
relates to the Ministry of Home
Affairs who has accepted the question
for answer. A reply will be furnish-
ed by the Minister for Home Affairs
on the allotted day.

Ships on Order are unsuitable for
Indian Ports

6698 SHRI JYOTIRMOY BOSU:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether his attention has been
drawn to a report published in the
local newspaper of Calcutta dated
25th February, 1974 under the caption
“Ships on order are unsuitable for
Indian ports”; and

(b) if so, Government’s
tiona thereto?

observa-

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB
KUMAR MUKHERJEE): (a) Yes, Sir.
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(b) The ships ordered/acquired are
intended to serve India’s trade, A few
of these ships are not able to onter
Indian ports at present, Al ship
acquisition proposals are approved
keeping in view the ports develop-
ment programme All our ships will
be able to berth at Indian port in the
near future as our ports are being
developed to serve the needs of
India’s overseas trade.

The provision of Rs. 61.13 crores in
the budget of 1973.74 for Shipping
Development Fund Committee was
fully utiliseq and no cut was imposed
The provision made in the Budget
Estimates for 1974-75 foi the S.D.F.C.
is Rs. 7150 crores and not Rs 30
crores stated in the Article It is not
correct that it  takes at least six
months to approve ship acquisition
proposals

The bunker prices had to be fixed
fiom time to time taking into account
the prospects and the prices at which
ol and oil products were to be avai -

fle gy well 1s th need to conserve
the himited supplics and resources
J+vailable

Food Position in Guiarat

6700 SHRI JYOTIRMOY BOSU:
W' ‘he Minister of AGRICULTURE
bn pleased to state:

(a) the current food position n
Fujarat with particular reference to
produc tinn procurement Centril
upply of fuodgrains, quantity of
ration toodgrams and wugar  su) plicd
through ration and falr price  shops,
and

(b) the steps taken to ¢ca » the food
pos t op 10 this State?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
{SHRI ANNASAHEB P. SHINDE,:
(a) According to the preliminary
estimates, the production of kharif
foodgrains jn Gujarat for 1973-74 s
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higher as compared to that of the
earlier year. About 9400 tonmes of
bajra, 4000 tonnes paddy and 100
tonnes of wheat have been locally
procured in the State during the last
three months. In addition, the State
Government purchased about 34000
fonnes of coarse grains, 2000 tonnes of
rice and 1500 tonnes of gram from
«ther States during the said period.
The allocation of foodgrains to the
State from Centra] pool during the
period February to April has been
52,000 tonnes per mmonth. The
quantum of sugar for issue through
fair price shops has been increased to
600 gramg per head per month for
April, 1974 The quantum of food.
grains varies from 2 kgs. 10 8 kgs. in
difterent parts of the State according
to availability and local conditions.

(b) The steps taken to case the food
situation are (a) removal! of restrie-
tions on the movement of coarse
sam, (b)) annsuncement of the new
proctirement and pricing policy of
wheat for 197475 season, which
envisages improvement in the open
market availability in deficit States,
aud (¢) intensive checking of stocks
and undertaking of raids by State
Governments to unearth the hoarded
~tacks

T'niversily at Pondicherry

6701 SHRI M. KALYANASUND)
RAM Will the Miuister of EDUCA
IION, SOCIAI, WELFARE AND
CULTURE be pleased to refer to the
17ply givep to Unstarred Question No
863 on the 25th February, 1974 1e-
garding opening of new TUniversities
and state’

(o) when the pioposed Umversis
1 Pondicherry will start functioning

(b) whether this University would
be under the Central Government;

and

(¢) if so, the facts thereol?
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF S. NURUL HASAN): (a) to
(c). Government have set up a Com-
mittee under the Chairmanship of Dr
George Jacob, Chairman, Universty
Grants Commission, to work out the
details of the proposa] for establish-
ment of a Central University at Pon-
dicherry. The Report of the Commit-
tee is awaited,

feeelt g Gt & wadA 3y Ty
T feqat o ST W wEewm

6702. Y &ISN AAT : 7T (4
At g FATT A Py F

(%) =ar fasslt g Qomr &
geig @l feg & smmm
F§ BERIT FOF AR JAT wAY S
fom & #vwr wdf, o, Twm
e wgE AT A F1 oA q9-
At St qEEY ¥ i

(®) afzgr, & #71 7vww 3w
e q7 faare F3y °

g dawa & wivw WA (o
o dontd) (F) & (7). et 3w
AT 108833 fegat & wfvo st
FRAvEE g farm wvy
Premam Ry e ¥ ved gn fr
i At gag v mw ST TE 6@
& WA T ¥ X sl ATRAA
™% 3m fedy & g 200 ST
Ty @Ry P, og wwer oA & fr
T foglt a7 9@ & fmfw & -
ol Y gfeur sgawfas adt ==
T | gk gwET  wlawT ay
9 w=F Ay efa 8 oA wh
et Yfqm § wmt O Ae
fetr  zen  wmrfe =7 ¥
RALLANL i
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ARATN A aq AW w A

8703. »{r w&a A< fav fwwm,
uRW wene |is arpfc dar
gz AT R TR HG fE o

(%) aar famemgar @7 & fad
7 9 & |17 9 ooy gfaey
Famsg S dHaw FFE qIT
s gy watsdt & AT uEy Wy
g wAr &,

() afeer Arw B WA ¥
I FRfEA R S ad ot Ay
0T AAT §, W

(n) =A% a1 FM AT
Aar wfasy W A7 w_1 & a9 O Ty
a7 sfgasg 1 Aasw & wn e
som ?

R (ERRNT E R E R {1
aegfa fu TUHI-41 (Mo go T
waw): (F) & (7). 70 &Y F 7977 9T
Am am sfrara F19ET ¥ &Y gaAr
7o frar e 20 g Aq
q&t & AT o7 AmaAr 1A a3 ey
T 9 qEENr AT e T
7 wsw 3, & Ak A1 aE-
T AT F FEEEET A9ET w1
oo waafar AR

foerr a9y gw Fsam0 fawmrd
mimEg farag FEiAat T 31-3-74
FY AR FiF AT 6 WA FTHAB &
N fadt Y o2 w1 g9 A Cra
aar & qarfy wpfe fawm &
ey wmg FAiwar w7, faan
qRwr § Ay SEdar F A
qaw  wfasrdy A gawf oo ¥
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# M3, 40 9t ¥ g fEararar
wifs e 9&i w que gwfmEe
AT WAT 4T

ATt w1 W AR X forg T v
TR w1 gally

6704. 57 TR WF o oar si
Wt ag  aA AT par sy fw .

() ‘a1 goea & wmluwiw
fasll & @Ay 1 WGFT g9 §;

(@) =1 woam  ®¥FT F
& R ¥ ST & fam gmard
F FlEr age FwAdw fam d,
i

(n) afeg, a7 & wHAETH
F/ g YA F7 fEeAr
gram g fFar @7

UL ARAE Bor BENERS L O N
mUTHT e L) : (F) ¥ ().
TYM 7 g% FT FwE #Y GIrEr
gedt g€ & W W A wmAr Ay
AT § IgAeRAT ¥ W1 qRTE)
s 1+ foed 5 9@ A
e A@R Bt famtafa aan

g FYag 4t --
(g
(A
T Q)
WA, 1973 ¥ F@Q
& A At #Y 0f
wrar 114.5
A & forg sdfea wra 30.0
144.5
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13th Meeting of National Council for
Women'’s Education

6706. SHRI D. P. JADEJA: Will
the Minister of EDUCATION SOCIAL
WELFARE AND CULTURE bhe pleased
to state:

(a) whether the 13th meeting of the
National Council for Women's Educa~-
tion was held in Delhi recently;

(b) if go, what were the items dis-
cussed: and

(¢) what is the reaction of Govern-
ment to the resolution passed at the
meeting?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) Yes, Sir.

(b) The Council considered the
following items:—

(i) Girls' Education in the Fifth
Five Year Plan:—

(a) Increasing enrolment at the
primary level;

(b) Non-formal education;
(¢) Vocationa] courses for girly;

(d) Increasing the availabilitv
of women teachers; and

(ii) Access of education at all
levels for girls.

(c) State Governments and Union
Territory Adminmstrations will be re-
quested to implement the recommen-
dations as soon as the approved
minutes and resolutions are circulated

Proposal to increase number of Liguor
Shops in Delhi

6707. SHRI D P JADEJA: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state-

(a) whether Government propose to
increase the number of liquor ghops in
Delhi; and

(b) if so, the reasong therefor ant
when they are likely to be opened?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) and (b). In
the context of the policy for gradual
(re) introduction of prohibition, take-
over of sale of liquor might have the
following advantages:

(1) The licensed shop would cease
to be an outlet for illicit
liquor.

(ii) Sales manipulationg would be
curbed.

(ili) Sale of spurious liquor, which
is a health hazard, would be
checked.

(iv) Together with the
restrictions enforced, in the
long run, the quantity of
liquor consumed would go
down,

other

The Central Prohibition Committee
has also commended it accordingly.

The Delhi Administration took over
sale of country liquor in 1972, There
are 7 such shopg now. It is also pro-
posed to take-over sale of India Made
Foreign Liquor for which more shops
are proposed to be opened by the
Delhi Administration.

Government building Cycle Stand
Contractors

6708, SHRI D, X. PANDA: Will the
Mmister of WORKS AND IIOQUSING
be pleased to state:

(a) for how many years the rent due
from all Government Building Cycle
Stand Contractors has been outstand-
ing; and

(b) the names and other particulars
regarding all such Coniractors who
own Cycle Stand in Delhl Territory
may be indicated?

154

THE MINISTER OF WORKS AND
HOUSING (SHRI BHOLA PASWAN
SHASTRI): (a) and (b). The informa-
tion is being collected and will be laid
on the Table of the House,

Central Land Authority for Assessment
and Management of Land Reserves

6709. SHRI D. D. DESAI:
SHRI R. P, ULAGANAMBI:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Centre is to set up a
Central Land Authority to achieve co-
ordinated planning and execution of
Central projects relating to assessment
and management of the country’s land
and goil reserves;

(b) if so, whether Central Land
Authority will also bring about an
integrated approach towards soil ero-
s1on, droughts, flood control;

(c) whether Central Land Authority
will also be a technical agency and the
apex organisation in respect of various
disciphnes concerned with the manage-
ment of land reserves; and

(d) if so, the facts thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
B. P. MAURYA): (a) An ad hoc Com-
mittee has been set up by the Govern-
ment of India to prepare a report on
the question of establishment of Cen-
tral Land Authority/Land Use Com-
mission for assessraent and manage-
ment of the country’s land resources.

(b) Yes, the Ad hoc Committee will
consider the terms of reference of the
proposed authority or Commission in-
cluding an integrated approch fowards
soil erosion, droughts, flood contro} and
other sojl and water conservation pro-
blems.

(¢) and (b). The Ad hoc Committee
will go into the guestion of the type
of organizational set-up in the proposed
Central Land Authority/Land Use
Commission.
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sodowns on Rent in Dhanora Mandi,
Moradabad

6710. SHRI ISHAQUE SAMBHALL
Will the Minister of AGRICULTURE
be pleased to state;

(a) whether in Dhanora Mandi, Dis-
trict Moradabaq (Uttar Pradesh) open
air godowns are taken on rent by
Focd Corporation of India and Central
Warehousing Corporation;

(b) if so_ the stocked in

cach godown; and

quantity

(¢) whether godowns are being pro-
perly utilised?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) to (¢).
The Food Corporation of India had
taken on rent open air godowns at
Dhanora in Moradabad District of
Uttar Pradesh on the 1lth May, 1972
whichh were released on 24th October,
1973. The Central Werehousing Cor-
poration has not hired any open air
godowns at the said Mandi.

import of Foodgrains against Rupee
payment

6711. SHRI PRABODH CHANDRA:
SHRI RAM PRAKASH.

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Government have de-
cided not to import food-grains except
against rupee payment during 1974:
and

(b) if so. names of countries which
are prepared to sell focdgrains against
rupee payment?

THE MIN'STER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI1
ANNASAHEB P. SINDE): (a) and
(b). No such decision has been taken
by the fovernment.
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Development of Connaught Place
Area, New Delhi

6712. SHRI PRABODH CHANDRA:
SHRI R. S. PANDEY:

Will the Minister of WORKS AND
HOUSING bhe pleased to state:

(2) whether Government have
accepted the recommendations of the
New Delhi Redevelopment Advisory
Committee about the development of
Connaught Place area; and

(b) if so, the facts thereof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY
OF WORKS AND HOUSING (SHRI
OM MEHTA): (a) and (b). The mat-
ter is under consideration.

Foodgrains Advance to Employees in
Gujarat

6713. SHRI P. M. MEHTA: Will the
Minister of AGRICULTURE be pleas-
ed to state:

(a) whether Government of Gujarat
huve decided to sanction foodgrains
advance to the employces of the State
to make bulk purchase of foodgrains;

(b) if g0, how many employees will
be covered and benefited in the State;

(¢) what are the main features of
tha proposed scheme; and

(d) the amount required in this

regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTUPRE (SHRI
ANNASAHEB P. SHINDE): (a) Yes.
Sir.

(b) About 1.5 lakh State (Government
employees will be covered and benefit-
ed under the scheme.

(c) The orders regarding foodgrain
Advance are effective from 1st April,
1974 according to which an employee
is entitled to an advance upto rupees
five hundred or double the amount of
his basic pay whichever is less so as
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{o enable the employees {o make pur-
chase of foodgrains at a time. The
amount so advanced does not bear any
interest and is recoverable in ten equal

monthly instalments,

(d) An amount of rupees four and
a half crores approximately would be

required for this purpose

oY At wgge wen wella G
faardn, #f feh » falt w
iwar war feoar

6714 = fakad @ @ =
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afer 93w F G ¥ vy ¥ faad
yAT wEr #7 St o e

(g) frardis =Y 79 af Wram
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grr 1,50,000
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Production of Sugar as Comunarad to
last Year

6717. SHRI RAMAVATAR SHAS-
TRI: Will the Minister of AGRICUL~
TURE be pleased to state:

(2) whether the production of sugar
has consistently lagged behind com-
pared to the last year; and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
B, P. MAURYA): (a) and (b). The
production of sugar has beepn less than
last year on account of lesser number
of factories having gone into produc-
tion 1n the early months of the current
season However, the production is
picking up and it 18 expected that the
total production during 1973-74 wilj be
higher than that of the Jast year.

Proposal to Introduce Statutory
Rationing in Delhi

6718 SHRI RAMAVATAR SHAS-
TRI. Will the Minwster of AGRICUL-
TURE be pleased to state:

(a) whether there is a proposal to
introduce statutory rationing in Dell
of ali essential commodities; and

(b) if so, the gist thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHR!

ANNASAHEB P. SHINDE): (a) No
Sir

(b) Does not arise.
T Wy qfeardl ¢ awr axedt s g

6773 off YRTEATT AYENT W
Wl weft 7g aary i v Wl e
(%) =T ST FT ST T

¥ wrfua 1wy fgr Yy &y woTe-
o ¥ O11H, 1974 & qw W40
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Health Hazard in Vivekanand Puri,
a New DDA Colony

6721 SHRI RAMAVATAR SHAS-
TRI' Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether in Vivekanand Puri, a
new D.D.A. colony, hundreds of peo-
ple come for night soil in tolh the
times as a result of which residents
feel bad smell during the day and
also in the night and spread irsanita-
tion in the area causing health hazard
to the residents;

(b) whether these people do not
hesitate to sit in front of the outdoor
of the houses and when restricted to
do so, they come for duel in a large
number; and

(c) whether Government propose
to take steps to remove such a men-
ace to give relief to the inhabitants
of the colony and instruct those peo-
ple to use public laterines provided
there for this purpose?
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THE MINISTER OF STAYTE IN THE
JEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY
OF WORKS AND HOUSING (SHRI
OM MEHTA): (a) to (¢). Vivekanand
Puri is under the jurisdiction ot the
Municipal Corporation of elhi, Neces-
sary staff for maintenance of saaitation
has been sanctioned by the Municipal
Corporation of Delhi recently amd a
strict watch is being kept by them over
sanitation in this colony.

Setting up of Cargo cum Passenger
Service between Mouritius ang india

8722, SHRI BANAMALI BABU: Wwill
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether it is proposed to set
up a cargo cum Dpassenger service
between Mauritius and Indis;

(b) if so, what are the outlines of
the proposals; and

(c) by what time a final decision
is likely to be taken in this matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB KUMAR
MUKHERJEE): (a) No, Sir.

(b) and (c). Do not arise

Campaign to Eliminate Bogus Ration
Cards in Delhi

8723. SHRI N. K. SANGHI: Wwill
the Minister of AGRICULTURE be
vleased to state:

(a) whether during the last two
months, with g view to eliminating
bogus ration cards in the capital, a
campaign was undertaken;

(b) if so, what was the outcome of
the campaign;
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(c) whether some foad inspectors
visited some houses on Sunday and
cancelled cards of owners whose
houses were found locked and if so,
their number; and

(d) whether the inspectors were
given powers to visit on Sundays and
also to cancel cards like this and if
not, whether all such cards have heen
revalidated and the action taken
against such inspectors?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (S£HRI
ANNASAHEB P. SHINDE): (a) Yes,
Sir.

(b) A large number of bogus cards
were detected.

(¢) and (d). Delhi Administration
had authorized the Inspectors to check
the food cards through door to door
verification. The card holders, whose
cards could not be verified were sus-
pended. The cards of Card-holders
who contacted the Circle Office were
revalidated on reverification.

Proposal to levy cess to help Physi-
cally Handicapped

6724. SHRI SUKHDEQO PRASAD
VERMA: Will the Minister of EDUCA-
TION. SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether Government are con-
sidering a proposal to levy permanent
cess to help the physically handicap-
ped persons in the country; and

(b) if so, what are the salient fea-
tures of the proposai?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN 1HE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) No, Sir,

(b) Does not arise.



165

Free Education for Class VIII Stu-
dents in Delhi

6725. SHRI SUKHDEO PRASAD
VERMA;

SHRI B. S. BHAURA:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government are consi-
dering to amend the rule of free edu-
cation imparted at present in Delhi to
the students of class VIII and below;
and

(b) 1f so, the reasons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL. WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) Yes, Sir.

(b) A large number of pareanis and
the Principals of the Schools had re-
presented to the Government against
the rule framed under the ‘Delhi
School  Education Act’ under which
any sludent of class VIII or any class
below that class who had attained the
age of fourteen years was to pay tu-
tion fee at the rates specified for class
IX

Further Increase in Price of Milk of
DMS

0726 SHRI SUKHDEO PRASAD
VERMA: Wil the Minister of AGRI-
CULTURKE be pleased to state:

(2) whether Government are con-
sideting further increase in the retail
brice of milk supplied to the consu-
mers by the Delhi Milk Scheme; and

(b) 1f s0, the extent to which the
Pilces are likely to increase and time
by which it is likely to take effect?

MITnE MINISTER OF STATE IN THE
5 NISTRY OF AGRICULTURE (SHRI
P. MAURYA): (a) No, Sir.

() Question does not arise,
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Take over of wholesale trade in
Vanaspati in Delhi

6727. SHRI SUKHDEO PRASAD
VERMA:

SHRI B. 8. BHAURA:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether 1n view of the defec-
tive distribution of vanaspati oil in
the Capital, Government would con-
sider to take over the wholesale trade;
and

(b) if so, when?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
B. P. MAURYA): (a) and (b). One of
the proposals under consideration of
the Delhi Administration, aimed at
improving the availability ({ \.anaspah
in the Union Territory, is to rhanne-
lize 1ts wholesale distribation through
a few co-operative organizations to be
nominated for the purpnse by the
Delhi Administration.

Purchase of House at 10, Prithvi Raj
Road, New Delhi

6728 PROF. MADHU DANDAVA-
TE: Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether Government had inten-
ded to purchase the house at No. 10,
Prithvi Raj Road, New Delhi;

(b) if so, whether Government had
offered Rs. 15 lacs for the same;

(c) whether the House has been
sold to M/s Punj & Company, New
Delhi for Rs. 37 lacs; and

(d) whether Government have

registered this sale agreement?
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THE MINISTER OF WORKS AND
HOUSING (SHRI BHOLA PASWAN
SHASTRI): (a) No.

{b) Does not arise.

(c) The house, with a part of the
plot, has been sold by the lessee to
Shri S, P. Punj and others for Rs.
11,75,000/-.

(d) Mutation has not been done in
this case.

Fall in Agricultural Production in
Punjab and Haryana due to Power
and Fertilisers shortage

6720, PROF. MADHU DANDAVATE:
SHRI M. M. JOSEPH:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the agricultural pro-
d_uction of Punjab and Haryana is
likely to fall due to inadequate sup-
ply of power and fertilisers;

( b‘) if'so, will not the fall in pro-
duction ip these surplus States affect

thc::1 supply position in deficit States;
an

(c) if so, what steps are proposed
b.y the Centre to improve the situa-
tion in Punjab and Haryana?

THE MINISTER OF STATFE IN T{E
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) The
agricultural production in Punjab and
Haryana during 1973-74 might be
affected due to cold spell; lack of win-
t.er rains; general shoriage of ferti~
lisers, electric power and diesel oil.
But it is too early to say that the
agricultural production is likely to
fall because the exact estimates of
production would become available
only by the end of the current agri~

cultural year ie. sometime i
.e. uly-
August, 1974 n July

(b) No Sir. To supplement the
interna] production, arrangements for
importing about 41 lakh {onnes of
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fpodgrains have been made on commer-
clal basis. In addition, a loan of 20
lakh tonnes of wheat has been arring-
ed from USSR Goyernment.

(c) In order to improve the situa-
tion in Punjab and Haryana, steps have
been taken to augment the sapply of
fertilisers; high speed diesel oil for
lift irrigation; besides making more
power available for running tubewells
for irrigation by reducing the supply

to Nangal Fertilizer Factory and by
providing additional ecnergy from
Badarpur.

Berthing Facllities in Bombav Port

6730. PROF. MADHU DANDAVATE:
Wil} the Mimster of SHIPPING AND
TRANSPORT be pleased fo state:

(a) whether due to non-availability
of adequate berthing facililies in
Bombay Port the inflow of raw mater-
ials for fertiliser indusiry is seriously
hampered; and

(b) if so. what steps are taken to
improve the situation?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB KUMAR
MUKHERJEE): (a) and (b). Major
raw materials for the fertiliser indus-
try are rock phosphate and sulphur
Pre-berthing delays occurred at Bom-
bay Port to ships carrying this carge
mainly in the month of December 1673
and the first fortnight of January ‘974
on account of bunching with other
fully loaded ships. Ships of rock
phosphate and sulphur are handled in
two berths allotted to them and pot in
al} other berths as this cargo contami-
nates the general cargo and affects
some of the shore installations. Diffi-
cutty will be overcome to a great ex-
tent by avoiding bunching in the exist-
ing port and by creation of suitable
facilities at a satellite port, Nhave
Sheva,
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Indloation of Andaman and Nicobar
islands in Geography Text Books

6731, PROF, MADHU DANDAVATE:
will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased io state:

(a) whether some of the education-
al text books on Geography contain
maps of India in which Islands of
Andaman ang Nicobar are not shown
as parts of India;

(by if so, what steps are taken to
correct these serious ommissions; and

(c) who are responsible for the
publication of these incorrect maps?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOZIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P, YADAV): (a) to (¢). One com-
plaint has been received about a text
book in West Bengal. The matter :s
under investigation. Ordinarily the
authority prescribing text books has a
machinery to scrutinise books for accu-
racy of facts, maps etc.

Use of Calclum Ammonia Nitrate in
Fertiliser

6732. SHRI M, R. LAKSHMINARA-
YANAN: Will the Minister of AGRI-
CULTURE be pleased to stale.

(a) whether Calcium Ammonia
Nitrate is allowed to be used in Fer-
tiizer (NPK) mixures by Fertilizer
mixing firms;

(b} if so, whether it is compatible
with other ingredients such as super
phiosphate potash; and

(¢) if not, the action Government
bropose to prevent Fertilizer Firms
wing Caleium Ammonia Nitrate in
fertilizer mixture?

170

THE, MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (%!'WRI
ANNASAHEB P. SHINDE): (a) to (c).
Under the Fertiliser (Control) Order
1957, there is no resiriction or: the use
of Calcium Ammonjum Nitrate for
making physical mixtures. Howeer,
from the point of view of chemical
reaction, it is not desirable to mix Cal-
cium Ammonjum Nitrate with super-
phosphate, muriate of potash or sul-
prhate of potash especially if tbe mix-
ture is to be stored for some time.
The State Governments, who, as the
registering authorities, are responsible
for ensuring that the mixtures are of
the proper grade and specifications,
have been advised accordingly in
workshops and training pcogrammes
from time to time,

Recovery of Sugar in Tamil Nadu

6733. SHHRI LAKSHMI NARAYA-
NAN: Will the Minister of AGRI-
CULTURE be pleased io state the ac-
tual recovery of sugar in Tamul-Nadu
for the months of October to Decem-
ber, 1973 and January ang February,
1974, factory-wise, and also the 1ecovery
figures for the same months in 1972-
37

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
B. P. MAURYA): A statement show-
ing factory-wise figures of recovery in
Tamil Nadu during cach of the months
from October to February during 1973-
74 and 1972-73 seasons, is }aid on the
Table of the House. [Placed wmn
Library. See No LT-8706/74].

Book on Activities of Indian
Soviet Youth

and

6734. SHRI G. Y. KRISHNAN: wilt
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

{a) whether some joint efforts are
in progress for publishing a book on
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the activities of Indian and Soviet
Youth; and

(b) whether Soviet Union has also
extended its co-operation in this re-
gard and if so, the facts thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL. WELFARE AND IN T7THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) This Ministry is
not aware of such a project,

(b) Does not arise.

Short Supply of Milk to Token
Holders of D.M.S. Milk

6735, SHRI G. Y. KRISHNAN: will
the Minister of AGRICULTURE be
pleased to state:

(a) whether a large number of
token holders all over the Capital
are getting less than their quota of
milk from the Milk Supply booth at
DMS depots; and

(b) if so, the reaction of Govern-
ment thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
B. P. MAURYA): (a) and (b). Tbe
D. M. S. is distributing 3 lakh litres cf
milk daily utilising 100 per cent of its
installed capacity. This meets the
normal requirements of the token hold-
ers. However, sudden and unavoidable
technical difficulties sometimes compel
the D. M. 8. to reduce the quantity of
milk marginally. In summer months,
on account of decline in the production
of milk due to natural lactation cycles
of mileh animals and increase in the
demand of milk products like ice-
cream, kulfi, curds and lassi, etc. it
may happen that on certain days in
certain depots, people drawinz more
than two or three bottles in a shift
may not be able to draw the full quan-
tities indicated on the milk tokens. The
D. M. 8 has taker sicps to ensure
procurement of raw milk and milk

APRIL 15, 1974

Written Answers 172

ingredients including skim milk pow-
der and butter fat at optimum lave} in
order to maintain milk distribution at
the level of 100 per cent of its installed
handling capacity. Complaints are
received by D. M. S. from token hold-
ers from wvarious depots regarding
their inability to draw their full quota
of milk on certain days. Such com-
plaints are investigated and remedial
action is taken,

Policy for granting loans for the cost
of ships for Veasels

6736. SHRI G. Y. KRISHNAN: Wwill
the Mimister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether shipping development
funds have been depleted to such
low levels that the authorities have
started rejecting loan applications
even n such cases where the tonnage
acquisition proposals were earlier ap-
proved by the Ministry; and

(b) if so, the policy of Government
for granting loans for tne cost of
ships for new vessels and in respect
of second hand vessels?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB KUMAR
MUKHERJEE): (a) No, Sir,

While approving tonnage acquisition
proposals it is specifically mentioned
in the sanction that “this approval
does not carry with it any commitment
that loans from the Shipping Develop-
ment Fund Committee will be sanction-
ed. The company shall have to take
up this matter separately with the
said Committee who wil] examine the
same on merits and take avpropriate
decisions in the matter.”

(b) The Shipping Development Fund
Committee sanctions loans on the
merits of each individual case keep-
ing in view all relevant aspects includ-
ing the reserves available with the
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company. The loans and/oy guaran-
tees are generally admissible upto 80
per cent of the price of new ships
(upto 95 per cent in the case of indi-
genously built ships) and upto 75 per
cent of the price of second-hand ships.

Central Schools

6737. SHRI G. Y. KRISHNAN: will
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE
be pleased to state:

(a) what is the number of the
Central Schools opened for the fami-
lies of Government employees who
are transferred from one station to
another station in the country,
State-wise;

(b) the number of students in
these schools and the annual amount
of money being granted by the Cen-
tral Government to these schools;
and

(¢) whether the demand for new
schools is also increasing and if so,
the steps taken by Government in
this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL, WELFARE AND IN HE
DEPARTMENT OF CULTURE (SHRI
D P. YADAV): (a) There are at pre
sent 170 Kendriya Vidyalayas (Central
Schools) in the country and their State-

wise break-up is as under:—

Name of the State/Union Number

Territory Oleyi:Zn-

Andhra Pradesh . . . 7
Assam
Bihar >
Gujarat .
Haryana . . . . 4
Himachal Pradesh . . . 1

————
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Name of the State/Union Number
Territory of Vidya-
layas
Jammu and Kashmir 3
Karnataks 7
Kerala 4
Madhya Pradesh 9
Meharashtra 19
Manpur. b ¢
Meghalaya b ¢
Orissa
Punjab_ .
Rajasthan 10
Tamil Nadu I
Tripura . 1
Uttar Pradesh 27
West Bengal 10
Union Territores
Andaman and Nicobar Islandl
(Port Blair) 1]

Arunachal Pradesh . . . 4
Chandigarh . 1
Delhi . . . . 10
Goa., . . . . . X
Pondicherry' . . . . b
Abroad
Kathmandu (Nepal) . . 1

Total, . . . . 170

(b) The total number of students in
these Schools was 1,19,295 as on ist
Avugust, 1973. The amount granted to
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these schools during the last three
years is as under:—

Year Annual Grant
1971-72 . Rs. 4,03,66,000
1973-73 - Rs. 5,61,44,000
197374 - Rs. 6,59,56,000

(c) Yes, Sir. To meet the demand,
it 1s proposed to open 12 new Kendriya
Vidyalayas during 1974-75,

Demand and Supply of Milk in Delhi

6738, SHR1 D. B. CHANDRA
GOWDA: Will the Minister of AGRI-
CULTURE be pleaseq to state;

(a) the position of demand and
supply of milk in Delhi;

(b) whether four projects have
been sanctioned in Gurgaon, Karnal,
Meerut and Bikaner to augment the
supply of milk in Delhi; and

(c) if so, the facts regarding the
position of demand and supply of
milk in Delhi on completion of these
projects?

THE MINISTER OF STATE IN THF
MINISTRY OF AGRICULTURE (SHRI
B. P. MAURYA): (a) It has bee1 esti-
mated that the demand for hiquid milk
in Delhi is around .7 lakh litres daily
and these figures may be valid upto
1976. In addition to the supplie; by
private channels, the Delhi Milk Sche-
me is at present supplying 3 lakh ljtres
of milk daily utilising 100 per cent cf
its installed capacity. It is currently
engaged in the process of increasing
its installed capacity to 3.75 lakhs
litres daily and the expansion will b=
completed in about 3 months' time
from now. That woulq cater fcr app.
54 per cent of the capital's require-
ments,
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(b) Your Intensive Cattle Develop-
ment Projects were sanctioned in 1067
68, in Karnal, Gurgaon (Haryana),
Meerut (UP) and Bikaner (Rajasthan)
which form the milk shed of the Delhi
Milk Scheme. These are intended to
augment production of milk so that
increased quantity of milk is aveilable
to Delhi,

(c) It is not poseible to make a pre-
cise estimate of the contributin of
the I. C. D. P, in the augmentation of
milk production and availability of
milk to the Delhi Milk Scheme as a
result thereof. However, it is believed
that the projects are making and will
he able to make further contribution
towards this objective.

It is proposed to set up a second
(recombined milk dairy) ‘n Delhi with
a handling capacity of 4 lakh litres
and it is expected to commence pro-
duction towards the end of 1974. The
second dairy, along with the expanded
existing dairy, will be able to market
7.75 lakh litres of milk every day
thereby meeting the entire 1equirement
of the capital.

Cooperative and Collective Farming to
check Fragmentation of Land

6739. SHRI DHARNIDHAR DAS'
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether allotment of surplus
land after enactment of land ceiling
legislation would lead to further
fragmentation of land rendering in-
dividual land holding quite uneco-
nomic and agriculture unfit for plan-
ned economy; and

(b) it so, whether Government
propose to consider nationalisation of
land to facilitate planning and
modernigation of agriculture through
co-operative or collective farming?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) Allot-
ment of surplus land need not neces:
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sarily render land holdings quite un-
economic or agriculture unfit for plan-
ned eéconomy.

(b) While there is no provosal for
nationalisation of land, Government
does encourage co-operative farming
on voluntary basis.

Concession o S8.C, Students in ILT,
New Delhi

6740, SHRI B, S. BHAURA: Will
the Minister of EDUCATION, &0-
CIAL; WELFARE AND CULTURE
be pleased to state:

(a) whether the Scheduled Caste
students of the Indian Institute of
Technology, New Delhi have not yet
been given the concessions promised
to them at the time of admission; and

(b) if so, the reason therefor, and
steps taken in this regard?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. 8. NURUL HASAN)' (a) and
(b). The Scheduled Caste and Sche-
duled Tribe students admiited to the
Indian Institute of Technology, Delht
in the current academic year have heon
given the concessions as adverticed,

Jgovernment have also decided to
increase the value of post-matiic scho-
Jarships for Scheduled Caste and Sche-
duled Tribe students by 50 per cent
from 1st April, 1974. A higher value
18 under consideration for students
pursuing professional and technical
courses which will be effective from
next academic session.

Orders with Rumania for Coastal
Ships

6741. SHRI R. §. PANDEY: Will the
Mmnister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether Government have
placed orders with Rumania for 10
coastal ships; and

178
(b) 1t so, the facts thereof?

THE DHPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAS KUMAR
MUKHERJER): (a) Governmeni ot
Indig do not generally acquire ships.
The Shipping Corporation of India Ltd.
(4 ships) the Mogul Line Ltd. (5 ships)
and Chowgule Steamships Ltd. (One
ship) placed orders in Rumama &
October 1969 for 18 Coastal ships.

(b) The ships are of 18,000 DW1
(about 10,000 GRT) each. The piice
settled was Rs, 237 crores per vessel
(fixed). The ships were to be deliver-
ed between December 1972 and Detem-
ber 1975 Subsequently, in the latter
half of 1971, the Rumaman Shipyar”
stated that they were not in a po«itic
to supply these ships unless the price
was -e-negotiated. A seitlement was
reached and an increase nf about 25
ver cent in the price of each ship was
gnen. A ra:vised schedule of dehver-
les was als> agreed upon. The Ruma-
uan  Shipyarqd has now again asked
for further increase in the price of all
the te1 shios  So far only two ships
tone {o SCI—One to Mogul Lire) have
hesn dehvered afte~ the due date

Parents Teachers Association in H.S,
Schoo’, Delhi

07+ SHRI AMBESH. Wil] the Minis-
ter of EDUCATION. SOCIAL WEL-
FARE AND CULTURE Lle pleased to
r fer t; the reply given to Unstarred
{,ue<i on  No. 7000 on the 16th April.
1973 1egarding Parents Teachers Asso-

1ation in Higher Secondary Schools,
Delhi and state:

(a) thc amount collected in the
Parents Teachers Association Fund
during the last three years, year-wist
in Go.~~ment Boys Higher Secon-

dary School No. 3, Sarojini Nagar,
New Delhi, and

(b) the items on which the abave
money have been spent?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN "HE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) According to in-
formation furnished by Delhl Adminis-
tration, the position is as follows:—

Amount colfected

Year

APRIL 15, 1974

1971-72 Rs. 714+ 00
1972-73 . Rs. 686-00
1973~74 . Rs. 6o1° 00

(b) A staiement is laid on the Table
of the House. [Placed in Library.
See No. LT-6707/74]

Quarters constructed by Education
Department of Delhi Administration

6743. SHRI AMBESH: Will the Minis-
ter of WORKS AND HOUSING be
pleased to state:

(a) whether the Education Depart-
ment ol Delhi Administration, Delhi
has constructed some quarters for its
employees;

(by if so, the category-wise quar-
ters constructed; and

{¢) the number of gquarters out of
the above allotted to the Scheduled
Castes/Scheduled Tribeg employees?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY
OF WORKS AND HOUSINt«: (SHRI
OM MEHTA): (a) and (b). 144 units
of Type II quarters are under coustruc-
tion,

(¢} No allotmen{ has yet Leen made
as the quarters are still under construec-
tion. Policy for allotment wili be for-
mulateg when the quariers are ready
for allotment.
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Green Line Service

6744. SHRI AMBESH: Wil the
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

SHRI BHAGIRATH BHANWAR:

(a) number of routes newly start-
ed, called Green Line Service, by the
Delhi Transport Corporation;

(b) names of the places from
where these routes start and the
places where these routes end, respec-
tively;

(c) the buses engaged on all such
routes, income so far made and num-
ber of passengers carried; and

(d) the routes which are still to be
covered by this scheme?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING 4ND
TRANSPORT (SHRI PRANAB KUMAR
MUKHERJEE): (a) Nine.

(b) The starting and terminal points
of the Green Line Bus Routes are
given below:

Rout
No.

Starung point  Terminal point

ror I.1T. Hauz- Central Secretariat.
Khas

102 Jheel Do,
103 Anand Parbat Do.
104 (;lcgt((;rl’sram Do.
105 Police Station Do,
Pahar Ganj
106 Red Fort . Do.
107 Moti Nagar Do.
108 Dhaula Kuan Do.
109 l.ajpat Nagar Do.
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(c) The information required, in
respect of the month of March, 1974,
is given in the statement laid on the
Table of the House. [Placed in Libra-
ry. See No. LT-6708/74]

(d) The Green Bus Services have
been introduced, on an expermental
basis, and will eventually be dovetailed
into the new pattern of scientific route
structuring, which is being developed
by D. T. C.
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Permission to operate river traffic
between West Bengal and Assam via
Bangladesh

6747. SHRI SHANKAR NARAYAN
SINGH DEO Will the Muaster of
SHIPPING AND TRANSPORT be
pleased to state

ta) whether a number of private
companies have approached Govern-
ment for permassion to operate river
traffic between West Bengal and
Assam v»ia Bangladesh; and

(b) if so. the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB KUMAR
MUKHERJEE): (a) and (b). No pri-
vate company has approached the Cen-
tral Government for permission to
operate river traffic between West
Bengal and Assam via Bangladesh.
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Incidenis of detaining ships at
Calcutta, Bombay, Madras

6748. SHRI S. N. SINGH DEO, will
the Mnister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether the incidents of
detaining ships and ship days lost in
Calcutta, Bombay and Madras ports
have been on the increase for the
last three years;

(b) it so, the information thereof,
year-wise and port-wise;

(c) the reasons therefore; and

(d) the number of foreign vessels
involved in those incidents?
cffect from 15-1-74 and to 23 per cent

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING £ND
TRANSPORT (SHRI PRANAB KUMAR
MUKHERJEE): (a) to (d). The in-
formation is being collecled and will
be laid on the Table of the Sabha.

Effect of proposed surcharge

6749. SHRI S. N. SINGH DEO: Will
the Minister of SHIPPING AND
TRANSPORT be pleased to state-

(a) whether any request has been
made by the Al India Shipping
Council to Government not to effect
the proposed surcharge of 20 per cent
from January 15, 1974; and

(b) it so, the action taken by Gov-
ernment thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING ~+ND
TRANSPORT (SHRI PRANAB KUMAR
MUKHERJEE): (a) and (b). It is
presumed that refereace is to Bunker
Surcharge levied by India-U.K./Con-
tinent Conference operating betwezn
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India and U.K./Continent. The Con~
ference had levied a Bunker Surcharge
ol 3.2 per cent with effect from 23-11~
1973. Subsequently owing to further
increase in bunker price, the surcharge
was increased to 20 ver cent with
effect from 15-1-74 and to 23 per cent
with effect from 1-2-74. The Al India
Shippers'’ Council requested the Con-
ference to furnish relevant cost cdata
in support of the surcharge. The re-
quest of the All India Shippers’ Coun-
cil was supported by the Government.
Relevant cost data in justification of
the surcharge were furnished by the
Conference to the All India Shippers’
Council on 31-1-74,

The prices of bunker oi] supplied to
International ships at Indian ports
were reduced from 1-2-74. In view of
this, the Government asked the (‘on-
ference to adjust the surcharge suit-
ably. The Conference reviewed the
position on the basis of offtake of
bunker at Indian ports and reduced
the surcharge from 23 ver cent to 22
per cent with effect from 20-2-74,

Revenue Earned/Traffic handled by
Calcutta, Bombay and Madras Ports

6750. SHRI S. N SINGH DEO. will
the Mimster of SHIPPING MINISTRY
OF SHIPPING AND TRANSPORT he
pleased to state:

(a) the revenue from the Calcutta,

Bombay and Madras ports  during
1971-72 and 1972-73; and
(b) the traffic handled by these

ports during 1071-72 and 1572-713?

THE DEPUIY MINISTER IN TIE
MINISTRY OF SU'PPING AND
TRANSPORT (SHIRT PRANAB KU-
MAR MUKHERJEE): (a) and (b).
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Name of Port Revenue Traffic handled
(Rs. in crores) (In million tonnes)
1971-72 1972-73 1971-72 1972-73
Calcutta 35°06 3217 7'30 6-62
Bo nbay . . 3044 29'73 16 .14 15 99
Madras . 12° 48 1152 679 6-82
Salvaged and water soaked Wheat Booki:t by Vize-Chancelior of Cal-

allotied to Roller Flour Mills iu Bihar
by Food Corporation of India

pagr—— )
6751. SHRI R. S. PANDEY:
SHRI RAM PRAKASH:

Will the Minister of AGRICUL-

TURE be pleased to state:

(a) whether Food Corporation of
India has allotted salvaged and
water-soaked wheat to roller flour
mills in Bihar; and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN
THHE MINISTRY OF AGRICUL-
TURE (SHRI ANNASAHEB P. SHIN-
DE): (a) and (b). Whenever the wheat
gets water-soaked either in rail transit
or in storage because of unscasonal
rains and leakage:, the portion of
sound wheat conforininz to the P.F.A,
standars is issued to the roller flour
mlls,

Eeven otherwise, the roller flour
mills have to wash the wheat in water
before milling and they have the faci-
hties to wutilize the water-soaked
wheat after conditioning.

cutta University

6752 SHRI SAMAR GUHA;
SHRI SAROJ MUKHERJEE:

Will the Minister of EDUCATION,
SOCIAL. WELFARE AND CULTURE
be pleased to state;

(a) whether the aitention of Gov-
ernment has been drawn to a book-
let entitled “The Largest and the
Poorest University” by Prof. Satindra-
nath Sen, Vice-Chancellor of Calcutta
University;

(b) if so, whether Government
have gone into the problems raised
in the booklet;

(c) if so, the nature of the prob-
lems enumerated in it; and

(d) the reaction of
thereto?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROPF. S. NURUL HASAN):; (a) Gov-
ernment have not rccewved the bocklet
*The Largest and the Posres! Universi-
ty". A copy has, however, been ob-
tained informally.

(b) to (d). The booklet attempts to
bring out the difficulties being faced by
Caleutta University 1 the matter of

Government
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accommodation, teaching staff, library,
etc., on account of low income, The
matter primarily concerns the Gov-
ernment of West Bengal.

The University Grants Compuission
has constituted a Commiitee to look
into the question of re-orgunisation of
Calcutta University as also its develop-
ment needs for the next 10 years. The
report of the Committee 1s being fina-
lized.

Crash Programme for Development
of Organic Manure

6753. SHR1I SAMAR GUHA: will
the Minister of AGRICULTURE bLe
pleased to state:

(a) whether Government have
drawn up any ‘Crash Programme’ for
development of organic manure to
meet the fertilizer gap in 1973-74 and
1974-75; if so, names of the existing
productive units with the targets of
their production and the new projects
for increasing the productive capacity
of organic manures;

(b) whether any special Com-
miltee has been set up to co-ordinate
and supervise and accelerate the pro-
cess of production of organic manures;
and

(¢) whether any massive propa-
ganda drive has been initiated for
training the people in the wuse of
compost manures, and other steps
proposed for development of organic
manures?

THE MINISTER OF STATL IN THE
MINISTRY OF AGRICULIURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (c). Yes, Sir. A comprehen-
sive and integrated programme for de-
velopment of orgarir manures has been
drawn up,

State Plan schemes with an outlay
of Rs. 9 crores have heen drawn up
for the development of local manurial
resources viz  urban compost, rural
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compost, sewage/sullage utilisation,
green manuring etc. These schemes
which have been in operation during
the previous Plans will be taken up on
an expanded scale during the 5th Five
Year Plan.

The States have taken urgeni steps
to utilise the potential of sewage irri-
gation. Projects with any outlay of
Rs. 5.7 crores have alieady been sub-
mitted to the Ministry by Stales like
Haryana, Karnataka, Madhya Pradesh,
Punjab, Tamil Nadu and Uttar Pra-
desh. Under the urban compost pro-
gramme it 1s propose«! {o vrepare 7.5
million {onnes of compost a year, by
the end of the 5ih Plan period. The
5th Plan target of rural compost/farm
yard manure production has been fixed
al 3350 million tonnes. Setting up of
gobar gas plans has 1also been intensifi-
ed during the last few months and sc
far about 7000 gotar gas plants have
been installed

In addition tno thi:, some key
schemes are proposed to be taken up
under the Central Agricu'fure sector in
the 5th Plan, the ouflav for which is
also Rs, 9 crores These are -

1. Setting up of 45 mechanical
compost plants 10 manufac-
ture organic manure from
city wastes.

2. Sewage/suling~ ulilisation for
irrigation: 200 schemes are
proposed to be taken up,
which will irrigate ar.  area
of 24,000 hectares.

3. Setting up of 50,000 gobar ga~
plants in rural areag during
the 5th Plun for production of
gas for fuel purposes and
good quality manure for agri-
cultural production. Of this,
20,000 plants will be set up

as a ‘secding programme’
during the first two years of
the Plan.

4. Award of prizes to local bodies
and gram panchayal. doing
excellent compost work.
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8. Organisation of demonstration-
ctum-training camps by the
Farmers' Association regard-
ing production and use of
organic manures.

In may 1973, the Chie/ Ministers
of all the States were asked to
organise a massive campaign
in the month of July, 1973 for
demonstration and training
regarding production and
use of compost, Most of the
States organ'sed these com-
paigns. The need for this was
again reiterated in the State
Ministers’ Conference on or-
ganic manures held in Janu-
ary, 1974. Specialised shor:-
term courses in compost
making ara being arranged at
farmers training centres, to
extend the bLenefit of training
to the largest number of far-
mers. Publicity regarding the
importance of {he programme
is also being carried out
through differont media,

(b) No, Sir.

Ships facing gifficulty for lack of Navi-
gability of River Hooghly

6754. SHRI SAMAR GUHA. Wwill
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether outgoing and incoming
ships to the Calcutta port are facing
difficulties for lack of requisite navi-
gability of the river Hooghly;

(b) whether the matter hag been
referred to the Ministry of Irrigation
for taking expeditious measurers for
release of Ganga waters to the river
Hooghly through Farakka barrage;

(¢) if so, the facts thereabout; and

(d) if not, whether lack of navig-
ability would affect shipping facili-
ties to and from Caleutta?
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THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB KU-
MAR MUKHERJEE): (a) to (d), Ships
visiting Calcutta Port are facing diffi-
culties for lack of requisite draught
over critical bars andi crossings iR
the River Hooghly. Owing to dimunu-
tion of headwater supply over vears,
navigability of the river has suffered
a setback. The ba-s and crossings in
the river are subjzciel to long term as
well as short term deterioration. The
draught and the progressive decline in
the condition of the river can he miti-
gated only by upland supply of water
through the Farakka Bairage. Cal-
cutta port Commissioners are carrying
out intensive dredging and local river
training works as short term measu-
rers to 1improve navigablity of the
niver. Some difficultieg have arisen in
excavation of a few gaps left in the
twent 'six mile long Feeder Canal
Joining the Farakka Barrage Complex
with the River Bhaairathy for supply
of upland water. Alnistry of Irrica-
tion and power are already seized of
the problem and sieps are being taken
for expediting completion of the re-
maining work

Success in targets of Soyabean
Cultivation

6755 SHRI JAGANNATH M'SHRA.
Will the Minister of AGRICULTURE
be pleased to state,

(a) whether Government  have
got success in its targetg for the culti-
vation of soyabean on an all-India
level; and

(b) if so, the facls thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGR'CUIL.TURE (SHRI
ANNASAHEB P, SHINDE): (a) and
(b). A Centrally Sponsored Scheme
for the development of Soyabean, sanc-
tioned by the Government of India.
has been in operation since 1971-72 in
four States viz; Madhya Pradesh,
Uttar Pradesh, Maharashtra and Guia-
rat. Although the area under soyva-
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bean cultivation has increased from
32,313 hectares in  1971-72 to 47,721
hectares in 1973-7¢ under the above
scheme, the progress in praduction has
not kept pace with the target due {o
various constraints such as low yields,
low germination, non availability of
adequate quantity of quality seed,
absence of early-maturing vaneties,
lack of adequate processing facilities
for soyabean etc.

Great demang of newly constructed
Houses in Bihar State

6756. SHRI JAGANNATH MISHRA:

Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether Central Government 1s
aware that there is a great demand of
the construction of new houses in the
State of Bihar, particularly in the
backwarqd areas;

(b) if so, whether Union Govern-
ment have asked the details from the
State Government for weaker sections
(low-income groups); and

(c) i* so, the reaction of Central
Government and the amount of muney
sanctioned for this purpose?

THE MINISTER OF WORKS AND
HOUSING (SHRI BHOLA I'ASWAN
SHASTRI); (a) In view of i acute
shortage of housing throughout the
country, there 1s a great need for
construction of new houses in all the
States, including Bihar.

(by and (c). All the housing schemss
of this Mimistry, which are being 1m-
plemented by the Government of
Bihar, are in the State Sector. (entral
assistance to the Government of Bihar,
as also to other Statz Governments for
varioug State Sector Schemes, includ-
ing ‘Housing’, is given in the form of
‘block loans® and ‘binck grants' with-
out being tied to any specific schemes
or Head of Develobment. The Stafe
Governments are free to determirie the
amounts they like to allocate out of
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the block Central assistance for imple-
mentation of any of the State swctor
schemes, according to their own re-
quirements and priorities. For the
year 1074-75, an outlay of Rs. 320.00
lakhs for ‘Housing’ has been approved
for Bihar.

Under the Scheme for provision of
house-sites to land-less workers in
rural areas, (which was in the Central
sector during the Fourth Five Year
Plan and has been transferred to the
State sector from the commencement
of the Fifth Five Year Plan), projects
of the Government of Bihar envisag-
ing development of 32,608 house-sites,
at an estimated cost of Rs. 62.87 lakhs,
have heen approved. Out of the out-
lay of Rs, 320 lakhs for ‘Housing’,
Rs. 50 lakhs are ear-marked for this
Scheme for the Year 1974-75

Rs. 1 Crore to Calcutta State Transport
Corporation

6757. SHRI INDRAJIT (GUPTA*
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether Centre is giving Rs. 1
crore to Calcutta State Transport Cor.
poration for development of transport
facilities in Calcutta; and

(b) if =0, the facts thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB KU-
MAR MUKHERJEE): (a) and (b).
The Working Group on Metropolitan
Transport Services appointed by the
Planning Commission in  April, 1970,
recommended thst Road Transport
Corporations should be set up to
manage city transport undertakings in
Bombay, Calcutta, Delhi ana Madras.
Capital contribution to these City
Roud Transport Corporations should be
in the form of share capital by the
Central Government through Ministry
of Shipping and Trangport and State
Governments in the ratio of 1.2, qhe
(Group further recommended that a
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beginning should be made with Caleut-
ta where already a Road Transport

Corporation 1§ running the city trans-
port services.

The above recommendations have
been accepted by ihe Government of
India in principle. A sum of rupees
one crore was given to Calcutia State
Transport Corporation as capital con-
tribution by Centrasl Government
during 1973-74.

Request from Orissa for more Feod-
grains, Vanaspatl and Kerosene Ofl

6758. SHRI ARJUN SETHI: will
the Minister of AGRIEULTURE be
pleased to state:

(a) whether the Food and Supply
Minister of Orissa recently requested
the Central Government to supply
more of foodgrains, vanaspati ghee and
kerosene oil to meet the requirements
of the State;

(b) it so, the additional amount of
foodgrains, vanaspgti ghee etc. Gov-

ernment propose to supply to the State;
and

(¢) the reaction of the Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI

ANNASAHEB P. SHINDE): (a) Yes,
Sir.

(b) and (c). The allotment of wheat
from the Central Pool to Orissa was
increased from 10,000 tonnes for March
to 12,000 tonnes for April, 1974.

There is no centralized control on
distribution of Vanaspati and States
are free to obtain their requirement
Irom any source.

In view of the reduced avelability
of kerosene, it has not been possible
1o increase the allocation of kerosene
%o Orissa for the month of April, 1974.

330 LS--8,
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Wheat and Rice production in Orima

6759. SHRI SHYAM SUNDER
MOHAPATRA: Will the Minister of
AGRICULTURE be pleased {o state:

(a) whether wheat production in
Orissa is increasing and if so, to what
extent;

(b) is the production of rice and
wheat combinedly enough to meet the
requirement of Orissa; and

(c) what is the shortfall in 1873.74?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(S8HRI ANNASAHEB P. SHINDE):
(a) Yes, Sir. The production of wheat
is increasing in Orissa, as will be
seen from the following table, which
gives year-wise estimates of produc-
tion for the last five years:

Year Production
(Thousand tonnes)

196869 . 17°4
1969-70 - 18+9
1970-71 . 185
1971-72 . 387
1972-73 (provisional) 842

(L) and (c). In a normal year, the
production of rice in Orissa is ade-
quate to meet internal requirements
of the State and there is also a sur-
plus. So far as wheat is concerned,
internal production in the State is
supplemented by alloiments from
Central Pool. As regards 1973-T4,
Final Estimates of production of food-
grains would become available after
the close of the agricultura] year ie.
some time in July-August, 1274. It
is not_therefore, possible to give any
idea of the surplus or shortfall dur-
ing 1973~74 at this stage

tata .-
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Youth Centreg in Orissy

6760, SHRI SHYAM SUNDER MO-
HAPATRA: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) whether there are registered
Youth Centreg in Orissa and at which
places;

(b) what are thewr activities; and

(¢) how much Government have
spent for them?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) Presumably the
Hon'ble Member is referring to the
Nehru Yuvak Kendras established in
Orissa. These Kendras have been
established at Baripada, Dhenkenal,
Koraput, Sambalpur and Sundergarh.

(b) The aims of these Kendras are
to promote and coordinate activities
of youth, primarily of non-student
youth, mainly in the following direc-
tions:

(1) Non-formal education includ-
ing functional literacy, and
vocational training;

(ii) Social Service;
(irf) Physical Culture and Sports.

{¢) A sum of Rupees two lakhs
was sanctioned for the 5 Nehru Yuvak
Kendras during 1973-74. Figures of
actual expenditure incurred are being
obtained and will be laid on the Table
of the House.

Cotton Production during Fifth Plan

6761. SHRI SHYAM SUNDER MO-
HAPATRA: Will the Minister of AG-
RICULTURE be pleaseg to state:

(a) what incentive has been given
to cotton growers for more production;
and
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(b) the allocation made by Govern~
ment for cotton development program-
me during Fifth Five Year Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). A Centrally Sponsored
Scheme for Intensive Cotton District
Programme for implementing during
Fifth Five Year Plan has been for-
mulated for which financial allocation
of Rs. 22 crores has been approved
by the Planning Commission. &
statement indicating the grants and
subsidies admissible under different
components of the scheme is enclosed

Statement

Intensive Cotton District Programme
(a) Confinuing Programme

Staff and Contingencies: The pro-
vision made under “Staff and Con-
tingencies” includes (a) godown rent
and training of agricultural personnel
@ Rs. 15,000/. per unit per annum
and (b) expenditure on centres for
grading of kapes @ Rs. 25000/- per
centre.

Subsidies and grants

Irrigated Programmes:

(i) Lumpsum grant for strengthen-
ing cotton seed multiplication pro-
gramme @ Rs. 3/- per hectare.

(ii) Lumpsum grant of Rs. 0.50
lakh per unit for the first two years
and Rs. 0.25 lakh per unit for the
subsequent ghree years towards 28
per cent subsidy on the cost of plant
protection equipments for custom
service by Agro-Industries Corpora-
tions/Co-operatives, ete.

(iii) Rs. 100/- per hectare for
demonstrations towards the cost of
new inputs like cycocel, suscinic acid,
weedicides, etc. These demonstra-
tions may be organised @ oue 50
hectares block for each graduate
Agricultural Assistant ie. in all 250
hectares per unit.
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Rqginfed Programmes:

() Lumpsum grant for strengthen-
ing cotton seeqd multiplication pro-
pramme @ Rs. 5/- per hectare. i

(ii)) Lumpsum grant @ Rs. 0.25'
lakh per unit towards 25 per cent
subsidy on the cost of plant protec-
tion equipment for custom service by
Agro-Industries Corporation/Co-
operatives etc.

(iii) Departmental purchase of
plant protection equipment @ Rs. 1/-
lakh per unit.

(iv) 100 per cent cost of inputs
required for demonstrations @ Rs. 200
per hectare. These demontsrations
will be organised @ 4 blocks of 50
hectares each per graduate Agricul-
tural Assistaat i.e. in all 1,000
hectares.

(b) Extension of the Programme to
new irrigation project areas and rice
Jallows: —

Staff of contingencies: The provision
under this item includes?

(a) godown rent and training of
agricultural personnel @ Rs. 15,000/~
per unit per annum and (b) expen-
diture on centres for grading of
kapas @ Rs. 25,000/~ per centre.

Subsidies and grants

(i) Lumpsum grant for strengthen-
ing cotton seed multiplication pro-
gramme @ Rs. 5/- per hectare.

(ii) Lumpsum grant of Rs. 0.50
Jakh per unit towards 25 per cent
subsidy on the cost of plant protec-
tion equipments for custom service
by Agro-Industries JCorporaticn/Co-
operatives etc. .

(iii) Departmental purchase of

plant protection equipments @ Rs. 0.50
lakh per unit.

(iv) Lumpsum provision for giving
incentives to co-operatives/institutes
for setting up ginning and pressing
factories in the new project areas.
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(v) 100 per cent cost of ipputs
required for demonstrations @ Rs. 400
per hectare. These demonstrations
would be organised @ 3 blocks of 20
hectares each for graduate Agricul-

tural Assistant i.e. in all 300 hegtares
per unit.

Sub-Schemes

(a) Production of Seed of Hybrid
Cottons:

Full cost of staff and contingencies
including jeep/jeeps for new areas
will be prowided under this pro-
gramme.

(b) Production of Nucleus and

Foundation Seed of Immproved
versities—

(i) Full cost of staff and contin-
gencies will be provided under this
programme.

(ii) Cultivation expenses will be
provided for Nucleus area @ Rs. 5,000
per hectare for irrigated area and
Rs. 3,750/- per hectare for rainfed
area. For Foundation area, the cul-
tivation expenses will be provided
@ Rs. 500/- per hectare for irrigated
iarea and Rs. 375/- per heciare for
rainfed area.

(iii) Provisipn has also been made
for the purchase of acid-delinting
machinery during 1974-75 for demon-
strations @ Rs. 15,000/- per machine.
The number of machines to be pro-
vided for each State being given in
the main proposals.

Unemployeed Agricultur2 Graduate in
Orissa

6762. SHRI SHYAM SUNDER
MOHAPATRA: Will the Minister of
AGRICULTURE be pleased to state:

(a) the total number of unemployed
agricultural graduateg in Orissa;

(b) whether they have been given
incentiveg for self-employment; and

(c) whether they have got fertiliser
agencies also?
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THE MINISTER OF STATE IN THE
MINISTRY OF AQGRICULTURE
(SHRI ANNASAHER P, SHINDE):
(a) to (c). The information g not
‘wyailable ‘with the Government of
India and has been called for from
the Orissa Government. The same
will be laid on the table of the Sabha
on receipt.

Scheme to Rehabilitate physically
Hangdicapped

6763. SHRI SHYAM SUNDER MO-
HAPATRA: Wil the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased {o state:

(a) whether Social Welfare Depart-
ment has any schemeg to rehabilitate
physically handicapped persons in the
country;

(b) how many educateq physically
handicapped persons are there in the
Yeountry:

(¢) whether they have all been
employed; and

(d) if not, the action of Government
in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) Yes, Sir.

(b) Though no precise estimates
are available, the total number of the
blind, deaf and orthopaedicaliy handi-
capped persons is about 120 lakhs. It
is difficult to obtain information of
the number of the educated physically
handicapped persons.

{c) No, Sir.

(d) Several steps have been taken
and are proposed to be intensified in
the Fifth Plan to promote the employ-
ment of the physically handicapped.
These include—

{1) Annual National Awards to
outstanding employers of the
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handicapped and the mgat
efficlent handicapped em-
playees by the President. 38
awards were given in 10%4 as
against 9 in 1978, ,

(2) Strengthening ard expansion
of the present eleven special
employment exchanges which
have found jobs for 11,464
physically handicapped per-
song, from 1959 to December,
1978,

(3) Proposal to offer further
asgistance to voluntary orga-
nisations for establishing
sheltered workshops manned
by various types of handi-
capped persomns.

(4) Proposal to encourage the
establishment of ancillary
units manned by handicapped
persons.

(6) Promote placement of the
handicapped through volun-
tary effort. '
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8 to prevent Malpractices In Xxae
tore minsiion: in Delhi

6766. SHRI BIRENDER SINGH
RAO: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND CUL-
TURE be pleased to state:

(a) the steps taken to prevent mal-
practices of copying the answers and
unlawfully helping the examinees to
copy down the answers to the ques-
1ions in the examination halls 1in
Delhi; and

(b) the number of such cases in
Delhi that have come to the Govern-
ment’s notice during the recent exa-
+mnalions and action taken by Gov-
ernment in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D P YADAV): (a) The {following
arc the ymportant measures taken bv
the Central Board of Secandary
Fducation 1n this regard —

(i) Candidates of different schools
were seated in each room
on alternate <eats,

(ii) Arrangements were mude for
effective supervision by n-
vigilators at each examination
centre,

iii) Candidates gomng to toilets
were escorted by invigilators
and a record of the time and
frequency of such visits was
maintained.

{iv) With the co-operation of De-
puty Commissioner, Delhi,
and the police authorities,
police guard was posted ai
each Centre and provision
was made for supply of ad-
ditional force in case of any
emergency to prevent outside
interference,
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(v), That agoption of mal-prac-
tices in  examination is
punishable under the rules of
the Central Board of Secon-
dary Education was fully
brought to the notice of the
candidates by printing the
rules on the answer books and
admission cards of the can-
didates. The fact was also
announced in the Examina-
tiom Halls before beginning
of the examination.

(b) 194 cases have comg to notice.
Candidates reported to have used
unfair means will be dealt with in
accordance with the rules of the
Board.

Study Group on Wayside Amenities on
the National Highways

8767 SHRI BIRENDER SINGH
RAO Will the Minister of SHIPPING
AND TRANSPORT be pleased to state

(a) whether the Study Group on
way side amenities on the National
Highway has submitted its recommen-
dation {o Government; and

(b) if so, the facts thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND

TRANSPORT (SHRI PRANAB
KUMAR MUKHERJEE): (a) Yes.
Sir.

(b) A statement showing main re-
commendations made by the Group is
annexed.

Statement

(1) Establishment of well-equipped
fuel and service stationg at suitable
intervals is foremost requirement to
fulfil the basic personal needs of the
road user is subject.

(2) Installation of calling devices
end setting up of traflic patrols should
be given urgent consideration to pro-
vide for emergencies to which every

, road user is subject.
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(8) Facilities, such* as rest areas
and hotels, should be created along
highways where long-distance travel-
lers could rest, whether for a short
while or over-night.

(4) Steps should be taken to
establish  eating establishments at
selected points where travellers can
get clean food.

(5) Highways shouid be improved
so that they are safer and more com-
fortable for travel. Concurrently,

their surroundings should be beauti-
fied.

(6) Places of scenic or other inte-

rest should be properly connected to
the highway network.

(7) Road Authority should be
armed with appropriate powers for
clearing encroachments on the high-
way right-of way,

(8) Road Authority should be
vested with powers to prevent unres-
tricted growth of facilities at a single
point and to remodel existing facilities
which are sub-standard.

(9) Central and State Governments
should secure cooperation of oil com-
panies, automobile and tyre manu-
facturers, automobile associations,
transport associations, private opera-
tors, etc. for providing improve3 way-
side amenities. A survey of traffic
pattern along important sections of
Highways should be undertaken to
identify locationg of service stations
and service areas according to need.

(10) A special fund, to be called
the “Road Side Development Fund” or
“Central Waysides Fund” shouid be
created on the lines of the Central
Road Fund and administered by the
Central Government for promotion of
wavyside amenities. The funds pre-
sently included in Fourth Five Year
Plan can form a nucleus of the larger
and well-regulated Fund.

(11) The State Goverments should
make use of the provision of Rs. 10
jakhs in the Central sector of Fourth
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Five Year Plan for loan assistance,
for providing amenities, which would
normally be run by private opera-
tors, within the standards and speci-
fications laid down by the Road
Authority. The Central Government
should gradually allot more funds
for such schemes.

{(12) The present activities of the
automobile associations should be
energised ag they should find it possi-
ble to provide a larger number of
aids to tourists through maps and in-
formation about roadside facilities.
They should also consider establishing
a service for the towing of disabled
cars on important sections.

(13) The establishment of restau-
rants, motels and eating places should
largely be left to private sector
though State Governments or Road
Authorities should provide land for
this purpose, where available.

(14) The construction of roadside
parks, rest areas, lay-byes, scenic
spots, ete. should be the reponsibility
of the Government,

(15 For fixing priority between
different routes, a comprehensive
traffic survey of all the important
routes should be undertaken. Simul-
taneously, an inventory of the existing
gervices should be drawn up so that
action on shifting and remodelling of
these, as necessary, could be initiated

(16) After assessment of traffic re-
quirements, emergency telephones
should be provided in hilly areas as
necessary. There is need for con-
structing frequent lay-byes also.

(17) Small repair and service
stations should be set up at distances
of about 80 kilometres along the hill
10ads, as well at the terminals.

(18) Shelters as protection against
rain should be constructed for passen-
gers at all necessary points but ir\
any case at the terminal stations in
hilly areas.



209 Written Answers CHAITRA 25, 1896 (SAKA) Written Answers 210

wew iy & Seilw FavelY wg woOAR
w1

6768. »t wvger wfgraw v
gy w5t 2g Tnd & v &G 6

(%) =1 wew w¥w ¥ ¥
fadeft qw ST Sy earfiE w4 @
faare ¥ ; AR

(w) =fz g7, ar fow @ o7
fv #% g% ooifog ¥ &7 NEE
g 7

¢ft s § e W0 (s
o dto wW ) : (7) wiw (W),
qiwdt  Guadfy g & T W
wiw ¥ AvRarw T oF a3 Ry
W ST ETH W T TS
1 e Ry I § &% & foa
v WH W wae e T
qET T @ Fw qqras w -
= 21

DO & syan ¥ foy I
T

0769, o1 Avpem wfgeny

HY FFA I SOAW

#77 wie el o7 q@TA A T F&
f Brr3trafen geenifee Omt &
faav aar 97 T & A Y gefuw
& fad woT w e Aw ¥
FagE AR M A A g ?

wit dxem ¥ wew A (st W0
dYo #M): wree gomT Y fafafaafm
SR st dmt ¥ Rt st
AW T F g ) g @y
& forar 2oft 1Y & frmfor & oy wmd-
g & w A § 1 5T T F qehfry
*1 el 37 ararfrear ¥ fafirrar aady
fafirse sl v gfte & v g% Frfierat
T ¥ ag & TH wvwe Al & e w4
% Y Y& gy &Y I

gtedi Ao # awfam o swaw
wrdww

6770. WY FqTRT wfgrae
%1 gfe weit ag v fr T w37 fe
T AT T R Al o o
T & WER B 6T F @ Aw
qredy avasly G ¥ i awwre
A sraifwe frdt Ao & w5
AT RO @A R R ?

vt v # vow welt (st @t
o dl) ofrgr1 Tew alfwr ol
¥ gareT & fam 9 Tl & qu womw
oot § Wt Ay § ww el ok
gra st e oo s S
#1 qiwdY Froe § 97 o @ v
it 8

Reinstatement of Teachers jn Vidya
Bhava, Higher Secondary School,
Delhi

6771, SHRI V. MAYAVAN: wil
the Miister of EDUCATION, SOCI-
AL WELFARE AND CULTURE be
pleased to state:
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(a) whether the Directorate of Edu-
<cation of the Delhi Administration had
issued reinstatement orders of the
teachers removed from services with-
out the approval ef Government to
the management of the Vidya Bhavan
Mahavidylaya Higher  Secondary
School, Delhi;

(b) if so, whether the management
.of the School has not carrled out the
.orders of Government;

(c¢) whether Government have
powers to take action against erring
managements who fai] to carry out the
orders of the Government; and

£d) it so, what action Government
have taken or proposed to take for
getting its orders implemented by
the management of the said school?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL ‘WELFARS AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) one female teachex
of Vidya Bhavan Higher Secondary
School, Delhi, was retrenched con-
sequent upon the abolition of one post
of Assistant teacher. She has not been
reinstated in this school as there is
no post. However, an offer of a post
in a Government School has been
made to her.

(b) Does not arise.
(¢) Yes, Sir,
(d) Does not arise.

Diplemg Course in Rural Services

6772. SHRIMATI PARVATHI KRI-
SHNAN: Will the Minister of EDU-
CATION, SOCIAL 'WELFARE AND
CULTURE be pleased to state:

(a) whether there is a three year
dipioma course in Rural Services;

(b) if =0, the broad outlines thereof;

(¢) how many candidates have
qualified to this diploma during 1870
.73 in the country; and
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(d) whether Government have got
any provision to give prafersnee to
such diploma holders for jobs in rural
areas?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a)
and (b); A three-year Diploma
Course in Rural Services is provided
by six “Rural Institutes” under the
National Council for Rural Higher
Education. The sylilabus for the
course includes teaching of English,
one regional language, Story of Civi-
lisation, Community Development and
Extension as core subjects and two
other optional subjects from a group
bf subjects, viz.,, Public Administra-
tion, Cooperation, Social, Social Edu-
cation, General Education, Fine Arts,
Village Industries, Home Science,
Science and Rural Industries and
Management.

(c) 258.

(d) The Diploma has been recogni.
sed by the Ceniral Government as
equivalent to the first degrce of a
University for purposes of employ-
ment under them. Some State Gov-
crnments have also given similar re-
cognition.

Retall Pric, of Wheat in
Madhya Pradesh

6773. SHRI PHOOL CHAND VER-
MA: Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether the M.P. Wheat Retail
Price Control Order 1973 fixes the
maximum retail price of wheat at not
more than Rs. 100 per quintal;

(b) whether the Order is heing im-
plemented;

(c) if not, whether the Madhyu Pra-
desh Government have approached
the Government of India for restissi-
on; and
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(dy & angwer to (¢) is in affirma-

tive, what sction hiss heen tekem by

the Government of India?

THE MINISTER OF BTATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
a) and (b). Under the Madhya
Pradesh Wheat (Maximum Retail
Price) Order, 1973 the State Govern-
ment fixed the maximum prices of
wheat chargeable by retailers in diffe-
reni distriets,. The maximum retail

fixed ranged from Rs. 87/. to
Rs. 100/~ per quintal. Last year, the
State Government had reported diffi-
culties in enforcing the Order.

(c) and (d). The Government of
India have agreed to the proposal
made by the Government of Madhya
Pradesh to rescindg last year's price
contrel Order.
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Complain{ Ly Madhys Pradesh Gov-
ernment for Non-supply of Levy

Sugar by F.C.L

6775, SHRI PHOOL CHAND VER-
MA, Will the Minister of AGRICUL-
TURE be please to state:

(a) whether the Madhya Pradesh
Government have complained to the
Government of India against the
Food Corporation of India for non-
supply of levy sugar; and

(b) 1f the answer to (a) 18 in the
affirmative, what action has been

taken by the Government in the
matter?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI B P. MAURYA): (a) The
Madhya Pradesh Government report-
ed in March 1974 that for some time
the Food Corporation of India did not
supply levy sugar in time agaiust the
monthly releases made by the Central
Government due to transport diffiéul-
ties,
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Allotment of Vegetable Products in
Madhys Pradesh

6776, SHR1 PHOOL CHAND VER-
MA: Will the Minister of AGRICUL-
TURE be pleased to state

(a) whether the allotment of Vege-
table Products to Madhya Pradesh 1s
less than the requirement,

(b) whether Government of India
have received any communication in
this regard from the Madhya Pradesh
Government; and

(c) it so, the action taken in the
matter?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI B P. MAURYA)' (a» There
is no Centralised control on the dis-
tribution of vanaspati.

(b) and (c). Do not arise.
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Remains of pre-harappan Civilisation
found iy Haryana

6780. SHRI BHOGENDRA JHA:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to tate:

(a) whether remains of pre-Harap-
pan civilization have been found by
the Archaeological Department in
Haryana; and

(b) if so, findings thereabout?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE, AND CULTURE

(PROF. S. NURUL HASAN): (a) Yes,
Sir.

(b) In the course of exploration
carried out by the Department of
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Archaeology, Government of Haryana,
certain fabrics of pre-Harappan cul-
tural context have been found at Bana.
wali, District Hissar. Excavation at
the site is in progress. The question
whether a pre-Harappan settlement (ia’
time-range) existed there or not can
only be answered on the completion of
the work.

Foodgrains got Rotten in Manipur
State Trading Godown

6781. SHRI INDRAJIT GUPTA:
SHR] JYOTIRMOY BOSU:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether foodgraing worth Rs. 18
lakhs had got rotten in the Manipur
State trading godowns; and

(b) if so, the gist thereof and actlon
taken against it?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHR] ANNASAHEB P. SHINDE):
(a) and (b). Information is being ob-
tained from the State Government and
will be placed on the table of the
Sabha.

Drinking Water Supply in Rural
Areas of Kerala

6782. SHRIMATI BHARGAVI
THANKAPPAN: Will the Minster of
WORKS AND HOUSING be pleased fo
state:
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{®) the number of projects in re-
gard to the drinking water supply in
the rural areas of Kerala submitted
by Government of Kerala to the
Cgptral Government during the year
Iq%8; and

(b) the number of such projects

rejected by the Centre and the rea-
sons thereof?

THE MINISTER OF WORKS AND
HOUSING (SHRI BHOLA PASWAN
SHASTRI): (a) and (b). A Central
Scheme for accellerated rural water
supply was launched in the year 1972-
73 and the details of this scheme were
circulated to the States on 2nd August
1978 In response to this crcular, 87
schemes costing Rs. 161.09 lakhs were
received from Kerala. 86 schemes cost-
ing Rs. 160.79 lakhs which fulfilled the
prescribed criteria were approved in
September 1072.
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1241 s,
RE MOTION FOR ADJORUNMENT

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour); I have given netice
of an adjournment motfon about the
firing by the Border Security Force at
Gaya under the order of shoot-at-sight
which has been declared illegal by the
Gujarat High Court and eight persons
have lost their lives ang in Gujarat
five persons have lost their lives. We
want the matter to be discussed on
the floor of the House....

MR. DEPUTY-SPEAKER: Order,
please.

SHRI JYOTIRMOY BOSU: The
country is being led to facism. The
shoot-at-sight order has beey declared
illegal by the Gujarat High Court. In
spite of that, a shoot-at-sight order
has been given and 8 persons have
lost their lives in Gaya....

MR. DEPUTY-SPEAKER: Onrder,
please,

SHRI JYOTIRMOY BOSU: Please
give me two minutes only, Then you
can make up your mind,

MR. DEPUTY-SPEAKER: Order,
please.
SHRI JYOTIRMOY BOSU: Have

you seen the news item? According to
official sources. ...

MR. DEPUTY-SPEAKER: Wili you
Please sit down? Yoy are a very terri-
ble man, Mr. Bosu. ...

SHRI JYOTIRMOY BOSU:
8o, Sir,

Indeed

AN HON, MEMBER: This is a ter-
rible country.

SHRI JYOTIRMOY BOSU: This is a
terrible House.

MR. DEPUTY-SPEAKER: You

know there are certain established
Procedures, ..
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SHRI JYOTIRMOY BOSU;
well, 8ir.

MR. DEPUTY-SPEAKER: You have
given certain notices....

Very

SHRI JYOTIRMOY BOSU: Yes, Sir.

MR. DEPUTY-SPEAKER: Certain
notices are admitted and certain no-
tices are not admitted. Now, this no-
tice of yours hag come to me. I have
seen it and I have decided not to
admit it,

SHRI JYOTIRMOY BOSU: Why?

MR. DEPUTY-SPEAKER: For the
reason that it pertains to law and or-
der situation within a State, in Bihar.

SHRI JYOTIRMOY BOSU: I have
said about Gujarat also...(Interrup.
tions).

MR. DEPUTY-SPEAKER: Order,
please.

SHRI S. M. BANERJEE (Kanpur):
Please near me on a point of order.

MR. DEPUTY-SPEAKER: What is
the point of order when I am on
my legs? Kindly resume your seat.

I am still mentioning certain things
and you do not allow me to finish and
you say that there is a point of er-
der.

Now, you have mixed up both Bibar
and Gujarat and Bihar is out of gues-
tion because there is still a  State
Government. ...

SHRI JYOTIRMOY BOSU: The Bor-
der Security Force is killing people.

MBR. DEPUTY-SPEAKER: Even
BSF.. (Interaptions) Why don't you
allow me to finish? The Border
Security Force or the CRP or the rili-
tary even, under the law, have to work
under the direction..

SHRI JYOTIRMOY 808U~ Hew do
you know?
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MR. DEPUTY-SPEAKER:
State Government.

..uf the

SHRI JYOTIRMOY BOSU: How do
you presume that?

MR, DEPUTY-SPEAKER: Then, it
is a question..(Interruptions) Order,
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